
Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 02/09/2016; Application No. : 30 2016 107 967 ;Germany 

3537273    07/12/2016
[International Registration No. : 1335962]
KiK Textilien und Non-Food GmbH
Siemensstrasse 21 59199 Bönen Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, ornaments [jewellery]; time instruments; other articles of precious metals and precious stones, and 
imitations thereof, namely statues and figures made of or coated with precious or semi-precious metals or stones, or 
imitations thereof; ornaments, coins and tokens, works of art of precious metal made of or coated with precious or semi-
precious metals or stones, or imitations thereof; key rings and key chains; jewellery boxes and watch boxes.

Cl.18;Umbrellas and parasols; luggage, bags, wallets and other carriers; parts, fittings and accessories for all of the 
aforesaid goods included in this class.

Cl.25;Clothing, footwear, headgear; parts and accessories for all the aforesaid goods included in this class.
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Priority claimed from 03/10/2016; Application No. : 2016/77624 ;Turkey 

3537309    17/10/2016
[International Registration No. : 1335986]
CAY ISLETMELERI GENEL MUDURLUGU
Mutfu Mahallesi Rize Turkey

Proposed to be Used
IR DIVISION
Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, 
pastries and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped 
bagel covered with sesame seeds], pogaça [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, 
baklava [Turkish dessert based on dough coated with syrup], kadayif (Turkish dessert based on dough]; desserts based 
on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskul [Turkish pudding], 
honey, bee glue for human consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, 
sauces (condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered 
sugar, tea, ice tea, confectionery, chocolate, biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-
based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, 
crushed barley for human consumption, processed oats for human consumption, processed rye for human consumption, 
rice, molasses for food.

Cl.32;Beers; preparations for making beer, mineral water, spring water, table water, soda water, fruit and vegetable 
juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks, energy drinks.
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3537313    17/12/2016
[International Registration No. : 1335876]
Schäfer Produkte GmbH
Simonshöfchen 53 42327 Wuppertal Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations; furbishing preparations; polishing preparations; buffing compounds; soaps; dishwasher 
detergents.

Cl.7;Dishwashers, glass washing machines, electrical dish washing machines; dishwashers, glass washing machines 
and cleaning machines for industrial purposes; polishing machines, electrical polishing machines and electrical polishing 
apparatus; parts and fittings for the aforementioned goods.

Cl.21;Hand-operated dishwashers and glass washing apparatus; hand-operated dishwashers and glass washing 
apparatus for industrial purposes; hand-operated cleaning apparatus; non-electrical polishing apparatus, polishing 
machines and polishing apparatus for household purposes; parts and fittings for the aforementioned goods; brushes, 
dishwashing brushes; brushes and brush inserts for hand-operated dishwashers and glass washing apparatus; 
dishcloths; draining trays; draining trays in particular for hand-operated dishwashers and glass washing apparatus; 
sponges; containers for kitchen or household; washtubs and dish washing tubs; tubs for cleaning containers used in 
gastronomy; polishing cloths; polishing rags; polishing leather; polishing gloves.
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Priority claimed from 22/08/2016; Application No. : 695822 ;Switzerland 

3537319    12/12/2016
[International Registration No. : 1337494]
HaslerRail AG
Freiburgstrasse 251 CH-3018 Berne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software applications; application software; application software for mobile telephones, 
mobile terminals or laptop and office computers; downloadable software for remote monitoring and analysis.

Cl.35;Provision of space on websites for advertising goods and services; provision of commercial information via 
global computer networks; commercial information and advice for consumers (consumer advice shop); systematization 
of information in computer databases.

Cl.42;Provision of temporary use of non-downloadable software applications accessible via a website; hosting of 
computerized data, files, applications and information; technical consultancy services relating to the application and use 
of software; testing, analysis and evaluation of products and services of others with a view to their certification; provision 
of information online concerning industrial analysis and research services.
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Priority claimed from 08/06/2016; Application No. : 015515489 ;European Union 

3537326    05/12/2016
[International Registration No. : 1334164]
ULTRA ELECTRONICS LIMITED
417 Bridport Road GREENFORD, MIDDLESEX UB6 8UE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; hardware; software to enable processing of payments and financial transactions; modular payment and 
financial transaction software; software to enable processing, sorting, allocation and delivery of data; software to enable 
validation of data; software to enable transactions via Bacs and faster payments; software to enable collection and 
processing of direct debits; software to enable compliance with financial practice; software to enable processing of 
transactions and payments via an online portal.

Cl.36;Finance services; payment services; secure online payment services; processing and recording information 
relating to financial transactions.

Cl.42;Software development services; advisory, information and consultancy services relating to development of 
software in the field of financial transactions and payments.
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3537327    16/12/2016
[International Registration No. : 1335749]
SHIROKI CORPORATION
2, Kirihara-cho, Fujisawa-shi Kanagawa 252-0811 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electric locks for vehicles; power locks for motor vehicles.

Cl.12;Parts and fittings of seats for automobiles; parts and fittings of power windows for automobiles; automobiles and 
their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings; railway rolling stock and their 
parts and fittings; vessels and their parts and fittings; aircraft and their parts and fittings.
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Priority claimed from 14/07/2016; Application No. : 30 2016 220 267 ;Germany 

3537329    21/10/2016
[International Registration No. : 1333965]
Kabel Premium Pulp & Paper GmbH
Schwerter Str. 263 58099 Hagen Germany

Proposed to be Used
IR DIVISION
Cl.16;Containers of card for packaging; file pockets for stationery use; printed matter; wood pulp board [stationery]; 
cardboard tubes; cardboard packaging; cardboard; advertising signs of cardboard; cartons made from corrugated board; 
crepe paper; parchment paper; gift wrap; paper; envelope paper; offset printing paper for pamphlets; papers for use in the
graphic arts industry; photocopy paper; laser printing paper; notepaper; paper for wrapping and packaging; paper and 
cardboard; signboards of paper or cardboard; placards of paper or cardboard; paper for making bags and sacks; paper 
for use in the manufacture of wallpaper; stationery; paper ribbons; paper cartons for delivering goods; posters made of 
paper; advertising signs of paper.

Cl.40;3d reproduction services; printing of stamps; printing of books; stationery printing services; printing of 
decorative patterns on gift wrap; printing of digitally stored pictures and photographs; printing of advertising matter; 
printing; printing of images on objects; print finishing [folding] services; print finishing [binding] services; print finishing 
[cutting] services.
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3537367    20/12/2016
[International Registration No. : 1338001]
CyberTech Systems and Software, Inc.
1301 West 22nd Street, Suite 308 Oak Brook IL 60523 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable geographic information system (gis) software; data networking software; computer software for use 
by government entities in civic planning, tax management and tax data collection, public health management, public 
safety and emergency management, citizen complaint management, transportation infrastructure management, road and 
highway planning, development, monitoring and repair management, and public waste management.

Cl.42;Providing on-line non-downloadable geographic information system (gis) software; information technology (it) 
consulting services; on-line non-downloadable computer software for use by government entities in civic planning, 
property tax management, namely property mapping, property assessment, tax collection, tax notice generation, tax 
reports, tax bill generation, online tax information and online bill payment; on-line non-downloadable computer software 
for use by government entities in public health risk assessment, namely, prediction and assessment of health risks to 
public and private agencies, facilities, individuals and locations; on-line non-downloadable computer software for use by 
government entities in public health management, namely, health data management and integration, disease prevention 
and control, reporting, public health reporting, health emergency tracking and control, and interactive citizen services 
regarding routes, maps and facility availability; on-line non-downloadable computer software for use by government 
entities in public safety and emergency management, namely entity mapping, population vulnerability assessment, 
reporting, infrastructure protection analysis, public safety threat analysis, natural disaster management and analysis, and 
online citizen information interfaces; on-line non-downloadable computer software for use by government entities in 
connection with citizen reporting and tracking of citizen complaints, feedback and questions relating to municipalities and
government assistance; on-line non-downloadable computer software for use by government entities in monitoring, 
management, planning and development of road infrastructure; on-line non-downloadable computer software for use by 
government entities in optical fiber cable monitoring, tracking and reporting; on-line non-downloadable computer 
software for use by government entities in solid waste management and automation of solid waste management; on-line 
non-downloadable computer software for use by government entities in garbage vehicle tracking.
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Priority claimed from 08/06/2016; Application No. : 015521636 ;European Union 

3537380    02/11/2016
[International Registration No. : 1338237]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; computer and video games software; games 
software for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; computer games programs; video games (software); computer games provided through a global computer 
network or supplied by means of multimedia electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all being provided in the form of storage media; programs for operating electric and electronic apparatus for games, 
amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games on the 
internet; online games (software), in particular for online betting games, online prize games, online gambling games, 
online games of skill and online casino games; computer software in the form of an app for mobile devices and 
computers; calculating apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, 
transmission, processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, 
except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone 
answering machines; computer hardware and software for casino and amusement arcade games, for gaming machines, 
slot machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or 
automatic apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, 
electronic or optical alarm and monitoring installations, including video cameras and apparatus for image transmission 
and image processing; data processing apparatus and computers, including data processing apparatus and computers 
being components for data networks and parts facilitating data network communications; electric wiring harnesses; 
circuit boards, printed circuit boards (electronic components) and combinations thereof, being assemblies and parts for 
apparatus, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game entertainment apparatus and parts thereof; 
video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic 
and/or wood for coin-operated automatic machines; apparatus for games (including video games), other than adapted for 
use with external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming 
machines); gaming tables, in particular for table football, billiards, sliding games; flying discs (toys) and darts; gaming 
machines, namely, electric, electronic or electromechanical gaming apparatus for bingo games, lotteries or video lottery 
games and for betting offices, connected or unconnected to a computer network; LCD games consoles; automatic 
gaming machines; apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic 
machines, included in this class.
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Priority claimed from 19/10/2015; Application No. : 4020150076601 ;Republic of Korea 

3537394    28/12/2016
[International Registration No. : 1310169]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Diodes; semi-conductors; semiconductor elements; light emitting diodes (LEDs).

Cl.11;Air sterilizers; air sterilizer; air purifying apparatus and machines; air sterilizing apparatus; household air 
cleaners; air deodorising apparatus; clean chambers (sanitary installations); water deodorising apparatus; sterilizers; 
disinfectant apparatus; water sterilizers; water purifying apparatus and machines; water purification apparatus; water 
purifying apparatus; sterilizing and disinfecting device for bidets; air purifiers; air cleaning apparatus; water filters; 
portable air cleaners for household use; sterilizing and disinfecting device for medical equipment.

Cl.21;Insect habitats; roach traps; non-electronic apparatus for suppressing insects; non-electronic insect killers; non-
electronic apparatus for destroying vermin; non-electronic apparatus for preventing vermin; non-electronic apparatus for 
suppressing vermin; indoor terrariums for insects; fly swatters; fly traps; insect traps; insect killers.
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3537416    11/08/2016
[International Registration No. : 1339237]
Sensipass Ltd.
2nd Floor, Penrose Wharf, Alfred Street Cork Ireland

Proposed to be Used
IR DIVISION
Cl.42;Security and access control software, programs and applications and rental, installation and maintenance 
thereof, for use in controlling access to computers, mobile devices, computer networks and resources, and/or for 
controlling access to websites, programs, databases, computer networks and resources or the like from computers or 
mobile devices; computer security services, namely, enforcing, restricting and controlling access to and by computer 
networks and resources; computer security services in the nature of access privilege enforcement services, namely, 
enforcing, restricting and controlling access privileges of users of computing resources for cloud, mobile, or network 
resources; software as a service (saas) services featuring software for use in access control and identity management in 
business to business, business to enterprise and business to consumer applications, and for enforcing, restricting and 
controlling access privileges of users of computing resources for cloud, mobile, or network resources; platform as a 
service (paas) services for use in access control and identity management in business to business, business to 
enterprise and business to consumer applications, and for enforcing, restricting and controlling access privileges of 
users of computing resources for cloud, mobile, or network resources; and application service provider (asp) services for 
use in access control and identity management in business to business, business to enterprise and business to 
consumer applications, and for enforcing, restricting and controlling access privileges of users of computing resources 
for cloud, mobile, or network resources; providing authentication, issuance, and validation of digital identity certificates 
for web-based software applications for computers and mobile computing devices; providing authentication, issuance, 
and validation of digital identity certificates for web-connected network systems, resources, and controls; providing 
authentication, issuance, and validation of digital identity certificates for networked security processes such as 
passwords, user management, and help desk management utilities; providing authentication, issuance, and validation of 
digital identity certificates for web-connected network system users; computer security services in the nature of 
providing an internet trust center, namely, computer security assurance and administration of digital keys, digital 
certificates, passwords, and other authentication artifacts; computer security services in the nature of access privilege 
enforcement services, namely, validating the identity and access privileges of users or personnel prior to accessing 
computers, computer networks, or other computer resources; internet security services, namely, providing an internet 
trust center, namely, computer security assurance and administration of digital keys and digital certificate; software as a 
service (saas) services featuring software for providing authentication, issuance, and validation of digital identity 
certificates for web-based software applications for computers and mobile computing devices; platform as a service 
(paas) services for providing authentication, issuance, and validation of digital identity certificates for web-based 
software applications for computers and mobile computing devices, and application service provider (asp) services for 
providing authentication, issuance, and validation of digital identity certificates for web-based software applications for 
computers and mobile computing devices.

Cl.45;Providing authentication of personal identification information [identification verification services]; providing 
authentication of personal identification information via validation from secure storage or via the internet [identification 
verification services]; providing user authentication services in e- commerce transactions.
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3537444    19/12/2016
[International Registration No. : 1338342]
Christensen, Brenda
223 Purisima Rd Woodside CA 94062 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Digital media, namely, pre-recorded dvds, downloadable movies, and downloadable audio and video recordings 
featuring auto biographies and interviews; downloadable non-fiction books in the field of auto biographies and interviews.

Cl.16;Series of non-fiction books in the field of auto biographies and interviews.
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Priority claimed from 01/02/2016; Application No. : 1325872 ;Benelux 

3537446    29/07/2016
[International Registration No. : 1335973]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.5;Breast pads; disposable napkins made of paper or cellulose for infants and babies.

Cl.7;Kitchen and food preparation appliances included in this class, electric blenders, can openers, food processors, 
fruit presses, mills and mixers, electric knives; kitchen appliances for food, namely, electric food choppers, electric food 
grinders and electric food slicers; parts and fittings of the aforesaid goods.

Cl.8;Hand tools and implements (hand-operated); razors; table cutlery of plastic, for babies and children; punches for 
making holes in teats included in this class; cutlery and cutlery for babies, infants and children, spoons, forks and knives; 
electric hair clippers, hair trimmers, scissors to trim hair, baby nail clippers, nose cleaners; depilation appliances, electric 
and non-electric, hair clippers for personal use, electric and non-electric, hair-removing tweezers; nail clippers, electric or 
non-electric; nail files, electric or non-electric; manicure and pedicure sets; nail files and emery boards, electric or non-
electric; tongs for picking up teats and other objects from a sterilizer; tongs for picking up hot objects; parts and fittings 
of the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers; compact discs, dvds and other digital recording media; apparatus for data 
storage; digital storage media for recording audio, video, data, images, games, text, programs or information; data 
processing equipment, computers; computer software programs; computer software; software applications for mobile 
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phones and other handheld mobile digital electronic devices, software application for mobile devices; computer programs
for accessing, browsing and searching online databases; computer software and firmware, namely, operating system 
programs, data synchronization programs, and application development computer software programs for personal and 
handheld computers; monitoring apparatus, electric; baby monitors; digital video monitors; monitors (hardware); 
chargers for electric batteries; battery chargers; batteries and rechargeable batteries; central processing units for baby 
monitor, electric connections for baby monitor; power cords; charger stands for parent unit; parts and fittings for baby 
monitors; electronic publications, provided by digital media or via the internet, online or via other (electronic) way.

Cl.10;Feeding bottles, feeding bottle handles; teats; soothers, pacifiers and teething rings; spoons and medical feeder 
for administering medicines; cups and vessels adapted for feeding babies and children; incubators for babies, incubators 
for medical purposes; toilet chair adapted for medical patients or for use by disable persons; breast pumps; nursing 
appliances for use in breast feeding, including appliances for the treatment and correction of inverted nipples; breast 
shields, nipple protectors, breast-cooling pads, breast-heating pads; thermometers for medical purposes; sterilizing 
apparatus for medical purposes and accessories therefor, namely disposable medical sterilization pouches; arm bands 
for babies and young children, namely, supportive bandages for arms; parts and fittings for all the aforesaid goods; 
massage apparatus, electric or non-electric, body and breast massagers; gloves for massage, thermal massage pads; 
vibration generating apparatus for massage; pregnancy support belts for medical purposes; babies bottles; disposable 
feeding bottles; disposable baby bottles; parts and fittings for feeding bottles and babies bottles; breast pumps, including 
manual breast pumps, electric breast pumps, battery operated breast pumps; parts and fittings for breast pumps; nipple 
shields; medical coolers for breast milk; parts, fittings and closures for cups and vessels; medical pouches and 
containers for collection, deep-freezing, storing, transport and reheating breast milk for medical purposes; pacifiers and 
teats for baby bottles; dummies and teats for babies; dummy chains, namely pacifier clips and holders; ear and forehead 
thermometers; apparatus for removing nasal mucous, namely, internal nasal dilators, nasal aspirators, nasal irrigation 
vessel, naval lavage vessel.

Cl.11;Multi-function sterilizers, namely, sterilizers with integrated milk and food preparers and dryers; fans, heaters and 
warmers for feeding bottles, foodstuffs, liquids and solids, namely, baby bottle sterilizers, microwave ovens; electrical 
cooking apparatus for the preparation of 'congee'; electric kettles of both glass and stainless steel; air purifiers, 
humidifiers; wake up lights; guide lights and soothing lights; component parts of all aforesaid goods; electric hot-water 
bottles; sterilizers; steam sterilizers; sterilizers for feeding bottles and baby bottles, including microwave steam sterilizers 
and electric steam sterilizers; disposable sterilization pouches not for medical purposes; microwave sterilization pouches 
not for medical purposes; component parts for sterilizers; electric steamers for food and meal preparation; component 
parts for all the aforesaid goods; steamers; sterilizing apparatus and accessories therefor; hot water bottles.

Cl.16;Paper, cardboard and goods made from these materials not included in other classes, namely, adhesive note 
paper, art paper; printed matter, namely, paper signs, books, manuals, curricula, newsletters, informational cards and 
brochures in the field of child rearing, babies; bookbinding materials; photographs; stationery; adhesives for stationery 
or household purposes; artists' materials, namely, molds for modelling clays, pencils; instructional and teaching material 
except apparatus, namely, teaching tiles, pencils; plastic films used as packaging for baby goods; printers' type; printing 
blocks; newspapers, newsletters, printed publications and magazines in the field of child rearing, babies; paper wipes for 
the cleaning of babies and toddlers not impregnated with chemicals or compounds; disposable bibs made of paper; 
napkins of paper; plastic bags for packaging ice; bibs of paper, handkerchiefs of paper.

Cl.20;Bottle drying racks.

Cl.21;Household or kitchen utensils and containers; brushes (except paint brushes); toothbrushes, finger toothbrush 
being toothbrushes that are worn on a finger; brush-making materials; articles for cleaning purposes; containers for use 
in the sterilization of babies' feeding bottles and closures for such containers; combs, sponges (not for surgical 
purposes), heat insulated containers; milk powder dispensers; heat insulated containers and carriers for baby feeding 
bottles; brushes and tableware; baby food containers sold empty, cups, non-spill valves for use with cups, spouts for 
cups; baths and potties for babies; glass, porcelain and earthenware; bowls and buckets; drinking vessels; cleaning 
articles and materials; boxes, money boxes; closures for aforesaid domestic utensils and containers; bags and 
containers for household use, namely, containers for storing, freezing, preserving, transporting and heating of breast 
milk; heat insulated containers and carriers for baby feeding bottles; bottles of glass; cups; closures for cups; sealing 
discs, namely, reusable self-sealing lids for household use for bowl, cups, containers and the storage of food; brushes for
cleaning (parts of) bottles, teats, containers; thermal and isothermic bags to keep bottles and cups warm or cool, 
including insulated pockets; portable baths for babies; plates and divider plates; travel feeding set with suction mat to 
prevent spills; drinking straws for drinking; blenders, non-electric, for household purposes; insulated and vacuum flasks, 
and vacuum bottles; bottles, bottle openers and bottle brushes; sleeves for protecting cups, bottles and containers; parts 
and fittings for all the aforesaid goods; toilet chair, namely potties for babies and children.

Cl.35;Business management; business administration; office functions; advertising; marketing and business 
assistance relating to the commercial management of affairs in support of the commercialization of goods and services 
via the internet; organizing and holding auctions; information services as well as services relating to offers of goods and 
services by using electronic media, particularly on the internet and online; organization of purchasing and sale of articles 
mentioned in classes 7, 8, 10, 11, 16 and 21 on the internet and other electronic media via web shops and or by auctions 
sites; data management services, namely compiling and managing data in computer databases; compiling and managing 
data files (so-called content management), among other things in the field of health development of children; information, 
advisory and consultancy services regarding the aforesaid services whether or not via the internet; sales on the internet.

Cl.38;Telecommunications; providing access to web sites; providing access to search engines; all the aforesaid 
services exclusively relating to the services mentioned in class 35.

Cl.41;Education, coaching [education] and training in the field of healthcare.

Cl.42;Development, design, implementation and maintenance of computer software in the field of healthcare; 
electronically data storage, including data of babies and children.

Cl.44;Provision of medical services, including provision of medical and health information of children; providing 
information in the field of development of the health of infants and children; information (information) and advice in the 
field of medical care, nursing and health care; consultation services in the field of health care; information, advice and 
consultancy services relating to the aforesaid services whether or not via the internet. 
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Priority claimed from 02/08/2016; Application No. : UK00003177846 ;United Kingdom 

3537455    16/12/2016
[International Registration No. : 1334877]
Winning Moves UK Limited
Lyntonia House, 7 Praed Street, Paddington London W2 1NJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games software; computer games programs (software); computer programs for video and computer 
games; computer application software for mobile phones.

Cl.28;Games and playthings; apparatus for playing games; apparatus for playing electronic games; trading cards (card 
game); card games; hand held computer games (for use with television receivers only).

Cl.41;Electronic games services, including provision of computer games on line or by means of a global computer 
network; organisation of competitions; organisation of games.
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Priority claimed from 04/07/2016; Application No. : 4284927 ;France 

3537486    16/12/2016
[International Registration No. : 1339845]
SOCIETE INDUSTRIELLE DE LA VALLEE DE L'AIGUES
ZA LES LAURONS F-26110 NYONS France

Proposed to be Used
IR DIVISION
Cl.7;Modular apparatus for the purification, treatment and filtration of gas and liquids, and their components; modular 
apparatus for the purification, treatment and filtration of liquids and gases, and their components as parts of machines; 
modular apparatus for the purification, treatment and filtration of liquids and gases, and their components including one 
or several housings containing filter elements and which is connected to both the input and output of a circulation pump; 
modular apparatus for the treatment and filtration of liquids and gases, and their components, with one or several 
housings containing filter elements and a circulation loop; filtering elements as parts of machines; inorganic filtering 
elements as parts of machines; organic filtration elements as parts of machines; filtration modules including filter 
elements as parts of machines.

Cl.11;Modular apparatus for the purification, treatment and filtration of gas and liquids, and their components; modular 
apparatus for the purification, treatment and filtration of liquids and gases, and their components, as parts of domestic 
and industrial installations; modular apparatus for the purification, treatment and filtration of liquids and gases, and their 
components, as parts of domestic and industrial installations, including one or several housings containing filter 
elements and which is connected to both the input and output of a circulation pump; modular apparatus for the 
purification, treatment and filtration of liquids and gases, and their components, as parts of domestic and industrial 
installations, including one or several housings containing filter elements and a circulation loop; filter elements as parts 
of domestic and industrial installations; inorganic filter elements as parts of domestic and industrial installations; organic 
filter elements as parts of domestic and industrial installations; filters as parts of domestic and industrial systems; 
inorganic filters as parts of domestic and industrial systems; inorganic filters as parts of domestic and industrial 
systems; housings as parts of domestic and industrial installations containing a circulation loop and filter elements; 
housings as parts of domestic and or industrial installations connected both to the input and output of a circulation 
pump; filtration modules containing filter elements as parts of domestic and industrial installations.
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3537506    23/01/2017
[International Registration No. : 1337607]
Shenzhen Chipscreen Biosciences Ltd.
2-601-606 BlO-lncubator, No. 10 Gaoxin C, 1st Ave., Nanshan District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; chemico-pharmaceutical preparations; capsules for medicines; chemical 
preparations for pharmaceutical purposes; dietetic substances adapted for medical use; medicines for veterinary 
purposes.

Cl.35;Advertising; marketing research; import-export agency services; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies.
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Priority claimed from 29/02/2016; Application No. : 4020160014852 ;Republic of Korea 

3537541    28/12/2016
[International Registration No. : 1310186]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Diodes; semi-conductors; semiconductor elements; light emitting diodes (LEDs).

Cl.11;Light emitting diodes (LED) lamps; light emitting diodes (LED) bulbs; germicidal lamps for purifying air; 
ultraviolet ray lamps, not for medical purposes; germicidal lamps; electric lighting apparatus; household air cleaners; air 
sterilizers; air deodorising apparatus; air purifying apparatus and machines; sterilizers; water sterilizers; tap-water 
purifying apparatus; water filtering apparatus; electric humidifiers for household use; refrigerators; electric water purifiers
for household purposes.

Cl.21;Insect habitats; roach traps; non-electronic apparatus for suppressing insects; non-electronic insect killers; non-
electronic apparatus for destroying vermin; non-electronic apparatus for preventing vermin; non-electronic apparatus for 
suppressing vermin; indoor terrariums for insects; fly swatters; fly traps; insect traps; insect killers.
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Priority claimed from 28/06/2016; Application No. : 694297 ;Switzerland 

3537576    08/12/2016
[International Registration No. : 1337636]
Biosafe S.A.
Route du Petit-Eysins 1 CH-1262 Eysins Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Apparatus and equipment for the collection, processing, analysis and preservation of biological samples such as 
blood and cellular products; disposable containers for the collection and preservation and transport of blood; kits 
comprising disposable bags for the collection, processing, analysis and preservation of biological samples such as blood 
and cellular products; bags and boxes for collecting and preserving biological samples such as blood and cellular 
products; devices, namely tubing, valves, clips, pipe clamps, caps, brooches, clamps and accessories; any of these 
devices being part of or forming accessories for medical apparatus for the collection, processing, analysis and 
preservation of biological samples such as blood and cellular products.

Cl.44;Medical or paramedical services for the collection, processing, analysis and preservation of biological samples 
such as blood and cellular products; blood bank services; consultancy in the field of blood transfusion technology; 
clinical services in connection with treatment based on blood components, and the saving and recovery of surgical blood.
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Priority claimed from 11/05/2016; Application No. : 015419294 ;European Union 

3537579    19/10/2016
[International Registration No. : 1335471]
Linde Material Handling GmbH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric controls and automatic control devices for industrial trucks, in particular for forklifts, reach trucks, narrow 
aisle lift trucks, pallet trucks, rack stackers, tow tractors and order pickers, and drives therefor; input apparatus for 
controls for industrial trucks, in particular for forklifts, reach trucks, narrow aisle lift trucks, pallet trucks, rack stackers, 
tow tractors and order pickers, and drives therefor; joysticks and operating devices for industrial trucks, in particular for 
forklifts, reach trucks, narrow aisle lift trucks, pallet trucks, rack stackers, tow tractors and order pickers, and drives 
therefor.

Cl.12;Industrial trucks, in particular fork lift trucks, reach trucks, narrow aisle lift trucks, pallet trucks, rack stackers, 
tow tractors and order pickers; steering wheels and steering devices for industrial trucks, in particular for forklifts, reach 
trucks, narrow aisle lift trucks, pallet trucks, rack stackers, tow tractors and order pickers; operating elements for the 
manual drive control of industrial trucks, in particular for braking and/or accelerating industrial trucks.
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3537583    01/11/2016
[International Registration No. : 1336141]
Vescom B.V.
St. Jozefstraat 20 NL-5753 AV DEURNE

Proposed to be Used
IR DIVISION
Cl.24;Materials for wall and ceiling linings, of textile; materials for furniture coverings of textile or plastic; fabrics for 
curtains.

Cl.27;Floor coverings; non-textile wall coverings; non-textile ceiling coverings.
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Priority claimed from 09/03/2016; Application No. : 30 2016 007 007 ;Germany 

3537593    07/09/2016
[International Registration No. : 1333542]
Eurofighter Jagdflugzeug GmbH
Am Söldnermoos 17 85399 Hallbergmoos Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded data; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signalling devices; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; games software; flight simulators for aircraft; flight controlling apparatus; apparatus for checking flight 
parameters; remote controls for operating flying toys; radios; MP3 players; MP4 players; pre-recorded magnetic data 
carriers; data storage media; compact discs; pre-recorded compact discs; compact disc players; DVDs; pre-recorded 
DVDs; DVD players; radios incorporating clocks; USB web keys; USB flash drives; mouse pads; covers for mobile 
phones; cases adapted for mobile phones; holders adapted for mobile phones; headsets for mobile telephones; 
spectacles [optics]; sunglasses; cases for spectacles and sunglasses; safety helmets; protective clothing [body armour]; 
protective eyewear; breathing apparatus, except for artificial respiration and respiratory masks, other than for artificial 
respiration; fire-resistant flying suits; pocket calculators; digital photo frames; cameras [photography].

Cl.12;Vehicles and conveyances; air and space vehicles; parts and fittings for vehicles; parts and fittings for air and 
space vehicles.

Cl.16;Printed matter; paper and cardboard; disposable paper products; stationery and educational supplies; glue for 
stationery or household use; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
decoration and art materials and media; works of art and figurines of paper and cardboard, and architects' models; 
periodicals; newspapers; books; brochures; office requisites, except furniture; mats of paper for drinking glasses; cases 
for stationery; pencil boxes; holders for desk accessories; postcards; airplane models made of paper; logbooks 
[aviation]; posters made of paper; poster magazines.

Cl.37;Maintenance, repair, servicing and refuelling of air and space vehicles as well as vehicles and conveyances; 
computer hardware and telecommunication apparatus installation, maintenance and repair; building, construction and 
demolition.

Cl.42;Software development, programming and implementation; hosting of software as a service [saas] and rental of 
computer software; rental of computer hardware and facilities; IT consultancy, advisory and information services; 
computer security consultancy, computer virus protection services and electronic data backup services; duplication of 
computer programs and conversion of data or documents from physical to electronic media, decoding of data; 
engineering services; testing, authentication and quality control.
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Priority claimed from 31/08/2016; Application No. : 015791081 ;European Union 

3537595    19/10/2016
[International Registration No. : 1333554]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and computer software; computer programs and computer software for data warehousing; 
computer programs and computer software for the on-premise and/or remote analysis of business and other data, and for 
the purpose of real-time, ad-hoc and strategic business decision making; computer programs and computer software for 
ram data processing (in-memory data processing), for ram data management (in-memory data management), for analysis 
applications for the creation, development and design of ram databases (in-memory databases), in particular on a real-
time basis, for readouts on a real-time basis, and for the rapid evaluation of transactional and other data, all of the above 
also for operation by way of a cloud computing model; data carriers containing computer software, including tapes, discs 
and cards.

Cl.16;Printed material for software and data processing programs, namely manuals, catalogs, user guides and 
operating instructions.

Cl.35;Systematic ordering of data and information in computer databases for the internet and for business on-premise 
use relating to the development, creating, programming, implementing, performance, production, distribution, sale, 
application, use, function, handling, modification, maintenance, rental, updating, design and outsourcing of computer 
programs and computer software; systematization of data and information in computer databases for the internet and for 
business on-premise use in relation to the creation, development and design of computer programs and computer 
software in the nature of software for data warehousing, for the on-premise and/or remote processing of business 
transactions, for the analysis of business data, for the purpose of real-time, ad-hoc and strategic business decision 
making, for RAM data management (in-memory data management), for analysis and direct data processing applications, 
and for the creation, development and design of RAM databases (in-memory databases), in particular on a real-time basis, 
for readouts on a real-time basis, and for the rapid evaluation of transaction data, all of the above also for operation by 
way of a cloud computing model.

Cl.41;Training in the use of data warehousing programs.

Cl.42;Creating, development and design of computer programs and computer software, in particular for commercial 
functions, including for data warehousing, the on-premise and/or remote analysis of business data, for the purpose of 
real-time, ad-hoc and strategic business decision making, development and design of computer programs, and computer 
software for ram data processing (in-memory data processing), for ram data management (in-memory data management), 
for analysis and direct data processing applications, for the creation, development and design of ram databases (in-
memory databases), in particular on a real-time basis, for readouts on a real-time basis, and for the rapid evaluation of 
transaction data, all of the above also for operation by way of a cloud computing model; providing computer software as a
service and/or by way of cloud computing, including software for data warehousing, for the on-premise and/or remote 
analysis of business data, for the purpose of real-time, ad-hoc and strategic business decision making; creation, 
development and design of computer programs and software for ram data processing (in-memory data processing), for 
ram data management (in-memory data management), for analysis and direct data processing applications, for the 
creation, development and design of ram databases (in-memory databases), in particular on a real-time basis, and for 
readouts on a real-time basis, and for the rapid evaluation of transaction data; implementation, maintenance, rental, 
outsourcing and care of computer programs and software; updating and maintenance of computer programs and 
computer software, in particular programs relating to the development, creation, programming, execution, function, 
production, disseminating, distribution, application, use, operating, handling, modifying, sale, maintenance, rental, 
updating, design and outsourcing; technical consultancy with regard to the creating, development, use and application of 
computer programs and software; research in the field of computer programs and software; hosting services.
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3537618    08/12/2016
[International Registration No. : 1335812]
Abbeyhorn Ltd
6a-6b Holme Mills Industrial Estate, Holme Carnforth, Lancashire LA6 1RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Bread knives [hand operated]; cake cutters; carving knives; carving forks; cheese slicers; kitchen knives; knife 
sharpeners; table cutlery [knives, forks and spoons]; spoons; forks; knives.

Cl.21;Candle holders; button hooks; bowls; clothes brushes; shoe brushes; hair brushes; hair combs; condiment sets; 
kitchen ladles; honey servers; drinking horns; napkin rings; serving utensils [pie servers]; kitchen utensils; drinking 
vessels; shaving brushes; shoe horns; soap dishes; bottle openers; stoppers for bottles; cork screws.
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Priority claimed from 07/11/2016; Application No. : 2016-123679 ;Japan 

3537635    18/01/2017
[International Registration No. : 1342097]
ENDO KOGYO CO., LTD.
14-7, Akibacho 3-chome, Tsubame-shi Niigata-ken 959-1261 Japan

Proposed to be Used
IR DIVISION
Cl.7;Power transmissions for drives, other than for land vehicles; motors, other than for land vehicles.

Cl.12;Carts; trolleys (or hand trucks); casters for carts; casters for trolleys (or hand trucks).
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3537637    24/10/2016
[International Registration No. : 1334019]
Javier Perez Perez
Hermanos Machado, 5, Bloque 1, Bajo A Urb. Las Praderas E-28660 Spain
Luis Benayas Perez
Alfredo Marquerie, 33 E-28034 Spain

Proposed to be Used
IR DIVISION
Cl.11;Chilled beverage dispensers; beverage cooling apparatus.

Cl.21;Portable beverage dispensers.
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DRW Innovations, LLC
540 West Madison, Suite 2500 Chicago IL 60661 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Negotiating financial transactions dealing with derivative financial instruments.

Cl.36;Financial services related to futures contracts, namely, trading and clearing financial instruments; financial 
evaluation, namely, ascertaining and calculating variance in connection with financial instruments.

6680



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 21/04/2016; Application No. : 2016-045428 ;Japan 

3537640    19/10/2016
[International Registration No. : 1334043]
SUMITOMO BAKELITE CO., LTD.
5-8, Higashi-shinagawa 2-chome, Shinagawa-ku Tokyo 140-0002 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed epoxy resins; unprocessed phenolic resins; condensation synthetic resins; condensation plastics; 
polymerization plastics; unprocessed plastics (plastics in primary form).

Cl.7;Engine parts and fittings for automobiles; engine parts and fittings for land vehicles; non-electric prime movers, 
not for land vehicles; parts of non-electric prime movers; machine elements not for land vehicles.

Cl.12;Engines for automobiles; engines for land vehicles; non-electric prime movers for land vehicles [not including 
their parts]; brakes and their parts and fittings for automobiles; brakes and their parts and fittings for land vehicles; 
mechanical elements for land vehicles; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and
their parts and fittings.
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Priority claimed from 02/09/2016; Application No. : 1794160 ;Australia 

3537643    22/12/2016
[International Registration No. : 1336098]
HUMANRESOURCEFULNESS PTY LIMITED
L16, 1 Market St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Business recruitment consultancy; consultancy relating to personnel recruitment; employment recruitment; 
executive recruitment services; interviewing services (for personnel recruitment); office support staff recruitment 
services; permanent staff recruitment; personnel recruitment; personnel recruitment advertising; personnel recruitment 
agency services; personnel recruitment consultancy; professional recruitment services; recruitment advertising; 
recruitment consultancy services; recruitment of personnel; staff recruitment consultancy services; staff recruitment 
services.

Cl.41;Business training consultancy services; business training services; consultancy services relating to training; 
employment training; personal development training; providing courses of training; provision of training courses; training
consultancy.
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Priority claimed from 22/08/2016; Application No. : 21055825 ;China 

3537666    12/12/2016
[International Registration No. : 1337916]
WM Motor Technology Co.,Ltd.
Room 510-523, No. 77 Laigang Road, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Navigation apparatus for vehicles [on-board computers]; navigational instruments; vehicle radios; batteries, 
electric, for vehicles; accumulator jars; chargers for electric batteries; computer programmes [programs], recorded; 
mechanisms for coin-operated apparatus; automatic indicators of low pressure in vehicle tires; speed checking apparatus 
for vehicles; kilometer recorders for vehicles; steering apparatus, automatic, for vehicles; voltage regulators for vehicles; 
electro-dynamic apparatus for the remote control of signals; sound locating instruments.

Cl.12;Motor cars; driverless cars [autonomous cars]; golf cars [vehicles]; sports cars; camping cars; motor homes; 
ashtrays for automobiles; couplings for land vehicles; trailer hitches for vehicles; automobile chassis; reversing alarms 
for vehicles; hoods for vehicle engines; gearing for land vehicles; motors, electric, for land vehicles; clutches for land 
vehicles; axles for vehicles; hub caps; bands for wheel hubs; driving motors for land vehicles; vehicle running boards; 
transmissions, for land vehicles; propulsion mechanisms for land vehicles; freewheels for land vehicles; ski carriers for 
cars; rearview mirrors; automobile bodies; bumpers for automobiles; shock absorbers for automobiles; gear boxes for 
land vehicles; transmission chains for land vehicles; torque converters for land vehicles; reduction gears for land 
vehicles; connecting rods for land vehicles other than parts of motors and engines; tailboard lifts [parts of land vehicles]; 
sun-blinds adapted for automobiles; transmission shafts for land vehicles; air bags [safety devices for automobiles]; 
brake pads for automobiles; automobile wheels; car wheel hub; vehicle anti-theft device; automobile tires; air pumps 
[vehicle accessories]; suspension shock absorbers for vehicles; shock absorbing springs for vehicles; non-skid devices 
for vehicle tires; head-rests for vehicle seats; luggage carriers for vehicles; torsion bars for vehicles; safety belts for 
vehicle seats; hubs for vehicle wheels; vehicle chassis; hydraulic circuits for vehicles; safety seats for children, for 
vehicles; balance weights for vehicle wheels; windshield wipers; luggage nets for vehicles; brakes for vehicles; seat 
covers for vehicles; windshields; doors for vehicles; vehicle wheel spokes; vehicle suspension springs; rims for vehicle 
wheels; vehicle seats; undercarriages for vehicles; upholstery for vehicles; windows for vehicles; anti-theft devices for 
vehicles; anti-dazzle devices for vehicles; anti-theft alarms for vehicles; horns for vehicles; brake shoes for vehicles; 
vehicle covers [shaped]; direction signals for vehicles; steering wheels for vehicles; security harness for vehicle seats; 
spoilers for vehicles; headlight wipers; side view mirrors for vehicles; vehicle joysticks; electric vehicles; cars; remote 
control vehicles, other than toys; motorcycles; vehicles for locomotion by land, air, water or rail; engines for land 
vehicles; tires for vehicle wheels; repair outfits for inner tubes; brake discs for vehicles.

Cl.37;Motor vehicle maintenance and repair; vehicle maintenance; vehicle battery charging; vehicle breakdown repair 
services; vehicle washing; vehicle polishing; anti-rust treatment for vehicles; vehicle service stations [refuelling and 
maintenance]; tire balancing.
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3537670    22/12/2016
[International Registration No. : 1337858]
Natoli Engineering Company, Inc.
28 Research Park Circle St. Charles MO 63304 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Distributorships and online retail store services in the field of tablet compression tooling for pharmaceutical, 
nutritional, confectionary, industrial and veterinary industries.

Cl.37;Technical support and troubleshooting in the field of tablet compression tooling repair and installation for 
pharmaceutical, nutritional, confectionary, industrial and veterinary industries.

Cl.41;Technical training in the field of tablet compression tooling for pharmaceutical, nutritional, confectionary, 
industrial and veterinary industries.

Cl.42;Technical support and troubleshooting in the field of software relating to tablet compression tooling for 
pharmaceutical, nutritional, confectionary, industrial and veterinary industries.
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3537676    21/12/2016
[International Registration No. : 1337406]
Taara Technologies Pty Ltd
11 Rigani Ct Blackburn North VIC 3130 Australia

Proposed to be Used
IR DIVISION
Cl.9;Games software; computer software; application software; game programmes (programs) and software for use with
electronic games of all kinds; computer games cartridges; video game cartridges.

Cl.28;Games and playthings; board games; apparatus for games; computer games apparatus; video game consoles, 
apparatus and machines; electronic games (other than software).
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3537682    10/10/2016
[International Registration No. : 1334166]
Zakrytoe Aktsionernoe obshchestvo «NikoMag»
40-letiya VLKSM ul, 57 RU-400097 Volgograd Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, as well as in agriculture, horticulture and forestry; fertilizers, namely, 
magnesia fertilizers; chemical preparations for the treatment of the road surface to prevent icing and deicing; chemical 
additives to drilling muds; water purifying chemicals; soil conditioning preparations; leather-impregnating chemicals.

Cl.19;Non-metallic building materials; non-metallic rigid pipes for building, namely, components for the production of 
magnesia cements, refractory materials, anti-freeze concrete.

6686



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

3537701    06/12/2016
[International Registration No. : 1333972]
Steambrook Pty Ltd
Level 53, 101 Collins Street MELBOURNE VICTORIA 3000 Australia

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear and headgear.

Cl.35;Management of a retail enterprise for others; retail services; retailing of goods (by any means); intermediary 
business services relating to the commercialising of goods (wholesaling); wholesaling of goods (by any means); 
distribution of goods (not being transport services) (agent, wholesale, representative services, by any means); business 
promotion services; discount services (retail, wholesale, or sales promotion services); sales promotion (for others); sales 
promotion services; sales promotion through customer loyalty programmes (for others); sales promotions at point of 
purchase or sale (for others).
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Priority claimed from 13/05/2016; Application No. : 015437817 ;European Union 

3537727    27/10/2016
[International Registration No. : 1337974]
SCHNEIDER ELECTRIC INDUSTRIES SAS
35 rue Joseph Monier F-92500 RUEIL-MALMAISON France

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic measuring apparatus, namely, proximity switches and position switches, electric 
switchboards, cables, terminals, gateways, electric meters and energy servers; electrical hardware and equipment used 
for monitoring, analyzing, and storing energy and operational data; data processors for electronic data recording, data 
input, data processing, data storage, data output, data display; electric monitoring apparatus, namely, multi-function 
panel front displays; switching, regulating and electrical control and distribution devices, namely, electrical switchboards;
computer software and downloadable software, mobile applications, and software as a service applications for testing, 
configuring, measuring, monitoring and controlling electrical switchboards; electronic global communications network 
operating software for monitoring, measuring and controlling energy usage and operational data; enclosures, namely, 
housing for electric switches or distribution boards for electrical energy; electric control panel units, switching and 
control apparatus for electrical switchboards; structural and replacement parts and accessories of the aforementioned 
goods.

Cl.42;Consulting and advisory services in the fields of energy consumption and energy efficiency; consulting and 
advisory services in the fields of asset performance and operational efficiency of electrical switchboards; consulting and 
advisory services in the fields of energy measurement and energy efficiency for commercial, industrial, and institutional 
facilities; provision of information, advice, and consultancy in relation to energy usage and energy efficiency, asset 
performance and operational efficiency of electrical switchboards.
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3537741    13/12/2016
[International Registration No. : 1337879]
NCS Pearson, Inc.
5601 Green Valley Drive Bloomington ID 55437 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable publications in the nature of downloadable tests, answer forms, report forms, test manuals, sold as 
a unit or individually, for use in the field of psychology and for performing employee or personnel assessment and 
evaluations.

Cl.16;Printed materials, namely, tests, answer forms, scoring profiles, reports and instructional manuals in the field of 
psychological testing and evaluation.

Cl.41;Educational services, namely, providing training and educational seminars, workshops and online webinars in 
the field of psychological testing and scoring; teaching in the field of assessing and evaluation of personnel.

Cl.44;Providing psychological testing services; administering and scoring of psychological tests; administering and 
scoring psychological tests over an electronic network; providing on-line psychological testing.

6689



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 14/08/2016; Application No. : 015745565 ;European Union 

3537768    01/11/2016
[International Registration No. : 1335938]
Pobuca Limited
3rd floor 207 Regent Street London W1B 3HH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Communication software; computer software to enable the provision of information via communications networks; 
computer software to enable the provision of electronic media via communications networks; software; application 
software; computer software for business purposes; data communications software; unified communications software; 
multimedia software; interactive computer software; computer application software; computer programmes for data 
processing; business technology software; software for mobile phones; computer search engine software; computer 
telephony software; electronic mail and messaging software; software for tablet computers; computer software for 
advertising; application software for mobile phones; digital telephone platforms and software; computer software to 
enable the searching of data; computer software for mobile phones; downloadable application software for smart phones; 
application software for cloud computing services; computer application software for mobile telephones; computer 
software for processing market information; computer software designed to estimate costs; interactive computer 
software enabling exchange of information; application software for social networking services via internet; computer 
software for database management; computer software for communicating with users of hand-held computers; computer 
e-commerce software; computer software for creating searchable databases of information and data; computer software 
that assists computers in deploying parallel applications and performing parallel computations; computer software for 
accessing information directories that may be downloaded from the global computer network; computer software for use 
on handheld mobile digital electronic devices and other consumer electronics.

Cl.35;Business organisation; business management organisation; publicity and sales promotion services; sales 
management services.

Cl.38;Telecommunication services; telecommunications routing and junction services.

Cl.39;Transport of parcels.
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Cl.42;Maintenance and updating of software for communication systems; computer software design; software creation; 
software development; maintenance of software; updating of software for databases; maintenance and repair of software; 
installation of database software; installation and maintenance of computer programs; programming of EDP software; 
programming of software for database management; installation and maintenance of database software; software 
customisation services; creating, maintaining, and modernizing computer software; computer software development for 
others; installation, maintenance and updating of database software; consultancy relating to software for communication 
systems; research, development, design and upgrading of computer software; design and development of software for 
database management; installation of firmware; development of software for processing and distribution of multimedia 
contents; development, updating and maintenance of software and database systems; development of computer software 
for logistics, supply chain management and e-business portals; design and development of computer software for 
reading, transmitting and organising data; electronic data storage; compression of data for electronic storage; electronic 
data storage and data back-up services; electronic storage services for archiving electronic data; electronic storage 
services for archiving databases; electronic storage services for archiving databases, images and other electronic data.

Cl.45;Licensing of computer software [legal services].
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Priority claimed from 04/11/2016; Application No. : 40201618724S ;Singapore 

3537787    09/12/2016
[International Registration No. : 1334447]
Pomelo Fashion Pte. Ltd.
8 Robinson Road, 03-00 Aso Building Singapore 048544 Singapore

Proposed to be Used
IR DIVISION
Cl.25;Clothing; dresses; tank tops; jump suits; denims (clothing); bottoms (clothing); knitwear (clothing); sweaters; 
outerclothing; outerclothing for sports; polo shirts; blouses; jackets (clothing); jumpers (clothing); vests; tracksuits; 
pants; underpants; neckties; socks; stockings; leggings [leg warmers], leggings [trousers]; underwear; hats; caps; visors 
[headwear]; sportswear; swimming trunks; skirts; belts (clothing); scarves; shawls; jeans; t-shirts; shorts; singlets; 
shirts; overcoats; raincoats; shoes; sports shoes; sandals; slippers; boots; all included in this class.

Cl.35;The bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), enabling 
customers to conveniently view and purchase those goods; online wholesale and retail store services; distribution of 
advertising material for retail and wholesale services and marketing of goods; advertising; business management; 
business administration; online advertising on a computer network; presentation of goods on communication media, for 
retail purposes; all included in this class.
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Priority claimed from 28/07/2016; Application No. : 2016-080857 ;Japan 

3537796    19/12/2016
[International Registration No. : 1337307]
TECHNO BANK LTD.
2-10-8, Tsuboi, Chuo-ku, Kumamoto-shi Kumamoto 860-0863 Japan

Proposed to be Used
IR DIVISION
Cl.1;Detergents for industrial use.

Cl.3;Detergents other than for use in industrial and medical purposes.

6693



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 09/09/2016; Application No. : 4298040 ;France 

3537799    14/12/2016
[International Registration No. : 1338308]
MOTUL
119 boulevard Félix Faure F-93300 AUBERVILLIERS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for cooling liquids, chemical products as ingredients for the composition of lubricants; 
chemical additives to motor fuel; chemical products for use in industry, science, photography, as well as in agriculture, 
horticulture and forestry; unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing 
compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning materials; 
adhesives for use in industry; products for waterproofing (chemical products), anti-freeze, chemical scale-removing 
products (other than for household use).

Cl.4;Industrial oils and greases; lubricants; oils, greases and lubricants for vehicle motors and engines; non-chemical 
additives to motor fuel; dust absorbing, wetting and binding compositions, for use in the maintenance of vehicle motors 
and engines and all machine motors and engines; fuels (including motor spirit) and illuminants; candles, wicks for 
lighting; compositions used as binders for fuels, dust binders, fork oil.
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Priority claimed from 11/10/2016; Application No. : 1340840 ;Benelux 

3537845    02/11/2016
[International Registration No. : 1335473]
ANTWERP WORLD DIAMOND CENTRE, verkort AWDC, private stichting
Hoveniersstraat 22 B-2018 Antwerpen

Proposed to be Used
IR DIVISION
Cl.35;Advertising mediation and advertising; dissemination of advertising matter, advertising messages and 
promotional materials; promotion of diamond; mediation concerning the placing of advertisements on the internet; trade 
information; market prospecting, research and analysis; business organization and business economics consultancy; 
document reproduction services; processing of corporate databases, available via the internet.

Cl.41;Teaching, education, training and courses; lending and distribution of books and magazines; publishing and 
publication of books, newspapers and magazines.

Cl.42;Certification of precious stones and diamonds; issuing certificates; quality control; services of databases 
containing information relating to the quality of gems and diamonds, also via the internet; consultancy relating to the 
quality of gems and diamonds, also via the internet.
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Priority claimed from 30/05/2016; Application No. : 30 2016 015 305 ;Germany 

3537894    06/10/2016
[International Registration No. : 1335551]
Deep Blue Ocean Internet GmbH
Münzstraße 21 10178 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment; computers; software; apps, namely software applications for smartphones, tablet 
computers, electronic book readers and other mobile or stationary IT devices [downloadable]; apparatus, instruments and 
devices for the recording, reproduction, storage, editing, transmission, coding and decoding, broadcasting, streaming 
and retrieving data; data [downloadable from the Internet or a global network]; computer programmes and software; 
databases [electronic]; recorded data.

Cl.39;Transport; delivery of goods by motor vehicles, rail, ships and aircrafts; arrangement of transportation; 
arrangement of transport services; arranging transportation of goods; freighting; air charter brokerage services; 
organizing and arranging travel.

Cl.42;Information technology [IT] services, namely design, development, programming and implementation of computer
software and hardware, hosting computer sites [web sites], software as a service [SaaS] and rental of software; 
information technology [IT] consultancy, advisory and information services.
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3537896    19/10/2016
[International Registration No. : 1335554]
CELLY S.P.A.
Via Energy Park, 22 I-20871 VIMERCATE (MONZA-BRIANZA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Batteries for cellular and cordless telephones; battery chargers for cellular telephones; cellular and cordless 
telephones; walkie-talkies; camera cases of leather and plastic; telephone apparatus; telephone wires; telephone 
receivers; telephone transmitters; antenna towers for wireless telephony; loudspeakers; cabinets for loudspeakers; 
antennas; batteries, electric; cases for telephones; keyboards for phones; hands-free kits for telephones; telephone ring 
tones; microphones; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, 
signalling, checking [supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, sound recording discs; coin-operated 
mechanisms for vending machines and mechanisms for coin-operated apparatus; cash registers; calculators; data 
processing equipment and computers; fire extinguishers.

Cl.18;Handbags; shoulder bags; luggage bags; backpacks; key cases (leatherware); wallets; purses; briefcases; leather
and imitations of leather, goods made from these materials, not included in other classes; animal skins; trunks and 
travelling bags; umbrellas; parasols and walking sticks; whips, harness and saddlery.

Cl.25;Clothing; footwear; headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.
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Priority claimed from 09/06/2016; Application No. : 87066632 ;United States of America 

3537905    08/12/2016
[International Registration No. : 1336157]
The Men's Wearhouse, Inc.
6380 Rogerdale Road Houston TX 77072 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, suit jackets, shirts, pants, vests, skirts, dresses, shorts, sweaters, hats, caps, ties, scarves, 
belts for clothing; formal wear, namely, tuxedo jackets, shirts, pants, and ties; uniforms, coveralls, and outerwear, namely,
coats and jackets.

Cl.40;Custom manufacturing of clothing, corporate apparel and uniforms.
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3537914    13/12/2016
[International Registration No. : 1336166]
Michel Van De Wiele NV
Michel Vandewielestraat 7 B-8510 Kortrijk-Marke

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); machine couplings and transmission belts (except for land 
vehicles); textile machines and parts, including jacquard mechanisms; transmissions and driving mechanisms (except for 
vehicles); weaving and spinning machines as well as their components as far as included in this class; machines with 
electronically controlled applications, and parts therefor included in this class, for use in textile machines; installations 
for feeding yarn to the textile machine; shuttles for weft threads and batteries for driving shuttles with weft threads in 
looms; bobbins and holders for spools of yarn and spools for textile machines; electromotors; built-in motors; non-
hydraulic drives for motors; non-hydraulic drives for electric motors; electric and electronic machine components for the 
control and regulation of the torque and the speed of the drive of electric motors; safety brakes for electric non-hydraulic 
machines or electric non-hydraulic motors; electromechanical brakes for electric non-hydraulic machines or electric non-
hydraulic motors; darning machines; pedal drives for sewing machines; sewing machines; stitching machines; tambours 
for embroidery machines; bobbins for weaving looms; card clothing [parts of carding machines]; carding machines; 
friezing machines; gears for weaving looms; hosiery looms; knitting machines; lace making machines; loom shafts; 
looms (machines); carriages for knitting machines; spinning machines; spindle flyers; spinning frames; machines for the 
textile industry; machines for loading and unloading apparatus; cranes (lifting and hoisting apparatus); dyeing machines; 
textile printing machines; combs for weft yarn.

Cl.9;Optical devices and instruments, weighing, measuring, checking (supervision) and control machines and 
instruments, in particular for textile machines; electronic and electrotechnical devices and instruments and parts therefor, 
included in this class, for use in textile machines; apparatus and instruments for control of electricity; magnetic data 
carriers, recording discs; data processing equipment and computers; display devices, electronic displays and control 
panels; user interfaces; touch user interfaces; touch sensitive control panels; electronic bulletin boards and components 
for computers; computer peripherals and controlling apparatuses and instruments; software; all the aforesaid goods 
intended for the textile industry and/or for use in textile machines; photocells; electric, electronic, photoelectric and 
photoelectronic devices for the textile industry; electric, electronic, photoelectric and photoelectronic devices for 
controlling and regulating textile machines; apparatus for checking the presence of yarn and for indicating when the 
sleeve with yarn is empty; electric and electronic apparatus and instruments for controlling and regulating the machines, 
electric and electronic apparatus and instruments for controlling and regulating the motors, electric and electronic 
apparatus and instruments for safety provisions to prevent personal injury, material damage or damage to the machine; 
computers, computer operating programs; computer operating software and regulating apparatus; computer hardware for 
regulating and regulating apparatus; computer software safety provisions to prevent personal injury, material damage or 
damage to the machine; computer hardware for safety in order to prevent injury, material damage or damage to the 
machine; field busses; printed circuits; battery chargers; accumulators; measuring apparatus for yarn.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and computer software; research and development of new apparatuses, 
appliances and instruments as well as electric and electronic components therefore; all the aforesaid services provided 
for the textile industry; technical advice related to computers, computer rental, software and installation of computers.

6699



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 24/10/2016; Application No. : 2016-118160 ;Japan 

3537985    16/11/2016
[International Registration No. : 1334787]
KOHJIN Life Sciences Co., Ltd.
1-3, Yurakucho 1-Chome, Chiyoda-ku Tokyo 100-0006 Japan

Proposed to be Used
IR DIVISION
Cl.1;Glutathione for use in the manufacture of foods and dietary supplements; chemicals containing glutathione as 
main ingredient; chemicals containing glutathione.

Cl.5;Dietary supplements containing glutathione.
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Priority claimed from 10/05/2016; Application No. : 2016-050851 ;Japan 

3537998    17/10/2016
[International Registration No. : 1334979]
SINTOKOGIO, LTD.
28-12, Meieki 3-chome, Nakamura-ku Nagoya-shi, Aichi-Ken, 450-0002 Japan

Proposed to be Used
IR DIVISION
Cl.7;Casting machines; foundry molding machines; core making machines; metalworking machines and tools and parts 
thereof; shot blast machines; dust collectors.

Cl.9;Measuring or testing machines and instruments; measuring apparatus for properties of foundry sand; measuring 
apparatus for water content in foundry sand.

Cl.37;Maintenance and repair of casting machines; providing information on the maintenance and repair of casting 
machines; maintenance and repair of metalworking machines and tools; providing information on the maintenance and 
repair of metal processing machines and apparatus; providing information on operation, inspection and maintenance of 
casting equipment.

Cl.42;Providing information, proposal and advice on plants or industrial machines for energy saving; providing 
information, proposal and advice on quality improvement of casting products.
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3538006    09/11/2016
[International Registration No. : 1335103]
VVP Group AS
Mooni 18 EE-10613 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; data processing equipment and computers; mobile telephones; parts and accessories for mobile telephones; 
mobile telephone covers; mobile telephone cases; mobile telephone cases made of leather or imitations of leather; mobile 
telephone covers made of cloth or textile materials; computer software, pre-recorded computer programs for personal 
information management, database management software, character recognition software, telephony management 
software, electronic mail and messaging software, paging software, mobile telephone software.

Cl.35;Import-export agencies; organization of exhibitions for commercial or advertising purposes; product 
demonstration; professional business consultancy; marketing research; advertising; sales promotion for others; 
economic forecasting; all aforesaid services only for phones and accessories thereto.

Cl.38;Telecommunications; information about telecommunication; providing user access to a global computer network 
(service providers); message sending; computer aided transmission of messages and images; electronic mail; rental of 
telephones; cellular telephone communication; satellite transmission; communications by telephone; paging services 
(radio, telephone or other means of electronic communication); telephone services.
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Priority claimed from 12/04/2016; Application No. : 015334683 ;European Union 

3538032    04/10/2016
[International Registration No. : 1335083]
ECOVADIS
43 avenue de la Grande Armée F-75116 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; operational business assistance for companies; business 
advice, information and inquiries; professional business consultancy; business appraisals; data search in computer files 
for others; business investigations; business management and organization consultancy; organization of exhibitions for 
commercial or advertising purposes; company auditing (commercial analyses); commercial information and advice for 
consumers (consumer advice shop); market research; market study; compilation of statistics; account verification; 
opinion polling; auditing of commercial management systems; commercial information agencies; news clipping services; 
administrative processing of purchase orders; collection of data in a central file; commercial information and advice for 
consumers (consumer advice shop); systematization of data in a central file; computerized file management; data 
collection, comparison and compilation; opinion polling aimed at taking note of the social ethical performance of 
companies.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; scientific 
and technical research; quality control and auditing; information services in the field of quality control; research services 
in the field of computer security and quality; engineering services in the field of quality, security and the environment; 
consultancy in the field of energy-saving; technical consulting in environmental issues; database design; design and 
development of computers and software; maintenance and updating of software; programming for computers and 
computer networks; conversion of computer programs and data, other than physical conversion; conversion of data or 
documents from physical to electronic media; provision of Internet search engines; creation and maintenance of web 
sites for others; technical project study; testing and scoring of corporate environmental performance; evaluations and 
appraisals of corporate environmental performance; company performance assessments and appraisals with regard to 
protection of personal information in the field of computing.
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3538064    10/10/2016
[International Registration No. : 1334643]
Wakayama I/O AB
Erik Dahlbergsallén 15 SE-115 20 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Website development software; interfaces for computers; UPI [universal peripheral interface] software; computer e-
commerce software; downloadable software; none of the aforementioned goods relating either to casinos, or to gambling 
or gaming machines or activities.

Cl.35;Development of marketing strategies and concepts; marketing; conducting market surveys; brand positioning 
services; graphic advertising services; analysis of market research data; market survey analysis; analysis relating to 
marketing; marketing research and analysis; design of advertising materials; marketing consulting; production of sound 
recordings for marketing purposes; promotional marketing; business data analysis services; personnel placement and 
recruitment; none of the aforementioned services relating either to casinos, or to gambling or gaming machines or 
activities.

Cl.38;Providing access to e-commerce platforms on the internet; none of the aforementioned services relating either to 
casinos, or to gambling or gaming machines or activities.

Cl.42;Graphic art design; design of graphic software systems; design and graphic arts design for the creation of web 
pages on the internet; design and construction of homepages and websites; consultancy services relating to computer 
for analysing information systems; computer programming services for commercial analysis and reporting; analysis and 
evaluation of product design; development, design and updating of home pages; creating home pages for others; design 
services; graphic illustration design services; web portal design; computer system design; computer-aided engineering 
design services; computer software design; brand design services; computer-aided design of video graphics; designing 
websites for advertising purposes; design and development of computer software architecture; creating and designing 
web pages for others; design and development of software for website development; consultancy relating to the creation 
and design of websites for e-commerce; consultancy with regard to webpage design; encryption of digital music; art work 
design; commercial art design; jewellery design services; design of computer databases; computer aided graphic design; 
design, development and programming of computer software; design, creation and programming of web pages; 
consultancy and information services relating to the design, programming and maintenance of computer software; 
consultancy relating to the creation of homepages and internet pages; design and creation of homepages and web pages; 
creating and maintaining web sites for others; consultancy relating to the design of homepages and internet pages; 
consultancy and information services relating to computer software design; design and graphic arts design for the 
creation of web sites; graphic design for the compilation of web pages on the internet; graphic illustration services for 
others; services for the writing of computer software; configuration of computer software; project studies relating to 
software; advisory services relating to computer software design; computer software consultancy; computer software 
development for others; design, drawing and commissioned writing of computer software; design and development of 
virtual reality software; writing of computer software; designing and creating web sites for others; website usability 
testing services; computer website design; quality control relating to computer software; design, maintenance, 
development and updating of computer software; software engineering; testing of computer software; writing and 
updating computer software; software creation; software development; computer programming and software design; 
creating, maintaining, and modernizing computer software; software development, programming and implementation; 
information technology [IT] consultancy; consultancy services relating to computer programming; programming of 
software for website development; it consultancy, advisory and information services; information technology [IT] 
consultancy services; analytical services relating to computers; computer programming for others; advisory services 
relating to computer software used for graphics; advisory services in the field of product development and quality 
improvement of software; consultancy relating to the design and development of computer software programs; providing 
information, advice and consultancy services in the field of computer software; design of information systems; 
programming of software for e-commerce platforms; platform as a service [PaaS]; constructing an internet platform for 
electronic commerce; advisory services relating to man-machine interfaces for computer software; development of 
systems for the processing of data; custom design services; none of the aforementioned services relating either to 
casinos, or to gambling or gaming machines or activities.

Cl.45;Licensing of computer software [legal services]; licensing of intellectual property; none of the aforementioned 
services relating either to casinos, or to gambling or gaming machines or activities.
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Priority claimed from 19/07/2016; Application No. : 015669187 ;European Union 

3538070    07/12/2016
[International Registration No. : 1334667]
Messe Düsseldorf GmbH
Stockumer Kirchstraße 61 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business consultancy and advisory services; market research; personnel management consultancy; 
rental of advertising space, also on the internet; providing and rental of exhibition stands and booths including respective 
equipment for commercial purposes.

Cl.41;Entertainment; services of a publishing house (excluded printing services).
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Priority claimed from 22/06/2016; Application No. : 015564073 ;European Union 

3538079    10/10/2016
[International Registration No. : 1334773]
Uppsala Monitoring Centre
Box 1051 SE-751 40 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications and on-line computer tools (web-based software) used in training and education; 
recorded audio, music and film material used in training.

Cl.16;Books, written material used in training and education.

Cl.41;Education and training; workshops; seminars.
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3538103    21/10/2016
[International Registration No. : 1334942]
Nambu Sake Brewery, Inc.
6-10, Motomachi, Ono-shi Fukui 912-0081 Japan

Proposed to be Used
IR DIVISION
Cl.32;Beer.

Cl.33;Japanese liquors; western liquors; alcoholic fruit beverages; Chinese liquors; flavored liquors [alcoholic 
beverages].
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3538107    21/11/2016
[International Registration No. : 1334941]
Huawei Technologies Co., Ltd.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Computers; recorded computer programmes (programs); operating system software or programs for mobile 
phones; operating system software for tablet computers; computer programs (downloadable software); smartphones.

Cl.35;Advertising; sales promotion for the others.

Cl.42;Cloud computing; electronic data storage; off-site data backup; providing search engines for the Internet; 
updating of computer software; monitoring of computer systems by remote access; software service (SaaS); computer 
systems analysis.

6708



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 07/07/2016; Application No. : 004285785 ;France 

3538342    14/12/2016
[International Registration No. : 1337508]
PIERRE FABRE MEDICAMENT, Société par Actions Simplifiée
45 Place Abel Gance F-92100 BOULOGNE BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; products for mouth and dental hygiene for cosmetic use.

Cl.5;Products for cleaning and care of the mouth and teeth for medical use.

Cl.21;Toothbrushes, dental sticks, dental floss.

6709



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 13/05/2016; Application No. : 1332336 ;Benelux 

3538377    09/11/2016
[International Registration No. : 1335353]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (leds), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated leds, oleds and/ or polymer emitting diodes for the purpose of lighting apparatus 
and installations.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; 
solid state lighting apparatus and installations; parts of the aforesaid goods, all being structural parts.
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Priority claimed from 10/06/2016; Application No. : 015529654 ;European Union 

3538378    07/12/2016
[International Registration No. : 1337078]
Wolftank-Adisa Holding AG
Grabenweg 58 A-6020 Innsbruck Austria

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic and pneumatic drives, motors, engines, pumps, pressure regulators and machines; industrial handling 
machines; compressors (machines); separators, filters being parts of machines or engines; filtering machines; air suction 
machines; vacuum pumps (machines); suction machines for industrial purposes and cleaning purposes; high pressure 
washers; steam cleaning machines; spray guns for cleaning preparations; robots (machines), in particular for service 
stations and refineries; automatic cleaning robots; cleaning (machines and apparatus for -), electric; components for all 
the aforesaid goods.

Cl.9;Electric and electronic apparatus for controlling and monitoring refinery and petrol station installations, in 
particular for environmental protection purposes; level, leak and density sensors; pump and suction controls; electronic 
controls for industrial robots, cleaning machines and apparatus, in particular for cleaning robots; components for all the 
aforesaid goods.

Cl.37;Installation, maintenance, cleaning, sealing, lining, remediation and repair of refinery installations, petrol station 
installations, oil pipelines and fuel tanks; washing, cleaning, sealing, cladding, insulating, painting and decorative 
painting of boilers and tanks.
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3538379    12/12/2016
[International Registration No. : 1338255]
Delos Living LLC
22 Little West 12th Street, 4th Floor New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Construction of commercial and residential buildings, commercial and residential rooms, and hotel rooms that 
promote health and well-being and consultation services relating thereto.

Cl.40;Custom manufacturing of interior decor and furnishings that promote health and well-being, and consultation 
services relating thereto.

Cl.42;Design of commercial and residential buildings, commercial and residential rooms, hotel rooms, interior decor 
and furnishings, and consultation services relating thereto; design of interior decor and furnishings that promote health 
and well-being.
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Priority claimed from 17/10/2016; Application No. : 2016738488 ;Russian Federation 

3538405    01/11/2016
[International Registration No. : 1337546]
Limited Liability Company «ProfilDoors»
str. 6, vblizi p. Kurilovo, poseleniye Shchapovskoye RU-142138 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery, small items of metal hardware; doors of metal; armored doors of metal; doors and windows of metal; 
doors of metal for indoor use; door bolts of metal; bolts, flat; latches of metal; locks of metal, other than electric; door 
frames of metal; buckles of common metal [hardware]; lintels of metal; strap-hinges of metal; door panels of metal; sills 
of metal; door fittings of metal; buildings of metal; buildings, transportable, of metal; door stops of metal; stops of metal; 
ironwork for doors; door closers, non-electric; door openers, non-electric; door handles of metal; knobs of metal; fittings 
of metal for furniture; latch bars of metal; lock bolts.

Cl.19;Building materials, not of metal; door frames, not of metal; balustrades, not of metal; folding doors, not of metal; 
doors, not of metal; wood for making household utensils; veneer wood; moldable wood; jalousies, not of metal; wood 
pulp board, for building; paperboard for building; buildings, not of metal; buildings, transportable, not of metal; planks of 
wood for building; wood panelling; wall linings, not of metal, for building; wainscotting, not of metal; lintels, not of metal; 
sills, not of metal; props, not of metal; furrings of wood; plywood; door panels, not of metal; wood veneers; outdoor 
blinds, not of metal and not of textile.

Cl.20;Furniture; mirrors [looking glasses]; doors for furniture; chests of drawers; furniture shelves; cupboards; covers 
for clothing [wardrobe]; pegs [pins], not of metal; plugs [dowels], not of metal; furniture casters, not of metal; pulls, not of 
metal; knobs, not of metal; furniture fittings, not of metal; hinges, not of metal; lockers.

Cl.35;Advertising; business management; business administration; import-export agency services; commercial 
information agency services; advertising agency services; rental of advertising space; demonstration of goods; market 
studies; business information; business investigations; marketing research; business management and organization 
consultancy; business organization consultancy; business management consultancy; professional business 
consultancy; layout services for advertising purposes; updating of advertising material; organization of exhibitions for 
commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; shop window 
dressing; auctioneering; rental of advertising time on communication media; publicity material rental; publication of 
publicity texts; distribution of samples.
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Priority claimed from 28/10/2016; Application No. : 1341816 ;Benelux 

3538411    17/01/2017
[International Registration No. : 1341714]
FrieslandCampina Nederland B.V.
Stationsplein 4 NL-3818 LE Amersfoort

Proposed to be Used
IR DIVISION
Cl.5;Food for babies.

Cl.29;Milk and milk products.

Cl.30;Chocolate and chocolate flavoured drinks; cereals and preparations made from cereals.
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Priority claimed from 29/06/2016; Application No. : 1335229 ;Benelux 

3538430    06/01/2017
[International Registration No. : 1325310]
LUVANIS S.A.
4, rue Dicks L-1417 Luxembourg

Proposed to be Used
IR DIVISION
Cl.3;Bath salts; body cream; body milk; body powder; cosmetic creams; cosmetic hair dressing preparations; 
cosmetics; eau-de-cologne; ethereal oils; eyebrow pencils; eyeliner pencils; facial cream; hair care lotions; lip liner; 
lipsticks; make-up; make-up powder; make-up remover; mascara; nail varnish; oils for cosmetic purposes; perfumed 
powder; perfumes; shaving foam; sun creams; talcum powder; tanning creams; toilet water; fragrances.

Cl.9;Sunglasses; eyeglasses.

Cl.14;Time instruments; jewellery boxes and watch boxes; watches; jewelry.

Cl.25;Sweaters; shirts; corsets; suits; waistcoats; raincoats; skirts; coats; trousers; pullovers; dresses; jackets; 
shawls; scarves; ties; pocket squares; gloves; stockings; tights; socks; singlets; bathing suits; bath robes; footwear; 
headwear.
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Priority claimed from 13/04/2016; Application No. : 86974372 ;United States of America 

3538473    10/10/2016
[International Registration No. : 1334906]
Marconi, LLC
Suite 3500, 500 North Akard Dallas TX 75201 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management services, namely, commercialization and monetization of intellectual property assets for 
others; business assistance services in the nature of development of business strategies and procedures to maximize 
return from intellectual property assets through amalgamation of patent assets; business management services, namely, 
providing tools and resources to evaluate and analyze intellectual property assets across markets and businesses; 
business assistance, advisory and consulting services, namely, advising holders of patent rights on monetization of their 
properties; business management services, namely, amalgamation of patents into portfolios for licensing; business 
management services, namely, patent portfolio management.

Cl.36;Investment services, namely, acquisition, licensing and divestment of intellectual property assets; financial 
advisory and consultancy services, namely, advising others concerning investments in intellectual property assets both 
directly and indirectly through other entities; financial services, namely, intellectual property asset acquisition and 
funding services rendered in connection with intellectual property asset acquisition, management and licensing; 
investment advisory services, namely, advising holders of patent rights on monetization of their properties; intellectual 
property valuation services; brokerage services, namely, amalgamation of patents into portfolios for licensing and 
commercialization and monetization of intellectual property assets for others.

Cl.45;Legal consulting services, namely, advising holders of patent rights on monetization of their properties; legal 
services, namely, amalgamation of patents into portfolios for licensing, patent licensing; legal services, namely, patent 
portfolio management.
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3538477    19/01/2017
[International Registration No. : 1313150]
Kemppi Oy
Kempinkatu 1 FI-15810 Lahti Finland

Proposed to be Used
IR DIVISION
Cl.7;Welding machines and apparatus as well as parts and fittings for these machines and apparatus; arc welding 
machines; robots for welding; welding guns; welding torches; electrodes for welding machines; electrode holders for 
welding machines; wire feeding units for welding machines; gas guards for welding machines; generators; electric 
generators; hangers for welding machines and apparatus; swing arms for welding machines and apparatus; cutting 
torches; conveyors for welding torches; tables for welding machines; machine tools; motors (except for land vehicles); 
electric welding apparatus.

Cl.42;Research, development, engineering, consultancy and testing services in the field of welding; technical 
consultancy and project or structural planning in the development of power supply, electric devices and controllers; 
development of computer software for power sources and controllers for quality assurance; quality management 
services, in particular quality evaluation and analysis, quality assurance, quality control and quality system 
documentation; monitoring the quality of welding; preparation of technical reports and production reports relating to 
welding quality; providing virtual computer systems in the field of welding through cloud computing; research, 
development, engineering, consultancy and testing services relating to robotics in welding.
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3538499    04/01/2017
[International Registration No. : 1341921]
Akzo Nobel Coatings International B.V.
Velperweg 76 NL-6824 BM Arnhem

Proposed to be Used
IR DIVISION
Cl.1;Putties, fillers and pastes, all for use in the automotive and car repair industry.

Cl.2;Coatings, paints, varnishes, lacquers, primers; thinners for paints, thickeners for paints; preservatives against rust;
colouring matters; dyes, dyestuffs; mordants; natural resins, metals in foil and powder form for painters and decorators, 
all for use in the automotive and car repair industry.

Cl.3;Bleaching preparations; cleaning, polishing, scouring and abrasive preparations, all for use in the automotive and 
car repair industry.
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Priority claimed from 11/08/2016; Application No. : 201609087 ;Norway 

3538515    19/10/2016
[International Registration No. : 1337699]
Hurtigruten AS
P.O. Box 6144 Langnes N-9291 Tromsø Norway

Proposed to be Used
IR DIVISION
Cl.12;Apparatus for locomotion by water; ships.

Cl.39;Tour operator services; organizer and provider of travels and tours; organizer and provider of cruises; ferry 
transportation; transportation of goods and passengers; sea transportation; packing and freight storage; cargo handling; 
travel- and ticket reservations; transit services; information regarding transport; sightseeing.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; teaching.

Cl.43;Services for providing food and drink; café, cafeteria and restaurant services; temporary accommodation; 
promotion of abovementioned services for others; information regarding abovementioned services.

6719



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 16/06/2016; Application No. : UK00003169986 ;United Kingdom 

3538543    16/12/2016
[International Registration No. : 1334879]
Whale Tankers Ltd.
Ravenshaw Way Solihull B91 2SU United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Biofuels.

Cl.7;Machines and apparatus for collecting, processing and storing food waste, and parts and fittings therefor.

Cl.40;Food waste recycling services.
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Priority claimed from 03/11/2016; Application No. : 30 2016 031 885 ;Germany 

3538564    13/12/2016
[International Registration No. : 1337731]
RATIONAL AG
Iglinger Straße 62 86899 Landsberg Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; cleaning preparations, including cleaning preparations for
cooking apparatus for industrial kitchens; soaps.

Cl.11;Cooking and/or steam generating apparatus for preparing meals in industrial kitchens; accessories and parts for 
the aforesaid goods, included in this class.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith); grills (as far as 
included in this class), grill supports; utensils for household purposes, not of precious metal; kitchen containers, kitchen 
utensils and kitchen ware, each not of precious metal; articles for cleaning purposes (as far as included in this class); 
brushes (except paint brushes).
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Priority claimed from 21/11/2016; Application No. : 40201619700Y ;Singapore 

3538586    28/12/2016
[International Registration No. : 1334537]
BLACKBOOK TECHNOLOGIES PTE. LTD
53 Holland Park Singapore 249493 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising.

Cl.39;Travel arrangement.

Cl.43;Hospitality services (accommodation).
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Priority claimed from 01/07/2016; Application No. : 01/07/2016 ;Switzerland 

3538652    09/12/2016
[International Registration No. : 1337998]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Mobile telephones; digital cameras; portable media player; portable computers; wireless headsets for mobile 
phones, smart phones and tablet computers; rechargeable batteries; battery chargers; leather cases for mobile phones, 
smart phones and tablet computers; flip covers for mobile phones, smart phones and tablet computers; tablet computers; 
monitors; computers; computer software; smartphones; portable communications apparatus; parts and fittings for cell 
phones; computer components and parts

Cl.36;Insurance services; burglary insurance services; extended warranty insurance services; insurance services for 
mobile phones

Cl.37;Repair or maintenance of telecommunication machines and apparatus and providing information relating thereto; 
diagnosing repair and maintenance of telecommunication machines and apparatus used for computer communication 
networks; maintenance of electrical communication machines and instruments; repair of telecommunication machines 
and apparatus; installation, maintenance and repair of telecommunications apparatus and instruments; maintenance and 
repair of telecommunications networks, apparatus, and instruments; installation, maintenance and repair of telephone 
and communication equipment; telephone repair; pair or maintenance of computers; repair or maintenance of 
photographic machines and apparatus and providing information relating thereto; installation, maintenance and repair of 
hardware for data processing apparatus; electric audio and visual apparatus and instruments maintenance and repair

Cl.42;Installing computer programs; repair of computer programs; updating and maintenance of computer software; 
writing and updating computer software; computer software support services; recovery of damaged computer programs; 
recovery of computer data; services for maintenance of computer software; repair of computer software
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Priority claimed from 13/05/2016; Application No. : 302016000049578 ;Italy 

3538694    10/11/2016
[International Registration No. : 1341908]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; precious stones; jewellery including chains, necklaces, rings, bracelets, ear 
clips or pendants, brooches, charms; horological and chronometric instruments; clocks; watches; jewellery boxes and 
watch boxes; bracelets for watches; keyrings and chains; cufflinks; shoe ornaments of precious metal.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; shoulder bags; handbags; boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; 
pouches of leather; carrying cases made of leather; school bags and satchels; suitcases; sports bags; bags and holdalls 
for sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving 
bags sold empty; beach bags.

Cl.25;Clothing, footwear, headgear.
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3538731    09/01/2017
[International Registration No. : 1339907]
Torunskie Zaklady Materialów Opatrunkowych, Spólka Akcyjna
Zólkiewskiego 20/26 PL-87-100 Torun Poland

Proposed to be Used
IR DIVISION
Cl.3;Cotton wool for cosmetic purposes, goods made from cotton wool for cosmetic purposes, cotton sticks for 
cosmetic purposes, cosmetic pads, cotton pads, tissues impregnated with cosmetic liquids, wipes for removing make-up.

Cl.5;Sanitary towels, panty liners, menstruation tampons, tissues for intimate hygiene, liquids for intimate hygiene, 
urological pads.
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Priority claimed from 22/06/2016; Application No. : T201651577 ;Finland 

3538738    21/12/2016
[International Registration No. : 1338553]
Mirka Ltd
Pensalaväsgen 210 FI-66850 Jepua Finland

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer hardware; computer software; computer software, recorded; 
computer software applications, downloadable; mobile application software, downloadable; computer software and 
hardware for providing wireless connectivity for the Internet of things; computer software platforms; software application 
platform for connecting people, services and devices to the Internet; computer software capable of being accessed and/or 
downloaded online via global computer information networks or from a website on the Internet; computer software for 
analyzing and processing data; computer software for database management; computer application software for cloud 
computing services; computer software applications for use with mobile devices; downloadable mobile application 
software to enable exchanging and data collecting through wireless communication between electric abrasion machines 
and mobile devices; computer software and telecommunications apparatus to enable connection to databases and the 
Internet; wireless communication apparatus; data communications receivers; remote monitoring apparatus; sensors and 
detectors; electrical sensors; speed indicators; vibration sensors; wireless controllers to remotely monitor and control 
the function and status of electrical, electronic, and mechanical devices or systems; remote monitoring apparatus; 
databases (electronic); telecommunications networks; computer networks; data terminals; computer interfaces; computer 
network servers; data exchange units; data storage devices.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer system design; database design and 
development; design of products and projects in relation to Internet of things (IoT); installation of computer software; 
maintenance of computer software; computer programming; computer systems integration services; monitoring of 
computer systems by remote access; software as a service (SaaS); platform as a services (PaaS); backend as a services 
(BaaS); computer software integration; electronic data storage; electronic data storage and data back-up services; 
computer services concerning electronic data storage; hosting computer databases; server hosting; cloud computing; 
rental of web servers; technological consultancy and engineering services in the fields of cloud computing, machine-to-
machine technology, embedded systems, and the Internet of Things (IoT); Information technology [IT] consultancy.
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3538750    16/12/2016
[International Registration No. : 1336449]
SHIROKI CORPORATION
2, Kirihara-cho, Fujisawa-shi Kanagawa 252-0811 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electric locks for vehicles; power locks for motor vehicles.

Cl.12;Parts and fittings of seats for automobiles; parts and fittings of power windows for automobiles; automobiles and 
their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings; railway rolling stock and their 
parts and fittings; vessels and their parts and fittings; aircraft and their parts and fittings.
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3538803    16/12/2016
[International Registration No. : 1336748]
M. Patrick Dorpmund
22 chemin du robert F-69630 chaponost France

Proposed to be Used
IR DIVISION
Cl.3;Skin whitening preparations; laundry detergents; polishing preparations; degreasing preparations; abrasive 
preparations; soaps; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; 
lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.11;Lighting apparatus; heating apparatus; steam generating apparatus; cooking apparatus; refrigeration apparatus; 
drying apparatus; ventilation apparatus; water distribution apparatus; sanitary installations; air conditioning apparatus; 
air conditioning installations; freezers; flashlights; electric coffee machines; cookers (cooking stoves); lighting apparatus 
for vehicles; heaters for vehicles; air conditioners for vehicles; air-purifying apparatus and machines; water purifying 
apparatus and machines; sterilizers.

Cl.16;Printing products (printed matter); bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; office requisites (except furniture); instructional or teaching 
material (except apparatus); printing type; printing blocks; paper; cardboard; boxes of cardboard or paper; posters; 
albums; cards; books; newspapers; prospectuses; pamphlets; calendars; writing instruments; engravings (works of art); 
lithographic works of art; paintings (pictures), framed or unframed; aquarelles; patterns for dressmaking; graphic prints; 
drawing instruments; handkerchiefs of paper; face towels of paper; table linen of paper; toilet paper; bags (envelopes, 
pouches) of paper or plastics, for packaging; garbage bags of paper or of plastics.
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Priority claimed from 01/12/2016; Application No. : 016121865 ;European Union 

3538822    08/12/2016
[International Registration No. : 1337072]
delfortgroup AG
Fabrikstrasse 20 A-4050 Traun Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; paper pulp, wood pulp, cellulose.

Cl.16;Paper and cardboard; newsprint, magazine paper, printing paper, thin base paper, release base paper, fine paper 
including writing and drawing paper, copying paper, offset paper, label paper, envelope paper, paper for use in the 
graphic arts industry; coated paper, siliconized paper, greaseproof paper; leaflets for printing and folding; kraft papers, 
corrugated papers, laminated papers; paper for making bags and sacks; wrapping paper, packaging paper, packaging 
board, paperboard and cardboard, liquid packaging board, paper and board boxes and bags and/or in combination with 
plastic or foils; plastic materials for packaging; plastic films for packaging and wrapping.

Cl.22;Ropes and string; nets; tents, awnings and tarpaulins; sails; sacks; padding and stuffing materials (except of 
paper, cardboard, rubber or plastics); raw fibrous textile materials; textile fibres; flax fibres (raw), hemp fibres, straw 
fibres, other fibers from annual plants.

Cl.34;Tobacco, smokers' articles; matches; cigarette paper, plug-wrap paper, tipping paper (cigarette paper), filter 
paper (cigarette paper), books of cigarette papers, cigarette rolling paper for roll-your-own cigarettes.

Cl.35;Advertising; business management; business administration; office functions; wholesale and retail sale services 
relating to paper industry products, namely paper, paper products, cardboard, cardboard products, packaging paper, 
packaging cardboard, plastic packaging and wrapping materials, films for packaging and wrapping, cigarette paper, plug-
wrap paper.

Cl.40;Treatment of materials, namely printing services, coating services, chemical surface modification services.
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3539117    13/10/2016
[International Registration No. : 1301464]
TE-HA DANISMANLIK TARIM SANAYI VE TICARET LIMITED SIRKETI
Dikilitas Mah. Hamidiye Sok. No:1 Besiktas/Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations for medical purposes; chemical preparations for medical and 
veterinary purposes, chemical reagents for pharmaceutical and veterinary purposes; dietary supplements for 
pharmaceutical and veterinary purposes; dietary supplements; nutritional supplements; medical preparations for 
slimming purposes; food for babies; herbs and herbal beverages adapted for medicinal purposes; dental preparations 
and articles; teeth filling material, dental impression materials, dental adhesives and material for repairing teeth; sanitary 
preparations for medical use; hygienic pads; hygienic tampons; plasters; materials for dressings; diapers, including 
those made of paper and textiles; preparations for destroying vermin; fungicides, herbicides; deodorants, other than for 
human beings or for animals; air deodorising preparations; disinfectants; antiseptics; detergents for medical purposes.

Cl.29;Meat, fish, poultry and game; processed meat products; dried pulses; soups, bouillon; processed olives, olive 
paste; milk and milk products, butter; edible oils; dried, preserved, frozen, cooked, smoked or salted fruits and 
vegetables; tomato paste; prepared nuts and dried fruits as snacks; hazelnut spreads and peanut butter; tahini (sesame 
seed paste); eggs and powdered eggs; potato chips.

Cl.32;Beers; preparations for making beer; mineral water, spring water, table water, soda water; fruit and vegetable 
juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks; energy drinks.
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3539131    30/01/2017
[International Registration No. : 1338561]
Bay Dynamics, Inc.
595 Market Street, Suite 1300 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for computer security; downloadable software in the field of information security 
management systems for information technology (IT) infrastructure and systems security, for user and entity behavioral 
analytics, predictive analytics for computer and network security, profiling and analyzing users, endpoints, applications 
and other entities independently and then correlates the data to identify threats, prioritize alerts, and communicate 
relevant information to the appropriate stakeholders, identifying anomalies in privileged user access, insight into third 
party vendor behavior, and intelligence about vulnerabilities within organizations' attack surface, detection, blocking, and 
facilitating removal and remediation of cyber-attacks, malicious attacks, insider threats, outsider threats, anomalous user 
behavior, compromised end points, compromised users, exploitable assets susceptible to threats, privilege account 
abuse, observed privilege activity, data exfiltration, phishing, bots, time bombs, worms, and advanced persistent threats, 
identifying and preventing malicious attacks on, and unauthorized activities and intrusions in computers, computer 
systems, networks, hardware, software applications, digital devices, and mobile devices, providing remediation and 
responder portal, providing just-in-time awareness training modules that personalize cyber education to change user 
behavior and shift the culture of the organization, providing executive dashboards and security self-service portals for 
cyber risk management, predicting and stopping crime before it happens by identifying, analyzing and correlating risky 
behavior and vulnerabilities across five vectors - insiders (employees), outsiders (bad actors), high privilege accounts, 
third party vendors and businesses' most valuable assets including who has access to them, and prioritizing the potential 
threats and security risk coming in through modern cyber threat vectors such as users, systems, applications, and 
vendors.

Cl.42;Computer consultation; computer programming for others; computer project management services; computer 
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services in the nature of customized web pages featuring user-defined information, personal profiles and information; 
computer software consultancy; computer software consultation; computer software design for others; computer 
software design, computer programming, or maintenance of computer software; computer software development; 
consultancy in the field of software design; consultation services in the fields of selection, implementation and use of 
computer hardware and software systems for others; consulting services in the field of design, selection, implementation 
and use of computer hardware and software systems for others; data conversion of computer program data or 
information; design, development and implementation of software; development, updating and maintenance of software 
and database systems; installation of computer software; periodic upgrading of computer software for others; providing 
customized computer searching services, namely, searching and retrieving information at the customer's specific request 
via telephone or global computer networks; technical support services, namely, troubleshooting of computer software 
problems; technical support services, namely, troubleshooting of industrial process control computer software problems; 
up-dating of computer software; updating of computer programs for third parties.
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3539137       07/10/2016 
[International Registration No. : 1336819] 

 

Lily Lolo Limited 
Unit 3A, Banner Court, Priory Park, Hessle Hull HU4 7DX United Kingdom 

Proposed to be Used 

IR DIVISION 

Cl.3;Soaps; perfumery; essential oils; cosmetics; face creams; eye creams; hand creams; moisturisers; powders, creams and 
lotions, all for the face, hands and body; makeup; mineral makeup and mineral cosmetics; lip gloss; lipstick; lip liner; eye makeup; 
mascara; blusher; face powder; foundation; concealers; makeup removing preparations; cleansers; skin toners; eye makeup 
removers; cosmetic masks; scrubs. 

Cl.21;Brushes; makeup brushes; eye brow brushes; eye shadow brushes; blusher brushes; face powder brushes; mascara 
wands and mascara brushes; fitted vanity cases; utensils for the application or removal of cosmetics. 
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3539138    07/10/2016
[International Registration No. : 1336819]
Lily Lolo Limited
Unit 3A, Banner Court, Priory Park, Hessle Hull HU4 7DX United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; face creams; eye creams; hand creams; moisturisers; powders, 
creams and lotions, all for the face, hands and body; makeup; mineral makeup and mineral cosmetics; lip gloss; lipstick; 
lip liner; eye makeup; mascara; blusher; face powder; foundation; concealers; makeup removing preparations; cleansers; 
skin toners; eye makeup removers; cosmetic masks; scrubs.

Cl.21;Brushes; makeup brushes; eye brow brushes; eye shadow brushes; blusher brushes; face powder brushes; 
mascara wands and mascara brushes; fitted vanity cases; utensils for the application or removal of cosmetics.
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Priority claimed from 15/07/2016; Application No. : TO/M/16/03280 ;Tonga 

3539144    22/12/2016
[International Registration No. : 1337087]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, computer software, and downloadable software for facilitating collaboration between and 
among users and telecommunications networks; computer software and downloadable mobile application software for 
creating, sharing, editing, publishing, and exchanging data, graphics, drawings, sketches, illustrations, notes, and 
information; computer software development tools; computer software for use in developing computer programs; 
computer software for use in operating, configuring, and controlling touch screen technology; computer software for 
interfacing between telephones and other communication devices and computer networks; computer whiteboards and 
associated pens and pads and handheld transmitters and receivers of data used in conjunction with computer 
whiteboards; flat panel display screens; computer accessories, namely, digital touch screen pens and stands specially 
adapted for computers, tablet computers, and computer peripherals.

Cl.42;Software as a service (SaaS) featuring software for facilitating collaboration between and among remote users 
and telecommunications networks; software as a service (SaaS) featuring software for creating, sharing, editing, 
publishing, and exchanging, documents, data, graphics, drawings, sketches, illustrations, notes, and information among 
users at different locations on different computing and telecommunications devices; software as a service (SaaS) 
featuring software for data processing and for use in operating, configuring, and controlling touch screen technology; 
software as a service (SaaS) featuring software for integrating telephones and telephony networks with computer 
networks; software as a service (SaaS) featuring software for the transmission of video, data, and messaging; software as 
a service (SaaS) featuring software for connecting individuals, information, business applications, communication tools 
and content across computer networks, systems and devices.
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Priority claimed from 05/08/2016; Application No. : 30 2016 022 667 ;Germany 

3539150    24/01/2017
[International Registration No. : 1339042]
B. Braun Melsungen AG
Carl-Braun-Strasse 1 34212 Melsungen Germany

Proposed to be Used
IR DIVISION
Cl.5;Soft tissue implants; soft tissue patches; patches for surgical or medical purposes; implants for use in tissue 
regeneration; material for surgical dressings; adhesive dressings; adhesive patches for surgical or medical purposes; 
implants (surgical) [living tissues]; surgical nets for hernia treatment/tissue support (living tissue); supportive plasters for 
surgical use; all the aforesaid goods except pharmaceutical products.

Cl.10;Artificial implants; implant materials for use in surgery; medical implants; artificial skin for surgical purposes; 
supportive bandages for surgical purposes; supportive adhesive bandages; adhesive membranes for surgical or medical 
use, other than for retaining catheters on the skin; grafts for surgical use; surgical graft materials; surgical implant 
materials; drug delivery apparatus; transdermal drug delivery apparatus; surgical nets for hernia treatment/tissue support 
(artificial tissue); biodegradable implants expect implants for use in guides tissue regeneration; biodegradable implants 
for use in guided tissue regeneration.
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Priority claimed from 07/09/2016; Application No. : 30 2016 025 715 ;Germany 

3539154    22/12/2016
[International Registration No. : 1339039]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus, especially electric lamps and luminaires; lighting apparatus and lighting systems composed 
thereof, especially on the basis of light emitting diodes (LEDs), also organic LEDs; LED lamps and LED luminaires 
(included in this class); lamps and apparatus for lighting and systems composed thereof, as well as their parts (included 
in this class) on the basis of LEDs; LED modules, namely modules based on LEDs (also based on organic LEDs) with light
functions for lighting applications.

Cl.35;Advertising and promotional services; arranging commercial transactions for third parties, also within the 
framework of e-commerce; commercial services, including via the Internet, in connection with the sale of lighting 
apparatus of all kinds and fittings for lighting apparatus; on-line auction services; computerized file management.

Cl.38;Communication services; telecommunication services; communication by electronic networks; e-mail services; 
providing on-line chat rooms and electronic bulletin boards for transmission of messages among users in the field of 
general interest; Internet access services; providing multiple-user access to computer networks; electronic transmission 
of data, messages, images, and documents; wireless communications and electronic transmission of data, sound, 
messages, images, and documents via the Internet; providing access to computer databases; providing access to on-line 
computer databases; providing access to electronic publications.
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3539184    28/10/2016
[International Registration No. : 1337226]
DOTCORP FINANCE agissant au nom et pour le compte de la société en formation BAIA BAIA LICENSING
10A, rue Henri Schnadt L-2530 Luxembourg

Proposed to be Used
IR DIVISION
Cl.3;Hair conditioners; nail art stickers; lip glosses; false eyelashes; cosmetic preparations for baths; cosmetics for 
eyelashes; cosmetics; cosmetics for eyebrows; cosmetic products for skin care; cosmetic skin-tanning preparations; 
pencils for cosmetic use; eyebrow pencils; cosmetic creams; make-up removing products; eaux de toilette; sunscreen 
preparations; varnish-removing products; lipstick cases; make-up; dental bleaching gels; massage gels other than for 
medical use; henna ink [cosmetic dye]; oils for cosmetic use; oils for perfumes and scents; oils for toilet purposes; 
cleansing milk for toilet purposes; nail polish (varnish); hair sprays; hair lotions; lotions for cosmetic use; make-up 
products; mascara; beauty masks; decorative transfers for cosmetic use; cosmetic kits; hair waving preparations; false 
nails; perfumery products; perfumes; pomades for cosmetic use; make-up powder; lipstick; cakes of toilet soap; soaps; 
shampoos; dry shampoos; nail care products; hair dyes; hair colorants; cosmetic dyes; nail polish.

Cl.9;Optical goods; spectacles [optics]; sunglasses; goggles for sports; spectacle cases; containers for contact lenses; 
divers' masks; spectacle frames; spectacle lenses.

Cl.14;Precious metals; alloys of precious metal; jewelry; jewelry and imitation jewelry; fashion jewelry; jewelry made of 
fabric; jewelry made of leather; plastic jewelry; jewelry made of wood; hair jewels; precious stones; semi-precious stones; 
boxes of precious metal; watch cases; jewelry cases [caskets or boxes]; watches.

Cl.18;Leather and imitation leather; purses; purses (coin purses); imitation leather; trunks [luggage]; suitcases 
[carrying cases]; wallets; card cases [wallets]; backpacks; wheeled bags; shopping bags; bags for campers; beach bags; 
handbags; traveling bags; bags [envelopes, pouches] of leather for packaging; envelopes, of leather, for packaging; 
sports bags; bags; satchels; briefcases [leatherware]; briefcases; travel sets [leatherware]; suitcases.

Cl.25;Clothing; footwear; headgear.

Cl.26;Hair ornaments; lace; hair bands; hair barrettes; hair pins; bows for the hair; shoe ornaments; hair grips; ribbons.

Cl.35;Commercial administration; business management assistance; commercial or industrial company management 
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assistance; design of advertising materials; business management and organization consultancy; demonstration of 
goods; dissemination of advertisements; rental of advertising space; production of advertising films; computerized file 
management; commercial information via websites; modeling services for advertising or sales promotion purposes; 
marketing services; rental of advertising material; updating of advertising material; rental of advertising panels; 
commercial information and advice for consumers (consumer advice shop); rental of advertising time on all 
communication media; presentation of goods on all communication media, for retail sale; sales promotion; sales 
promotion for others; sales promotion; systematization of information in computer databases; advertising; online 
advertising on a computer network; advertising by mail order; radio advertising; television advertising; writing of 
advertising texts; publication of advertising texts; updating and maintenance of data in computer databases; advertising 
mail; promotion of products in connection with the trade of the aforesaid products; administrative processing of purchase
orders; compilation of information into computer databases; commercial business management; public relations; 
organization of public or private events for commercial or advertising purposes; organization of fashion shows for 
promotional purposes; retail sale services or wholesale services for hair conditioners, nail art stickers, preparations for 
the bath, not for medical use, cotton sticks for cosmetic use, balms other than for medical use, lip gloss, false lashes, 
depilatory wax, colorants for toilet purposes, dyes for toilet purposes, cosmetic preparations for the bath, cosmetics for 
eyelashes, cosmetics for eyebrows, cosmetics, cosmetic products for skin care; retail sale services or wholesale services 
for cosmetic preparations for skin tanning, cosmetic pencils, eyebrow pencils, cosmetic creams, make-up removing 
products, eaux de toilette, sunscreen preparations, varnish-removing products, lipstick cases, make-up, dental bleaching 
gels, massage gels other than for medical use, henna [cosmetic dye], oils for cosmetic use, oils for perfumery, oils for 
toilet purposes, cleansing milk for toilet purposes; retail sale services or wholesale services for nail polish, hair sprays, 
hair lotions, lotions for cosmetic use, after-shave lotions, mascara, make-up products, beauty masks, decorative transfers 
for cosmetic use, cosmetic kits, waving preparations for the hair, false nails, perfumery products, perfumes, pomades for 
cosmetic use, make-up powder, shaving preparations; retail sale services or wholesale services for lipsticks, shaving 
soaps, cakes of soap, soaps, shampoos, dry shampoos, nail care products, hair dyes, hair colorants, nail polish, cosmetic
dyes, eyewear, spectacles [optics], sunglasses, sports glasses, spectacle cases, containers for contact lenses, diving 
masks, frames for spectacles, spectacle lenses, precious metals; retail sale services or wholesale services for precious 
metal alloys, jewelry and imitation jewelry, costume jewelry, precious stones, boxes of precious metal, watch cases, 
jewelry cases [caskets or boxes], watches, leather and imitation leather, purses, wallets, trunks, suitcases, card cases 
[wallets], backpacks, wheeled bags, shopping bags, bags for campers; retail sale services or wholesale services for 
beach bags, handbags, traveling bags, bags [envelopes, pouches] of leather for packaging, sachets [envelopes, pouches] 
of leather for packaging, sports bags, backs, school bags, briefcases [leather goods], document cases, traveling sets 
[leather goods], suitcases, clothing; distribution of advertising material [leaflets, prospectuses, printed matter, samples]; 
dissemination of advertising material [leaflets, prospectuses, printed matter, samples]; retail sale services or wholesale 
services for footwear, headgear, hair ornaments, hair bands, laces, hair clips, hair pins, bows for hair, shoe ornaments, 
hair grips, hair ribbons.
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Priority claimed from 18/05/2016; Application No. : 30 2016 014 470 ;Germany 

3539206    11/11/2016
[International Registration No. : 1338912]
LEONI Kabel GmbH
Marienstraße 7 90402 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.7;Robots; electric and electronic tools for robots; parts and fittings for all before-mentioned goods included in this 
class.

Cl.9;Recorded data; software, especially software for surveying and calibrating of robots, machines as well as tools for 
robots and machines; apparatus, instruments and cables for electricity; electric and electronic components included in 
this class; measuring, identification and monitoring instruments, appliances as well as controllers [regulators]; 
monitoring instruments and monitoring apparatus; sensors; testing apparatus and quality control apparatus; measuring, 
counting, aligning and calibrating instruments; calibrating equipment [included in this class]; controlling apparatus; 
surveying apparatus and instruments; computer hardware; optical apparatus and equipment, amplifying instruments and 
correctors; parts and fittings for all before-mentioned products included in this class.

Cl.42;Development, programming and implementation of software; scientific and technological services; calibrating of 
robots, tools and appliances for robots; calibrating of machines and machine tools; technical surveying services; 
engineering services concerning robotic apparatus.
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3539209    23/01/2017
[International Registration No. : 1328714]
CORTEFIEL, S.A.
Av. del Llano Castellano, 51 E-28034 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.25;Ready-to-wear clothing for men, women and children, footwear (except orthopedic footwear) and headgear.

Cl.35;Retail sale and wholesale services for the goods included in class 25 in stores and via the Internet; administration 
of franchised business operations; provision of assistance [business] for the exploitation of franchises, advertising, 
business management and company administration.
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Priority claimed from 15/07/2016; Application No. : 2016-76664 ;Japan 

3539220    21/11/2016
[International Registration No. : 1336519]
Haso Ltd.
19-3, Nishigotanda 2-Chome, Shinagawa-Ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Cl.5;Household deodorizers; household deodorants; gauze for dressings; eyepatches for medical purposes; ear 
bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; sticking plasters; 
bandages for dressings; antiseptic liquid bandages; breast-nursing pads; babies' diapers [napkins]; adult diapers; 
diapers; diapers for incontinents; diaper covers.

Cl.25;Clothing; evening dresses; school uniforms; children's wear; liveries; jackets [clothing]; jogging pants; 
sweatpants; suits; skirts; trousers; smocks; formal wear; coats; raincoats; cardigans; sweaters; vests; shirts; 
nightgowns; negligees; nightwear; pajamas; bathrobes; disposable underwear; underwear; undershirts; underpants; slips
[undergarments]; panties; brassieres; petticoats; sash bands for kimono (obi); bustle holder bands for obi [Obiage]; 
undershirts for kimonos [Koshimaki]; undershirts for kimonos [Juban]; full-length kimonos [Nagagi]; short overcoat for 
kimono [Haori]; string fasteners for haori [Haori-himo]; pleated skirts for formal kimonos [Hakama]; sleep masks; aprons 
[clothing]; socks; stockings; headgear for wear; garters; sock suspenders; suspenders; waistbands; belts [clothing]; 
footwear; insoles; masquerade costumes; clothing for sports; ski suits for competition; headbands [clothing]; uniforms; 
wristbands [clothing]; wet suits for surface watersports; shoes; sports shoes; gymnastic shoes.
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Priority claimed from 28/03/2016; Application No. : 4020160022489 ;Republic of Korea 

3539222    28/09/2016
[International Registration No. : 1336565]
erae cs limited
39-130, Seobu-ro 179 beon-gil, Jinyeong-eup, Gimhae-si Gyengsangnam-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Chemical machines for industrial purposes; alternators; pumps as parts of machines, motors and engines; control 
mechanisms for machines, engines or motors; speed governors for machines, engines and motors; igniting devices for 
internal combustion engines; constant velocity joint being parts of machines; radiators for cooling motors and engines; 
radiators for motors and engines; current generators; gasoline engines other than for vehicles; parts and fittings for 
engines for ships; progressive gear other than for land vehicles; catalytic converter units for vehicle exhausts; radiators 
for vehicles; steering columns other than for vehicles; steering pumps; compressors [machines]; hydraulic pressure 
pump; ignition coils, parts of engines; compressors for air conditioners for vehicles; condensers for automotive air 
conditioners; catalytic converters for automobile engines and motors.

Cl.9;HVAC sensors and controls; slip and advanced electronic control systems; electronic vehicle stability control 
systems; automatic steering apparatus for vehicles; apparatus for driving vehicles automatically; telecommunication 
apparatus for use in vehicles; electronic controllers for slip control boost braking system; air bag crash sensors; remote 
acceleration sensors for automobiles; yaw rate sensors for automobiles; automotive switches and controls; speed 
sensors for anti-lock braking systems for automobile; infrared proximity sensors of objects for use in automobiles; 
infrared rain detectors for use in automobiles; electronic occupant sensing systems for automobiles; electronic control 
modules for braking apparatus, steering apparatus, and occupant restraint systems for use in automobiles; steering angle
sensors for automobiles; steering rate sensors for automobiles; crash sensors for automobiles; torque sensors for 
automobiles; integrated crash sensors for automobiles; adaptive cruise control systems; electronic sensors for vehicle 
suspensions; following distance indication systems; location tracking apparatus for walkers; motion sensors; forward 
collision warning apparatus; black box camera for cars; electronic vehicle body control modules; electronic cruise control
apparatus; electronic stability control; electronic control apparatus for braking and suspension system; electric power 
systems for braking systems, pumps and fuel pumps; steering column controls; seat belt reminder systems; remote 
acceleration sensors for use in automobile crash-test; remote acceleration sensors for use in testing side impact of 
automobiles; crash sensors; electronic control systems for prevention and mitigation of automobile rollover; charge-
coupled device [CCD] image sensors for automobiles; complementary metal-oxide-semiconductor [CMOS] image sensors 
for automobiles; measuring apparatus for detecting distance between vehicles; apparatus for detecting the human body, 
shape of objects and positions for automobiles; electronic control devices for automobiles; motion sensors for 
automobiles; electronic interface modules for wired and wireless interfaces for mobile phones, digital information 
systems and electrical systems for motor vehicles; electronic speed controllers for vehicles; electronic safety monitoring 
apparatus; advanced driver assistance and piloted driving systems comprised of computers, cameras, monitors and 
sensors for adaptive cruise control with stop and go function, active lane assist, side assist, night vision assistant, park 
assist, camera-based traffic sign recognition, proximity sensing, piloted driving in traffic jams, piloted driving for parking 
at curbside and garages; alarms for tire pressure monitoring system; auto-electronic navigational system; digital car 
driving recorders; computer software for use with satellite and GPS navigation systems for navigation, route guidance 
and electronic mapping; computer software for use in tracking the satellite and satellite location for navigation, route 
guidance and electronic mapping; photographic machines and devices for use in assisting safety of car driving; 
measuring apparatus for use in assisting safety of car driving; electronic machines, namely, video cameras, for use in 
assisting safety of car driving; electronic machines, namely, display for computer and computer monitors, for use in 
assisting safety of car driving; navigation apparatus for driving assist; lane departure warning equipment for driver 
assistance in vehicles; electronic apparatus for parking guide using video monitors for vehicles; apparatus for parking 
location identification; apparatus for recording parking location identification; electronic apparatus for parking 
information; receiving apparatus for parking location recognition data; electronic applied apparatus and instruments for 
parking management system; computer software for surveillance and monitoring of parking management system; 
luminous display apparatus for parking information; speed limit sign recognition systems; progressive sensor for driving 
assist other than for land vehicles; remote control apparatus for driver assistance in vehicles; speed checking apparatus 
for vehicles; computerized control units for selecting different operating modes for vehicles and for operating vehicles in 
the selected operating mode; temperature controlling apparatus for vehicles; kilometer recorders for vehicles; batteries, 
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electric, for vehicles; automatic indicators of low pressure in vehicle tires; navigation apparatus for vehicles [on-board 
computers]; simulators for the steering and control of vehicles; smart keys for automobiles; remote control apparatus for 
vehicles; electronic keys for automobiles; computer network bridges for use in vehicle ventilating and air-conditioning; 
computers for use in networking of vehicle ventilating and air-conditioning apparatus; programmable electric, electronic, 
control panels.

Cl.11;Coils namely, parts of distilling/heating or cooling installations; evaporators; cooling evaporators for air 
conditioners for vehicles; blowers for automobiles; heaters for vehicles air purifying apparatus and machines; ventilating 
installations for vehicles, namely, air filtering apparatus, and air pipes therefor; filters for air conditioner; apparatus for 
heating/ventilating and air conditioning; light bulbs for directional signals for vehicles; defrosters for vehicles; heaters for 
vehicles; heating apparatus for vehicles; anti-dazzle devices for automobiles [lamp fittings]; air conditioners for vehicles; 
lighting apparatus for vehicles; vehicle headlights; ventilation installations, namely, air-conditioning installations for 
vehicles; air washers; heat exchangers, not parts of machines; heating and cooling systems for motor cars, not being 
parts of engines or motors; air conditioner filters for automobiles; lighting apparatus and installations.

Cl.12;Constant velocity joints for vehicles; braking systems for vehicles and parts thereof; steering wheels for vehicles;
steering columns for automobiles; steering gears for automobiles; axles for vehicles; braking devices for vehicles; 
vacuum booster for land vehicles; vacuum booster for rail vehicles; clutch disks for land vehicles; brake discs for land 
vehicles; motors for land vehicles; engines and brakes for land vehicles; steering shafts for land vehicles; transmission 
mechanisms, for land vehicles; automobiles; parts and accessories for automobiles; anti-theft devices for motor cars; 
anti-theft warning apparatus for motor cars.

Cl.35;Business management consultancy; commercial information agency services; business planning for sales 
promotion of goods and services; wholesale services featuring parts and fittings of vessels; wholesale services featuring 
anti-dazzle devices for vehicles parts of lighting fittings; retail store services featuring anti-dazzle devices for vehicles 
except for parts of lighting fittings; wholesale services featuring upholstery for vehicles; wholesale services featuring air 
conditioners for vehicles; wholesale services featuring hydraulic circuits for vehicles; wholesale services featuring 
lighting apparatus for vehicles; wholesale services featuring steering wheels for vehicles; wholesale services featuring 
vehicle running boards; wholesale services featuring vehicle wheels; wholesale services featuring windows for vehicles; 
wholesale services featuring engine/motor/rubber belt and brake for land vehicles; wholesale services featuring 
automobiles; wholesale services featuring parts and accessories for automobiles; wholesale services featuring wheel 
speed sensor for automobiles; wholesale services featuring slip and advanced electronic control systems; wholesale 
services featuring automatic vehicle speed control apparatus; wholesale services featuring electronic vehicle stability 
control systems; wholesale services featuring driver assistance systems for vehicles; wholesale services featuring 
apparatus for driving vehicles automatically; wholesale services featuring vehicle communication and integration 
electronics; wholesale services featuring slip control boost actuation; wholesale services featuring air bag crash sensors; 
wholesale services featuring remote acceleration sensors for automobiles; wholesale services featuring yaw rate sensors 
for automobiles; wholesale services featuring automotive switches and controls; wholesale services featuring speed 
sensors for anti-lock braking systems for automobile; wholesale services featuring infrared proximity sensors of objects 
for use in automobiles; wholesale services featuring infrared rain detectors for use in automobiles; wholesale services 
featuring electronic occupant sensing systems for automobiles; wholesale services featuring electronic control modules 
for braking apparatus, steering apparatus, and occupant restraint systems for use in automobiles; wholesale services 
featuring steering angle sensors for automobiles; wholesale services featuring steering rate sensors for automobiles; 
wholesale services featuring crash sensors for automobiles; wholesale services featuring torque sensors for 
automobiles; wholesale services featuring integrated crash sensors for automobiles; wholesale services featuring 
adaptive cruise control systems; wholesale services featuring advanced suspension electronics; wholesale services 
featuring following distance indication systems; wholesale services featuring location tracking apparatus for walkers; 
wholesale services featuring motion sensors; wholesale services featuring forward collision warning apparatus; 
wholesale services featuring black box camera for cars; wholesale services featuring electronic vehicle body control 
modules; wholesale services featuring electronic cruise control apparatus; wholesale services featuring electronic 
stability control; wholesale services featuring braking and suspension system controls; wholesale services featuring 
electric power systems for braking systems, pumps and fuel pumps; wholesale services featuring steering column 
controls; wholesale services featuring seat belt reminder systems; wholesale services featuring remote acceleration 
sensors for use in automobile crash-test; wholesale services featuring remote acceleration sensors for use in testing side 
impact of automobiles; wholesale services featuring crash sensors; wholesale services featuring rollover prevention and 
mitigation systems; wholesale services featuring charge-coupled device [CCD] image sensors for automobiles; wholesale 
services featuring complementary metal-oxide-semiconductor [CMOS] image sensors for automobiles; wholesale 
services featuring measuring apparatus for detecting distance between vehicles; wholesale services featuring apparatus 
for detecting the human body, shape of objects and positions for automobiles; wholesale services featuring electronic 
control devices for automobiles; wholesale services featuring motion sensors for automobiles; wholesale services 
featuring electronic interface modules for wired and wireless interfaces for mobile phones, digital information systems 
and electrical systems for motor vehicles; wholesale services featuring electronic speed controllers for vehicles; 
wholesale services featuring electronic safety monitoring apparatus; wholesale services featuring advanced driver 
assistance and piloted driving systems comprised of computers, cameras, monitors and sensors for adaptive cruise 
control with stop and go function, active lane assist, side assist, night vision assistant, park assist, camera-based traffic 
sign recognition, proximity sensing, piloted driving in traffic jams, piloted driving for parking at curbside and garages; 
wholesale services featuring alarms for tire pressure monitoring system; wholesale services featuring auto-electronic 
navigational system; wholesale services featuring digital car driving recorders; wholesale services featuring computer 
software for use with satellite and GPS navigation systems for navigation, route guidance and electronic mapping; 
wholesale services featuring computer software for use in tracking the satellite and satellite location for navigation, route 
guidance and electronic mapping; wholesale services featuring photographic machines and devices for use in assisting 
safety of car driving; wholesale services featuring measuring apparatus for use in assisting safety of car driving; 
wholesale services featuring electronic machines, namely, video cameras, for use in assisting safety of car driving; 
wholesale services featuring electronic machines, namely, display for computer and computer monitors, for use in 
assisting safety of car driving; wholesale services featuring ECU-Electronic Control Unit for vehicles; wholesale services 
featuring parts and accessories for railway vehicles; wholesale services featuring tires/tubes for vehicle wheels; 
wholesale services featuring parts and accessories for aircraft.

Cl.37;Repair of machine tools; repair of power transmissions and gearing for machines; repair of parts of power 
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machines; repair of power machines for land vehicles; repair of shock absorbers for automobiles; installation of 
automotive remote start systems; maintenance of interior and exterior of automobile; repair or maintenance of motor 
vehicle parts and fittings; automobile decoration; motor vehicle maintenance and repair; tuning of motor vehicles; repair 
or maintenance of heating and cooling systems for motor cars; automobile supplies repair; maintenance and repair of 
electric audio and visual apparatus and instruments; maintenance and repair of communications and telecommunications 
apparatus and instruments; repair of braking devices for vehicles; repair of lighting apparatus and devices for 
automobile.

Cl.42;Research relating to mechanical engineering; analytical services utilizing radar; software design and 
development; engineering services of land vehicle industry; development of technologies for the fabrication of circuits for 
wireless communication, electronic data processing, consumer electronic, automotive electronics; structure engineering 
services of land vehicles industry; material engineering services of land vehicles industry; development of car camera; 
automobile technology research; research and development of automobile parts; providing scientific information relating 
to performance and operation of car; research and development of car wheels for others; development of control software 
for electrical vehicle equipment; computer software planning for vehicle manufacturing; automobile inspection; 
inspection of safety of electrical apparatus; research and development of electronic components; product analysis; 
product testing; vehicle roadworthiness testing; quality control.
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Priority claimed from 02/09/2016; Application No. : 1794246 ;Australia 

3539224    20/10/2016
[International Registration No. : 1336594]
Honeycomb Media Pty Ltd
14 Langhorne St ALTONA MEADOWS VIC 3028 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software and software applications for social media purposes; computer software and software 
applications for providing search engine optimisation and search engines, including for advertising and shopping 
purposes; computer software and software applications for gps purposes and for tracking and managing purchases, 
prices, stock; computer software and software applications for sending notifications and status updates; computer 
software and software applications for uploading and downloading of content; computer software and software 
applications for allowing users to review, compare, locate, purchase and rate goods and services; computer software and 
software applications used for predicative analytics, including for advertising and shopping purposes; computer 
databases featuring goods and services and retailer details; computer software and software applications for location 
based services and for location based data collection within the physical space.

Cl.35;Advertising services, including via augmented reality, social media and direct notification services; promoting the
goods and services of others; organisation and management of incentive and sales promotion programs; business 
management services relating to information and data compiling and analyzing; database management, including in 
relation to databases featuring goods and services and retailer details; advertising and business data analysis; online 
retail store services through which consumers can review and purchase goods and services; retail services, including via 
websites and software applications.

Cl.42;Provision of online non-downloadable web-based applications for social media purposes, for providing search 
engine optimisation and search engines, including for advertising and shopping purposes, for gps purposes and for 
tracking and managing purchases, prices, stock, for sending notifications and status updates, for uploading and 
downloading of content, for allowing users to review, compare, locate, purchase and rate goods and services, for 
predicative analytics, including for advertising and shopping purposes, for hosting and accessing databases featuring 
goods and services and retailer details, for computer software and software applications for location based services and 
for location based data collection within the physical space.
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Priority claimed from 15/11/2016; Application No. : 2016742987 ;Russian Federation 

3539231    21/12/2016
[International Registration No. : 1340137]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Petrol; benzine; gasoline; producer gas; solidified gases [fuel]; oil-gas; fuel gas; gas for lighting; fuel; diesel oil; 
additives, non-chemical, to motor fuel; cutting fluids; industrial grease; lubricating oil; industrial oil; motor oil; lubricating 
grease; petroleum, raw or refined; biodiesel fuel; jet biofuel; dust absorbing compositions; anthracite; benzene; benzol; 
wood briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw material]; ozocerite [ozokerite];
illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; firewood; paper spills for lighting; fish oil, not 
edible; illuminating grease; grease for leather; grease for footwear; tallow; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; rape oil for industrial purposes; lubricants; naphtha; nightlights [candles]; 
oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-
slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease 
for arms [weapons]; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying 
compositions; alcohol [fuel]; methylated spirit; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic 
base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles;
ceresine; electrical energy; ethanol [fuel]; petroleum ether; sunflower oil for industrial purposes.

Cl.37;Drilling of deep oil or gas-wells; drilling of wells; retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; 
anti-rust treatment for vehicles; vehicle maintenance; vehicle polishing; motor vehicle maintenance and repair; 
construction; asphalting; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; linen ironing; pressing of clothing; disinfecting; rat exterminating; 
mining extraction; refilling of toner cartridges; knife sharpening; building insulating; repair information; construction 
information; bricklaying; riveting; construction consultancy; varnishing; re-tinning; scaffolding; road paving; window 
cleaning; vehicle washing; building construction supervision; upholstering; renovation of clothing; rustproofing; sanding;
pumicing; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; vehicle breakdown repair 
services; rental of bulldozers; rental of road sweeping machines; rental of cleaning machines; rental of cranes 
[construction equipment]; rental of construction equipment; rental of excavators; plumbing; masonry; roofing services; 
painting, interior and exterior; carpentry services; underwater repair; plastering; quarrying services; repair of security 
locks; umbrella repair; parasol repair; burner maintenance and repair; film projector repair and maintenance; airplane 
maintenance and repair; safe maintenance and repair; clock and watch repair; pump repair; upholstery repair; shoe 
repair; clothing repair; photographic apparatus repair; furniture restoration; restoration of musical instruments; 
restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; 
vehicle service stations [refuelling and maintenance]; washing; washing of linen; pipeline construction and maintenance; 
pier breakwater building; underwater construction; harbour construction; factory construction; building of fair stalls and 
shops; shipbuilding; cleaning of buildings [interior]; street cleaning; vermin exterminating, other than for agriculture; 
artificial snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; 
elevator installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace 
installation and repair; telephone installation and repair; air conditioning apparatus installation and repair; fire alarm 
installation and repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen 
equipment installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance 
and repair; office machines and equipment installation, maintenance and repair; interference suppression in electrical 
apparatus; swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning 
of clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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3539234    22/12/2016
[International Registration No. : 1338444]
METEO OPERATIONS ITALIA (MOPI) S.R.L.
Via G. Frova, 34 I-20092 CINISELLO BALSAMO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Software as computer programs and downloadable computer programs destined to the teaching and publishing of 
information regarding the meteorology.

Cl.16;Paper articles, namely newspapers, books, magazines, newsletters, posters, note-books, agendas, calendars.

Cl.25;Clothing, namely, anoraks, blazers, blouses, blousons, bodysuits, boleros, camisoles, capes, cardigans, 
chemises, top coats, corselets, culottes, dresses, jackets, jumpers, jumpsuits, kerchiefs, kimonos, leggings, leotards, 
mufflers, neckerchiefs, neckties, overalls, overcoats, pants, pantsuits, playsuits, ponchos, pullovers, raincoats, scarves, 
shawls, shirts, shorts, undershirts, sport coats, sport shirts, stoles, suits, sweat pants, sweat shirts, sweaters, T-shirts, 
trousers, vests, skirts, jeans, coats, gloves, hats, brassieres, panties, hosiery, pajamas, bathrobes, underwear, footwear, 
night dresses, night gowns, slippers, belts.

Cl.28;Games and toys.

Cl.41;Training, namely, courses, seminars and workshops in the fields of meteorology, music, sports, culture and 
movie premieres; cultural activities, namely, provision of information relating to organizing community sporting and 
cultural activities, contests and games; television entertainment, namely, television show production in the field of 
meteorology, news, entertainment; entertainment provided online via local and global networks, namely, providing online 
computer games; production of cine-films, and television programs; information regarding entertainment and cultural 
activities; publication of books, reviews, magazines; publication of magnetic and digital data, sound and images, namely, 
multimedia publishing of books, magazines, journals, software, games, music and electronic publications; provision of 
cinema facilities; cinemas; rental of cine-films and sound recordings; news reporters services; photographic reporting; 
production of films, television shows, musical recordings, television and radio shows for broadcasts; artists' distribution 
of television programs for others; television entertainment information; organization of exhibitions for cultural and 
educational purposes.

Cl.42;Meteorological information services, weather forecasting and meteorological surveys.
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Priority claimed from 13/05/2016; Application No. : 4272166 ;France 

3539235    10/11/2016
[International Registration No. : 1337235]
ALTILINK
7 allée du Cèdre F-95580 MARGENCY France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for the reception, recording, transmission, reproduction, storage, encryption, decryption of sound or 
images, namely apparatus for telecommunication and radio communication, telecommunication transmitters and 
receivers, modems, routers for telecommunications; computer hardware; connected home terminals; online carrier 
currents (OCC); devices for mobile and wireless communications; accessories, apparatus and instruments for global 
positioning; electronic apparatus, instruments and accessories for identification via radio signals; software for remote 
communication, exchange of messages, communication signal processing, remote location, remote signaling, 
downloading, publishing and exchanging computer files, photographs and texts; application software for mobile 
apparatus and telephones for connecting users for a messaging system.

Cl.38;Telecommunications, namely transmission and broadcasting of audio, video, radio signals and/or data by all 
telecommunication means, via the Internet, by aerials, satellite, cable, fiber optics, radio relay channels, light (Li-fi); 
provision of access to a global computer network; mobile telecommunications network services; transmission of 
telephone, television, radio information; secure data transmission services; telecommunication gateway services; 
technical consulting and advice in the field of telecommunications.

Cl.42;Design and development services of computer hardware and software intended for operating 
telecommunications; Infrastructure as a service (Iaas), software as a service (Saas) for operating telecommunications 
services; research and development services relating to computer products, software and telecommunications systems; 
advice and expert reports provided by engineers in the fields of computer sciences, software and telecommunications 
systems; signal processing services by computers or telecommunication apparatus (services of engineers); technical 
assistance services in the fields of information technology and telecommunication networks.
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Priority claimed from 24/05/2016; Application No. : 302016000052983 ;Italy 

3539242    31/10/2016
[International Registration No. : 1336972]
Gruppo Cimbali S.p.A.
Via Manzoni, 17 I-20082 Binasco (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric grinders and dosing grinders; electric ice crushing machines; electrically operated multi-purpose 
appliances for professional use, including food processors; dishwashers for professional use; electric food mixers; 
power-operated coffee grinders.

Cl.11;Refrigerators; water softening units; electric coffee filters; percolators for coffee and cappuccino, electric; 
electric coffee machines; expresso coffee machines; cappuccino machines; automatic coffee percolators; ice machines; 
filters for automatic coffee percolators; water heaters for automatic coffee machines; steam generating apparatus; 
apparatus for steam generating for coffee machines; cappuccino makers for electric coffee machines; espresso machines 
for bars and for professional use.
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Priority claimed from 05/07/2016; Application No. : 15613052 ;European Union 

3539246    16/12/2016
[International Registration No. : 1336875]
Aeoon Technologies GmbH
Amerling 133 A-6233 Kramsach Austria

Proposed to be Used
IR DIVISION
Cl.2;Printing inks and colorants, in particular for textile printing.

Cl.7;Printing machines; screen printing machines, in particular for textile printing and parts therefor, included in this 
class.
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Priority claimed from 21/04/2016; Application No. : 87009418 ;United States of America 

3539249    17/10/2016
[International Registration No. : 1337014]
Nol-Tec Systems, Inc.
425 Apollo Drive Lino Lakes MN 55014 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Sorbent injection equipment and parts and fittings for such sorbent injection equipment, all sold as a unit, namely, 
injector body, fan, noise hood for the injection of sorbent material into industrial process equipment.

Cl.37;Installation, maintenance and repair of sorbent injection equipment.
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3539254    27/10/2016
[International Registration No. : 1339071]
PURATOS N.V.
Industrialaan 25 B-1702 GROOT-BIJGAARDEN

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for improving the quality of bakery goods, for industrial and handicraft use.

Cl.30;Cocoa and chocolate products, coffee, artificial coffee; flour and preparations made from cereals, bread, pastry 
and confectionery, honey, treacle syrup; yeast, yeast powder, sauces (except dressings for salads); aromatic 
preparations for food, products for improving the quality of bakery goods for household use, namely yeast or cereal 
based preparations.
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3539257    19/12/2016
[International Registration No. : 1336274]
Advenira Enterprises, Inc.
788 Palomar Avenue Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Corrosion protection coating materials; surface abrasion protection coating materials; concrete coating materials; 
dielectric coating materials; sol-gel precursors.

Cl.2;Corrosion protection coatings; surface abrasion protection coatings; dielectric coatings.
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Priority claimed from 21/10/2016; Application No. : 30 2016 109 569 ;Germany 

3539277    24/01/2017
[International Registration No. : 1338687]
Fraunhofer-Gesellschaft zur Förderung der angewandten Forschung e.V.
Hansastrasse 27c 80686 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; film production apparatus; film cutting apparatus; film processing apparatus; editing machines 
for movie films; films, exposed; computer software for image processing.

Cl.40;Processing of cinematographic films; remastering of films from one format to another.

Cl.41;Film production services; post-production editing services in the field of videos and film; production of special 
effects for films; organization, arranging and conducting of training courses, seminars, workshops, symposiums, 
congresses and conferences; animation production services; special effects animation services for film and video; movie 
studio services; cinematographic adaptation and editing.

Cl.42;Scientific and technological services and research and design services relating thereto; scientific and industrial 
research; scientific testing services; advisory services relating to science; technological consultancy; surveying; 
preparation of scientific reports; conducting technical project studies; conducting scientific project studies; services of a 
computer programmer; design and development of computer software; image processing software design; maintenance 
of computer software; installation of computer software; scanning of images [conversion from physical to electronic 
media]; animation and special-effects design for others.
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Priority claimed from 12/04/2016; Application No. : 4264108 ;France 

3539279    12/10/2016
[International Registration No. : 1336343]
TAPMARK
Rue Beyaert 54 B-7500 TOURNAI

Proposed to be Used
IR DIVISION
Cl.25;Clothing and underwear for children and babies; ski jackets; anoraks [parkas]; after-ski boots; children's 
headgear; footwear and headgear for babies and infants; wind-resistant clothing; articles of clothing for theatrical use; 
ballet flats [flat shoes]; bandanas [neckerchiefs]; headbands [clothing]; stockings and tights; romper suits; baby bottoms;
children's and infants' cloth bibs; plastic baby bibs; Bermuda shorts; blazers; overalls; blue jeans; bodysuits for babies; 
teddies [undergarments]; knotted caps for babies; bathing caps; shower caps; ski hats; snowboard boots; boots and 
shoes; half-boots; suspenders; caps; caps with visors; leather belts [clothing]; belts made from imitation leather; belts of 
textile [clothing]; rain hats; hats for infants, babies, toddlers and children; socks; baby booties; dance slippers; beach 
footwear; footwear for sports; shoes and boots for young children; short-sleeve shirts; blouses; woolen tights; ski suits; 
pram suits; pajamas, dressing gowns; dresses, skirts, trousers, jackets, coats, sweaters; fleece pullovers; ponchos; 
jumper suits.

Cl.35;Advertising; commercial business management; commercial administration; office functions; retail [or wholesale] 
store services and services of a retail store on any means of communication online [the Internet], mobile, wireless or 
remote communication [mail order, tele-shopping] for bleaching preparations and other substances for laundry use, 
preparations for cleaning, polishing, grease removing and abrading, soaps, perfumery products, essential oils, cosmetics,
hair lotions, dentifrices, cotton sticks and cotton wool for cosmetic use, tissues impregnated with cosmetic lotions, 
cosmetic kits, portable personal stereos and multimedia personal stereos, prerecorded DVDs, DVDs, DVD players, 
holders and cases for compact disks and DVDs, compact disks featuring music, prerecorded musical compact disks, 
interactive compact disks and CD-ROMs, spectacles, cases for spectacles and sunglasses, swimming goggles, diving 
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goggles, ski goggles, goggles for sports, spectacles for children, spectacle frames, snow goggles, precious metals and 
their alloys other than for dental use, jewelry, jewelry products, precious stones, timepieces, chronometric instruments, 
diving watches, sports watches, jewelry watches, watches, watches with a game function, watches for outdoor activities, 
fashion jewelry, jewelry cases [caskets], crosses [jewelry], pendants [jewelry], ornamental jewelry for the head, paper, 
cardboard, cardboard articles, printing products, characters [numbers and letters], printers' type, apparatus and 
machines for bookbinding [office equipment], bookbindings, bookbinding material, photographs [printed], printing 
blocks, stationery, adhesive materials for stationery, instructional or teaching material [except apparatus], printed matter, 
albums, books, newspapers, comic books, magazines [periodicals], manuals, almanacs, brochures, writing or drawing 
books, notebooks, catalogs, calendars, lithographs, graphic representations, engravings, pictures, posters, decals, 
modeling paste, prospectuses, signboards of paper or cardboard, stickers [stationery articles], pencils, pens, bibs, paper 
towels and handkerchiefs, bibs and napkins of paper for babies, table linen of paper, color pencils, felt pens, felt marking 
pens, paper or plastic bags and sachets [envelopes, pouches] for packaging, backpacks, handbags, travel bags, traveling 
sets [leather goods], wheeled bags, suitcases, sling bags for carrying infants, wallets, purses, not of precious metal, 
satchels, umbrellas, bum-bags, handbags, book bags, shoulder bags, souvenir bags, school bags, bags for campers, gym 
bags, beach bags, sports bags, duffel bags, barrel bags, clutch bags [handbags], small purses, leather bags and wallets, 
rucksacks on casters, small backpacks, daypacks, hiking backpacks, fabrics, upholstery fabrics, bath linen [except 
clothing], namely, bath towels and toiletry gloves, bed linen, namely, sheets, pillow cases, fitted bed sheets, covers for 
comforters, mattress protectors, pillow and cushion protectors, bed blankets, bed covers, eiderdowns [down coverlets], 
curtains of textile or plastic, table linen, namely, tablecloths, table mats and napkins of fabric, oilcloth [for use as 
tablecloths], curtain holders of textile material, washing mitts, face towels of textile, beach towels, sleeping bags 
[sheeting], lap robes, traveling rugs, handkerchiefs of textile, fabric labels, banners, calicoes, flags of textile, curtains and 
blinds of textiles or plastic, crib canopies, quilts of textile, receiving blankets, children's towels, towels of textile featuring 
the logos of American football teams, vinyl place mats, individual place mats made of textile, clothing and underwear for 
children and babies, ski jackets, anoraks [parkas], after-ski boots, children's headgear, footwear and headgear for babies 
and infants, wind-resistant clothing, articles of clothing for theatrical use, ballet flats [flat shoes], bandanas 
[neckerchiefs], headbands [clothing], stockings and tights, romper suits, baby bottoms, children's and infants' cloth bibs, 
plastic baby bibs, Bermuda shorts, blazers, overalls, blue jeans, bodysuits for babies, teddies [undergarments], knot 
caps, bathing caps, shower caps, ski hats, snowboard boots, boots and shoes, half-boots, suspenders, caps, caps with 
visors, leather belts [clothing], belts made from imitation leather, belts of textile [clothing], rain hats, hats for infants, 
babies, toddlers and children, socks, baby booties, dance slippers, footwear for the beach, footwear for sports, shoes and 
boots for young children, short-sleeve shirts, blouses, woolen tights, ski suits, pram suits, pajamas, dressing gowns, 
dresses, skirts, trousers, jackets, coats, pullovers, fleece pullovers, ponchos, jumper suits, hair bands, barrettes [hair 
slides], hair ornaments, hair pins, hair nets, plaited hair, false hair, headbands, fastenings for suspenders, sewing boxes, 
buckles [clothing accessories], embroidery for clothing, hair scrunchies, lace and embroidery, ribbons and braids, child 
restraining devices in the form of fabric harnesses for chairs, artificial Christmas garlands incorporating lights, spangles 
for clothing, clown wigs, games, toys, mobiles [toys], teddy bears, soft toys [toys], dolls and dolls' clothing accessories 
[clothing], puppets, play balls and balloons, articles for gymnastics and sports, apparatus for games, portable games with 
liquid crystal displays, playing cards, building games, parlor games, toy animals, apparatus for video games adapted for 
use with an external display or screen, pocket apparatus for electronic games designed to be used with an independent 
display screen or monitor, toy weapons, party favors in the form of small toys, aircraft and table football [toys], seesaws, 
watches as toys, puzzles [games], skipping ropes, paper party favors, Christmas tree ornaments and decorations, flying 
disks [toys], jokes and conjuring tricks, baby rattles, baby rattles incorporating teething rings, bendable, pop-up, ride-on, 
push-and-pull toys, baby toys, enabling consumers to conveniently view and purchase them; presentation on any means 
of communication for retail sale of household linen, table linen, bed linen, clothing, footwear, headgear, games and toys, 
books, magazines and periodicals, notebooks and pens; marketing activity; publication of advertising texts; 
dissemination of advertising material (leaflets, prospectuses, printed matter, samples); outdoor advertising; 
demonstration of goods; sales promotion for others; commercial information and advice for consumers (consumer advice
shop); administrative processing of purchase orders; sales promotion services for others using customer loyalty 
schemes, loyalty scheme services involving or not involving the use of a card; organization of exhibitions and tests of 
sports goods for commercial or advertising purposes; classified advertising, recruitment of personnel.
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Priority claimed from 27/06/2016; Application No. : 015579253 ;European Union 

3539280    20/12/2016
[International Registration No. : 1337085]
Resin (Products & Technology) B.V.
Goolkatenweg 10 NL-7521 BG Enschede

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics in the form of pellets for use by plastic processors; polymer-based compounds; chemical 
compounds for use in the manufacture of polymers; unprocessed synthetic resins for use in the manufacture of plastic 
moulding and extrusion compounds; fire extinguishing compositions.

Cl.17;Plastics extruded and sold in the form of pellets for use in manufacture.
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Priority claimed from 17/08/2016; Application No. : 015755101 ;European Union 

3539287    05/01/2017
[International Registration No. : 1327353]
Homify Online GmbH u. Co. KG
Brunnenstraße 110C 13355 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; software for mobile terminal; electronic publications in the fields of architecture, construction, real estate 
affairs and the real estate industry, horticulture and landscaping.

Cl.16;Brochures, business directories [printed matter], books, leaflets, prospectuses, catalogues, magazines, 
publications, advertising brochures, advertising leaflets, advertising publications, newsletters, periodicals, newspapers, 
all being for the fields of architecture, construction, real estate affairs and the real estate industry, horticulture and 
landscaping.

Cl.35;Advertising, marketing and sales promotion for undertakings in the fields of architecture, construction, real estate
affairs and the real estate industry, horticulture and landscaping and for the goods and services thereof; intermediary 
services relating to business contacts for undertakings in the fields of architecture, construction, real estate affairs and 
the real estate industry, horticulture and landscaping.

Cl.38;Providing of access to information on the internet in the fields of architecture, construction, real estate affairs and
the real estate industry, horticulture and landscaping; providing of access to platforms and/or portals on the internet in 
the fields of architecture, construction, real estate affairs and the real estate industry, horticulture and landscaping.

Cl.41;Providing of electronic publications (non-downloadable) in the fields of architecture, construction, real estate 
affairs and the real estate industry, horticulture and landscaping.
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Priority claimed from 08/12/2016; Application No. : 87262785 ;United States of America 

3539289    15/12/2016
[International Registration No. : 1337079]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software that provides analytics and engagement services for chatbots and bots; computer software for 
providing for interaction of a user with a conversational user interface; computer software for retrieving information from 
a user and delivering to the user context-sensitive information and user-specific information; computer software for 
providing information to a user from an adaptive, artificially intelligent software agent; computer software in the field of 
artificial intelligence, namely, software for converting natural language voice and text into machine executable 
commands; computer software, namely, an interpretive interface for facilitating interaction between humans and 
machines via voice and text message-enabled conversational agents and chat bots; computer software for creating 
searchable databases of information and data; computer software for the collection, editing, organizing, modifying, 
transmission, storage and sharing of data and information; computer software for accessing, browsing and searching 
online databases; computer software for converting verbal speech to text; computer software used to process natural 
language voice and text commands, and create natural language voice and text responses to voice and text commands; 
computer software for providing consumer products and services features and purchase information in response to voice 
and text data.

Cl.35;Computerized database and file management; promoting the goods and services of others by providing, 
searching, browsing and retrieving information, sites, and other resources available on global computer networks and 
other electronic and communications networks for others; promoting the goods and services of others by organizing 
content of business and consumer information provided over a global computer network and other electronic and 
communications networks according to user preferences; providing business, consumer product, and commercial 
information over computer networks and global communication networks.

Cl.42;Design, development and maintenance of computer software for others, namely, artificial intelligence and natural 
language processing software; computer services, namely, providing search engines for obtaining data via the internet 
and other electronic communications networks; computer services, namely, creating online database indexes of online 
information and other resources available on global computer networks for others; providing temporary use of on-line 
non-downloadable computer software for providing for interaction of a user with a conversational user interface; 
providing temporary use of on-line non-downloadable computer software for retrieving information from a user and 
delivering to the user context-sensitive information and user-specific information; providing temporary use of on-line 
non-downloadable computer software for providing information to a user from an adaptive, artificially intelligent software 
agent; providing temporary use of on-line non-downloadable computer software in the field of artificial intelligence, 
namely, software for converting natural language voice and text into machine executable commands; providing temporary
use of on-line non-downloadable computer software featuring an interpretive interface for facilitating interaction between 
humans and machines via voice and text message-enabled conversational agents and chat bots; providing temporary use 
of on-line non-downloadable computer software for accessing, browsing and searching online databases; providing 
temporary use of on-line non-downloadable computer software for converting verbal speech to text.
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3539290    19/12/2016
[International Registration No. : 1336655]
Little Treasure (Aust) Pty Ltd
PO BOX 766 BEACONSFIELD VIC 3807 Australia

Proposed to be Used
IR DIVISION
Cl.5;Beverages for infants; dietary supplements for infants; dried milk being food for infants; food for infants; 
foodstuffs for infants; infants' foods; lactose free infant's formula; milk foods for infants; powdered milk foods for infants.

Cl.10;Feeding bottles for babies; teats for use with babies' feeding bottles; covers for baby feeding bottles; pacifiers for 
babies; baby teething rings; non-spill medicine spoons for infants.

Cl.29;Dairy products; dairy based beverages and powders; dried milk; dried milk powder; dried milk products; drinks 
based predominantly on milk; foods made from milk products; long life milk; low fat milk products; milk; skimmed milk; 
skimmed milk powder; yoghurt products.

6761



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 15/11/2016; Application No. : 2016742985 ;Russian Federation 

3539294    21/12/2016
[International Registration No. : 1340138]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Petrol; benzine; gasoline; producer gas; solidified gases [fuel]; oil-gas; fuel gas; gas for lighting; fuel; diesel oil; 
additives, non-chemical, to motor fuel; cutting fluids; industrial grease; lubricating oil; industrial oil; motor oil; lubricating 
grease; petroleum, raw or refined; biodiesel fuel; jet biofuel; dust absorbing compositions; anthracite; benzene; benzol; 
wood briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw material]; ozocerite [ozokerite];
illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; firewood; paper spills for lighting; fish oil, not 
edible; illuminating grease; grease for leather; grease for footwear; tallow; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; rape oil for industrial purposes; lubricants; naphtha; nightlights [candles]; 
oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-
slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease 
for arms [weapons]; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying 
compositions; alcohol [fuel]; methylated spirit; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic 
base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles;
ceresine; electrical energy; ethanol [fuel]; petroleum ether; sunflower oil for industrial purposes.

Cl.37;Drilling of deep oil or gas-wells; drilling of wells; retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; 
anti-rust treatment for vehicles; vehicle maintenance; vehicle polishing; motor vehicle maintenance and repair; 
construction; asphalting; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; linen ironing; pressing of clothing; disinfecting; rat exterminating; 
mining extraction; refilling of toner cartridges; knife sharpening; building insulating; repair information; construction 
information; bricklaying; riveting; construction consultancy; varnishing; re-tinning; scaffolding; road paving; window 
cleaning; vehicle washing; building construction supervision; upholstering; renovation of clothing; rustproofing; sanding;
pumicing; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; vehicle breakdown repair 
services; rental of bulldozers; rental of road sweeping machines; rental of cleaning machines; rental of cranes 
[construction equipment]; rental of construction equipment; rental of excavators; plumbing; masonry; roofing services; 
painting, interior and exterior; carpentry services; underwater repair; plastering; quarrying services; repair of security 
locks; umbrella repair; parasol repair; burner maintenance and repair; film projector repair and maintenance; airplane 
maintenance and repair; safe maintenance and repair; clock and watch repair; pump repair; upholstery repair; shoe 
repair; clothing repair; photographic apparatus repair; furniture restoration; restoration of musical instruments; 
restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; 
vehicle service stations [refuelling and maintenance]; washing; washing of linen; pipeline construction and maintenance; 
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pier breakwater building; underwater construction; harbour construction; factory construction; building of fair stalls and 
shops; shipbuilding; cleaning of buildings [interior]; street cleaning; vermin exterminating, other than for agriculture; 
artificial snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; 
elevator installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace 
installation and repair; telephone installation and repair; air conditioning apparatus installation and repair; fire alarm 
installation and repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen 
equipment installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance 
and repair; office machines and equipment installation, maintenance and repair; interference suppression in electrical 
apparatus; swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning 
of clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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3539298    15/12/2016
[International Registration No. : 1336623]
DEFONTAINE
Rue Saint Eloi F-85530 La Bruffière France

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, aeronautical engines, axles for machines, drive shafts (except for land vehicles), 
aircraft engines, ball bearings, hoods (parts of machines), fuel economisers for engines, transmission chains except for 
land vehicles, starters for engines, pumps (parts of machines or of motors and engines), transmission components for 
vehicles other than land vehicles, transmissions for machines, roller bearings.

Cl.9;Electric control apparatus, data processing equipment, electric installations for the remote control of industrial 
operations.

Cl.12;Vehicles, apparatus for locomotion by land, air or water, transmission shafts for land vehicles, automobiles, gear 
boxes for land vehicles, drive motors for land vehicles, turbines for land vehicles.
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Priority claimed from 01/09/2016; Application No. : 692442 ;Switzerland 

3539337    21/12/2016
[International Registration No. : 1338715]
Leukerbad Clinic AG
Hauptgebäude CH-3954 Leukerbad Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for dressings; 
material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides.

Cl.43;Services for providing food and drink; preparation and provision of food and beverages; coffee shop, cafeteria 
and restaurant services; snack-bar and canteen services; tea room services; serving of tea, coffee, cocoa, carbonated 
drinks or fruit juice beverages; provision of advice and information services relating to wine and food pairings; 
consultancy services in the field of culinary arts; food and drink catering; temporary accommodation.

Cl.44;Medical services; health services; clinic and hospital services; sanatorium services; medical and health care 
clinics; health care services provided by spas; convalescent home services; occupational therapy and rehabilitation 
services; advisory services relating to health care; services provided by consultants in nutrition and dietetics; provision 
of information relating to dietary and nutritional recommendation services; advisory services relating to weight loss; 
slimming diet planning and supervision services; addiction treatment services; veterinary services; hygienic and beauty 
care for human beings or animals; health spa services; beauty care services provided by spas; provision of bath houses.

6765



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 05/07/2016; Application No. : 693689 ;Switzerland 

3539348    22/12/2016
[International Registration No. : 1339319]
Nobel Biocare Services AG
Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software for image processing, displaying and/or printing, diagnosis, planning of treatment, design of dental 
restoration products in the field of dentistry; software for patient data management and storage in the field of dentistry; 
software for control and inventory purposes.

Cl.10;Scanners for dental imaging and design of restoration products for dentistry and orthodontics.
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3539351    23/12/2016
[International Registration No. : 1336725]
DK Company Vejle A/S
Edisonvej 4 DK-7100 Vejle Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail store services in the field of clothing, footwear, headgear, bags and purses.
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Priority claimed from 15/11/2016; Application No. : 2016742988 ;Russian Federation 

3539380    21/12/2016
[International Registration No. : 1340134]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Petrol; benzine; gasoline; producer gas; solidified gases [fuel]; oil-gas; fuel gas; gas for lighting; fuel; diesel oil; 
additives, non-chemical, to motor fuel; cutting fluids; industrial grease; lubricating oil; industrial oil; motor oil; lubricating 
grease; petroleum, raw or refined; biodiesel fuel; jet biofuel; dust absorbing compositions; anthracite; benzene; benzol; 
wood briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw material]; ozocerite [ozokerite];
illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; firewood; paper spills for lighting; fish oil, not 
edible; illuminating grease; grease for leather; grease for footwear; tallow; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; rape oil for industrial purposes; lubricants; naphtha; nightlights [candles]; 
oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-
slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease 
for arms [weapons]; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying 
compositions; alcohol [fuel]; methylated spirit; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic 
base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles;
ceresine; electrical energy; ethanol [fuel]; petroleum ether; sunflower oil for industrial purposes.

Cl.37;Drilling of deep oil or gas-wells; drilling of wells; retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; 
anti-rust treatment for vehicles; vehicle maintenance; vehicle polishing; motor vehicle maintenance and repair; 
construction; asphalting; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; linen ironing; pressing of clothing; disinfecting; rat exterminating; 
mining extraction; refilling of toner cartridges; knife sharpening; building insulating; repair information; construction 
information; bricklaying; riveting; construction consultancy; varnishing; re-tinning; scaffolding; road paving; window 
cleaning; vehicle washing; building construction supervision; upholstering; renovation of clothing; rustproofing; sanding;
pumicing; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; vehicle breakdown repair 
services; rental of bulldozers; rental of road sweeping machines; rental of cleaning machines; rental of cranes 
[construction equipment]; rental of construction equipment; rental of excavators; plumbing; masonry; roofing services; 
painting, interior and exterior; carpentry services; underwater repair; plastering; quarrying services; repair of security 
locks; umbrella repair; parasol repair; burner maintenance and repair; film projector repair and maintenance; airplane 
maintenance and repair; safe maintenance and repair; clock and watch repair; pump repair; upholstery repair; shoe 
repair; clothing repair; photographic apparatus repair; furniture restoration; restoration of musical instruments; 
restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; 
vehicle service stations [refuelling and maintenance]; washing; washing of linen; pipeline construction and maintenance; 
pier breakwater building; underwater construction; harbour construction; factory construction; building of fair stalls and 
shops; shipbuilding; cleaning of buildings [interior]; street cleaning; vermin exterminating, other than for agriculture; 
artificial snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; 
elevator installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace 
installation and repair; telephone installation and repair; air conditioning apparatus installation and repair; fire alarm 
installation and repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen 
equipment installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance 
and repair; office machines and equipment installation, maintenance and repair; interference suppression in electrical 
apparatus; swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning 
of clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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Priority claimed from 01/12/2016; Application No. : 016121956 ;European Union 

3539400    08/12/2016
[International Registration No. : 1340956]
delfortgroup AG
Fabrikstrasse 20 A-4050 Traun Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; paper pulp, wood pulp, cellulose.

Cl.16;Paper and cardboard; newsprint, magazine paper, printing paper, thin base paper, release base paper, fine paper 
including writing and drawing paper, copying paper, offset paper, label paper, envelope paper, paper for use in the 
graphic arts industry; coated paper, siliconized paper, greaseproof paper; leaflets for printing and folding; kraft papers, 
corrugated papers, laminated papers; paper for making bags and sacks; wrapping paper, packaging paper, packaging 
board, paperboard and cardboard, liquid packaging board, paper and board boxes and bags and/or in combination with 
plastic or foils; plastic materials for packaging; plastic films for packaging and wrapping.

Cl.22;Ropes and string; nets; tents, awnings and tarpaulins; sails; sacks; padding and stuffing materials (except of 
paper, cardboard, rubber or plastics); raw fibrous textile materials; textile fibres; flax fibres (raw), hemp fibres, straw 
fibres, other fibers from annual plants, included in this class.

Cl.34;Tobacco, smokers' articles; matches; cigarette paper, plug-wrap paper, tipping paper (cigarette paper), filter 
paper (cigarette paper), books of cigarette papers, cigarette rolling paper for roll-your-own cigarettes.

Cl.35;Advertising; business management; business administration; office functions; wholesale and retail sale services 
relating to paper industry products, namely paper, paper products, cardboard, cardboard products, packaging paper, 
packaging cardboard, plastic packaging and wrapping materials, films for packaging and wrapping, cigarette paper, plug-
wrap paper.

Cl.40;Treatment of materials, namely printing services, coating services, chemical surface modification services.
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Priority claimed from 23/09/2016; Application No. : UK00003187432 ;United Kingdom 

3539435    15/12/2016
[International Registration No. : 1339507]
Mölnlycke Health Care AB
Gamlestadsvägen 3C SE-402 52 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; sterilising preparations; materials for 
dressings; plasters; adhesive plasters; sticking plasters; bandages, gauzes and swabs and wadding and tapes for 
medical and surgical purposes; bandages for dressings; wadding for medical purposes; absorbent wadding; gauze for 
dressings; surgical cloth; compresses; cotton for medical purposes; absorbent cotton; adhesive tapes and bands for 
medical purposes; disinfectants and antiseptics; detergents for medical purposes; surgical scrubs, washes and 
cleansers; moisture gels for wound care; ointments; skin grafts; preparations for the treatment of burns; preparations and
dressings for the treatment and prevention of pressure ulcers.

Cl.10;Surgical, medical and dental apparatus and instruments; gloves for medical, surgical and dental purposes; 
surgical drapes, sterile sheets, face masks, protective clothing for surgical and medical use, protective drapes for 
surgical and medical use; medical and surgical blankets; artificial skin; skin graft meshers; wound pumps; pumps for 
medical purposes; syringes for injection; parts and fittings for all these goods.

Cl.25;Clothing, footwear and headgear; uniforms; paper clothing; paper hats.

6770



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

 

Priority claimed from 08/07/2016; Application No. : 015626071 ;European Union 

3539456    27/12/2016
[International Registration No. : 1336292]
Molinari Italia S.p.A.
Via Carlo Linneo, 8 I-00197 Roma Italy

Proposed to be Used
IR DIVISION
Cl.18;Luggage, bags, wallets and other carriers; bags; overnight bags; holdalls for sports clothing; wallets; key-cases 
of leather and skins; attache cases made of leather; haversacks; backpacks; briefbags.

Cl.21;Drinking glasses; coolers [ice pails]; ice cube molds for refrigerators; cups; bottles; drinking flasks; cocktail 
sticks; bottle openers, electric and non-electric; cocktail shakers; neoprene zippered bottle holders; hip flasks; glass 
holders; bottle buckets; bottle coolers; liqueur sets; bottle cradles; drinking glass holders.

Cl.25;Clothing; headgear; hats.

Cl.33;Alcoholic beverages (except beer); alcoholic essences; alcoholic extracts.
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Priority claimed from 04/08/2016; Application No. : 87128076 ;United States of America 

3539461    03/02/2017
[International Registration No. : 1338475]
Pepo, Inc.
c/o Perkins Coie LLP, 3150 Porter Drive Palo Alto CA 94304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software to enable uploading, downloading, accessing, posting, displaying, editing, tagging, blogging, 
streaming, messaging, searching, linking, sharing and otherwise providing electronic media and information via computer
and communication networks; computer software for the collection, editing, organizing, modifying, transmission, storage 
and sharing of data and information, electronic transmission of data, messages, graphics, animations, images, videos, 
multimedia content, and information; computer search engine software; computer software for accessing, browsing and 
searching online databases; computer software for locating and messaging others based on the known or estimated 
geographical location of an Internet, mobile telephone or other wired or wireless devise; computer software for personal 
information management, and data synchronization software; computer software development tools; downloadable 
computer software for use as an application programming interface (API) that facilitates online services for social 
networking, building social networking applications and for allowing data and electronic media retrieval, upload, 
download, exchange, transmission, access and management.

Cl.35;Provision of market research information; promoting, marketing and advertising the goods and services of others 
via computer and communication networks by distributing advertising materials through a variety of methods; on-line 
advertising on computer communication networks; dissemination of advertising for others via an on-line communications 
network on the internet; online retail store services featuring gift cards and delivery of digital media, namely, pre-recorded 
music, video, images, text and audiovisual works; on-line retail store services featuring a wide variety of consumer goods 
of others; providing online marketplaces for sellers of goods and/or services; providing online facilities for connecting 
sellers with buyers; providing online facilities featuring information for consumers in the field of gifts; provision of 
business information via global computer networks; business networking; on-line business networking services; 
compiling of information into computer databases; promoting, advertising and marketing of the brands, products, 
services and online websites of individuals, businesses and nonprofit organizations; marketing, advertising and 
promotion services; market research services, namely, market research in the fields of collegiate life, virtual community 
and social networking.

Cl.38;Telecommunications services, namely, electronic transmission of data, messages, graphics, animations, images, 
videos, multimedia content, and information in the field of entertainment; peer-to-peer photo sharing services, namely, 
electronic transmission of digital photo, video, and multimedia files among internet users; providing access to computer, 
electronic and online databases; broadcasting services over computer or other communication networks, namely, 
transmission and delivery by uploading, posting, displaying, tagging, and electronically transmitting of data, information, 
messages, graphics, animations, videos, multimedia content, and images via wireless communication networks and the 
internet; providing online chat rooms, electronic transmission of e-mail and instant messaging services and electronic 
bulletin boards for transmission of messages among users in the field of general interest; audio, text and video 
broadcasting services over the Internet or other communications networks featuring the uploaded, posted, displayed, 
modified, tagged, and electronically transmitted data, information, audio and video content of others; voice over IP 
services; telephony communication services; delivery of digital music by electronic transmission; providing access to 
computer databases in the fields of social networking, social introduction and dating; providing online communications 
links which transfer web site users to other local and global web pages; providing user access to a global computer 
network featuring third party web sites hosted on computer servers; text messaging services.
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Priority claimed from 29/06/2016; Application No. : 1335187 ;Benelux 

3539470    09/12/2016
[International Registration No. : 1339882]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical preparations for industrial purposes; chemical and biochemical preparations for use in 
the preparation of foodstuffs; chemical and biochemical preparations for the preparation of flavorings in the food 
processing industry.

Cl.29;Preserved, frozen, dried and cooked fruit and vegetables; jellies, jams, compote; eggs, milk and milk products; 
edible oils and fats; ingredients for foodstuffs, included in this class; margarine; butter; soups, preparations for making 
soup; yoghurt; snacks, not included in other classes.

Cl.30;Flour and cereal preparations, bread, pastries and confectionery; yeast, leavening agents; sauces (condiments); 
spices; ingredients for foodstuffs, included in this class; yeast products, yeast extracts (included in this class); pasta 
sauces; cereal preparations; cereal bars, biscuits, cookies, cake; snacks included in this class; ready-to-eat meals; 
candy; preserved foodstuffs included in this class; salad dressings; mayonnaise; soy flour and soy sauces; flavorings 
and essences for beverages and foodstuffs, except etheric essences and essential oils; aromatics, aromatic preparations 
and essences for food and drink; preparations for the flavoring of foodstuffs, except essential oils.
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Priority claimed from 09/01/2017; Application No. : 4020170003613 ;Republic of Korea 

3539473    16/01/2017
[International Registration No. : 1339553]
KIM KANGAN
71, Geomdan-ro, Hanam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer featuring interactive video games of virtual reality; virtual reality game software; downloadable computer 
game software via a global computer network and wireless devices; computer game software downloadable from a global 
computer network; computer programs for pre-recorded games; recorded computer game programs; downloadable 
mobile game software; recorded game software for mobile; computer programs for video and computer games; online 
game programs; computer game software; computer game cartridges; computer game programs; electronic media 
featuring computer game program; electronic game software; electronic game programs; application software for smart 
phone; augmented reality software for use in mobile devices; downloadable software.

Cl.41;Providing of game competitions analysis information; gaming services; provision of information relating to game 
services; provision of information relating to electronic game services; providing information on-line relating to computer 
games; mobile phone game services; electronic games services through mobile game applications; on-line game services
through mobile applications; mobile game services; game services provided on-line from a computer network; electronic 
games services provided by means of the internet; providing of game contents via online; game services provided via 
communication networks; providing on-line computer games; arranging of games and competitions via the internet; 
arranging and conducting of mobile game competitions.

Cl.42;Development of game software; computer programming of video games; computer programming of computer 
games; development of computer game software; duplication of computer game software; maintenance of computer 
game software; development of computer hardware for computer games; computer game programming; rental of 
computer game programs; design and development of computer game software; design and development of video game 
software; design and development of virtual reality software; software design and development; building and maintaining 
websites; distribution of game software.
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Priority claimed from 27/06/2016; Application No. : 87085255 ;United States of America 

3539478    22/12/2016
[International Registration No. : 1339512]
Spraying Systems Co.
P.O. Box 7900, North Avenue and Schmale Rd Wheaton IL 60187 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machine parts for power-operated agricultural spray machines, namely, spray nozzles, spray guns, spray tips; 
fittings for spraying machines, namely, nozzle bodies, nozzle caps and spray tip adaptors, valves being parts of 
machines, strainers and connectors; spraying machines for spraying or dusting with insecticides, fungicides, disease 
control chemicals and fertilizers.

Cl.9;Electronic control systems for agricultural sprayers comprised of electronic control consoles, electronically 
operated flow meters, flow control valves, ground speed sensors, precision injection pumps and chemical containers, 
sold as a unit with agricultural sprayers; computer software and computer hardware for use in operating electronic 
control systems of agricultural sprayers; gps tracking devices and auto steer and guidance systems for agricultural and 
farm machinery comprised of computer monitors, radio transmitters, radio receivers and computer network interface 
devices; computer software and computer hardware for use in operating auto steer and guidance systems for agricultural 
and farm machinery.
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Priority claimed from 28/12/2016; Application No. : 290803 ;Israel 
3539494    01/01/2017
[International Registration No. : 1340089]
DENBER PAINTS & COATINGS ISRAEL (2002) LTD
7 Brussel St., P.O.B. 690 8714540 Sderot Israel

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood colorants; mordants; 
thinners for paints; dyes for wood; paint sealers; damp proofing paints synthetic dyes; fireproof paints; paints for use in 
the manufacture of automobiles; paints for concrete floors; paints for use in the manufacture of furniture; soluble dyes; 
thermoplastic paints for use in marking road surfaces; weatherproofing coatings [paints]; basic dyes [cationic dyes]; 
fluorescent paints; siccatives [drying agents] for paints; primers; coatings [paints]; coatings for roofing felt [paints]; non-
stick coatings in the nature of paint; coating compositions in the nature of paint for industrial applications.

Cl.17;Packing, stopping and insulating materials; insulating water proofing membranes; insulating paints; insulating 
materials; insulating materials for building; sealing materials for building; acrylic, polyurethane and silicon based sealing 
and insulation materials; cement, bitumen, and plaster based sealing and insulation materials; polyurethane film for use 
as building insulation; adhesive sealant compounds.
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Priority claimed from 22/07/2016; Application No. : 015684012 ;European Union 

3539517    18/01/2017
[International Registration No. : 1340805]
FEDERAL SIGNAL UK HOLDINGS LIMITED
New York Way New York Industrial Park Newcastle-Upon Tyne NE27 0QF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Cameras; video cameras; multi-camera systems for vehicles; camera housings; camera control units; video 
monitors; monitor housings; display screens; display housings; parts and fittings for the aforesaid goods.

Cl.11;Apparatus for lighting; LED lights.
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3539533    20/12/2016
[International Registration No. : 1340550]
Heilongjiang Beidahuang Land Reclamation Group Corporation
No. 386, Changjiang Road, Nangang District, Harbin City Heilongjiang Province China

Proposed to be Used
IR DIVISION
Cl.29;Meat; poultry, not live; canned meat; potato flakes; dried vegetables; eggs; milk; milk products; edible oils; fruit 
jellies; prepared nuts; dried edible fungi; albumen for culinary purpose; vegetable salads; fish, preserved.

Cl.30;Chocolate beverages with milk; tea-based beverages; sugar; candy; bee glue; bread; instant rice; cereal 
preparations; wheat flour; rice; flour for food; popcorn; soya flour; starch for food; ice cream; soya sauce; ketchup; yeast;
aromatic preparations for food; meat tenderizers, for household purposes.

Cl.31;Trees; rice, unprocessed; beans, unprocessed; plants; live animals; poultry, live; fruit, fresh; mushrooms, fresh; 
vegetables, fresh; plant seeds; fodder; malt for brewing and distilling; litter for animals.

Cl.32;Beer; mineral water (beverages); purified water (beverages); vegetable juices (beverages); fruit juices; non-
alcoholic beverages; aperitifs, non-alcoholic; peanut milk (non-alcoholic beverage); soya-based beverages, other than 
milk substitutes; preparations for making beverages.
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Priority claimed from 06/08/2016; Application No. : 87129604 ;United States of America 

3539539    29/12/2016
[International Registration No. : 1339519]
Trello, Inc.
55 Broadway, Floor 25 New York NY 10006 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for users to collaborate and organize projects using a 
flexible system of boards, lists, and cards to create notes and upload file attachments including images, allow other users 
to see the information and changes in the information the moment the information is submitted or changed, provide 
access to search engines for obtaining information requested by users on a global computer network, and provide 
customized searching to locate specific information requested by users; downloadable software in the nature of a mobile 
application for users to organize projects, to collaborate and share perspective on projects, to create lists and checklists, 
to comment on ongoing projects, to participate in discussions and receive feedback from others.

Cl.42;Computer services, namely, providing customized online web pages featuring user-defined information; 
computer services, namely, hosting a webpage for users to collaborate and organize projects using a flexible system of 
boards, lists, and cards to create notes and upload file attachments including images, allow other users to see the 
information and changes in the information the moment the information is submitted or changed, provide search engines 
for obtaining information requested by users on a global computer network, and provide customized searching of a 
webpage to locate specific information requested by users; application service provider featuring application 
programming interface (API) software for use in building software applications; computer services, namely, providing 
customizable non-downloadable software allowing users to organize projects, to collaborate and share perspective on 
projects, to create lists and checklists, to comment on ongoing projects, to participate in discussions and receive 
feedback from others.
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Priority claimed from 08/07/2016; Application No. : 4286118 ;France 

3539547    04/01/2017
[International Registration No. : 1341608]
FIVES
27/29 RUE DE PROVENCE F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Sorting machines for industry, machines for sorting parcels and elements comprising a sorting chain, particularly 
conveyors, transport carts for sorting chains, conveyor belts, optical sorters, parcel identification gates; handling 
apparatus; conveyor belts.

Cl.9;Software for tracking and control of isolated loads on a handling system; software for use in the fields of logistics 
and transport.

Cl.39;Transport; packaging and storage of goods.

Cl.42;Design and development of software; consultancy relating to software, computer programming, technical project 
study, all these services applied to the field of logistics and transport.
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Priority claimed from 29/09/2016; Application No. : 87187667 ;United States of America 

3539562    12/12/2016
[International Registration No. : 1339088]
Paris Presents Incorporated
3800 Swanson Court Gurnee IL 60031 United States of America

Proposed to be Used
IR DIVISION
Cl.21;Cosmetic brushes; cosmetic cases sold filled with cosmetic brushes; facial sponges for applying makeup; dishes 
for cleaning, namely, textured dish made of silicone for use in cleaning cosmetic utensils; eyebrow brushes; hair 
brushes; facial cleansing sponges; caddies for holding cosmetic brushes and personal care products and accessories for 
household and domestic use.

Cl.35;Online retail store services featuring cosmetic brushes, cosmetic applicators, and beauty and skin care 
accessories; online buyer's guide service providing consumer information in the fields of beauty, cosmetic applicators 
and cosmetics application; providing online consumer information in the fields of beauty, cosmetic applicators and 
cosmetics application.

Cl.44;Providing information in the field of beauty via a website; providing beauty information about cosmetic brushes, 
cosmetics application, and personal care products and accessories via a website.

6781



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 11/07/2016; Application No. : 87099598 ;United States of America 

3539566    28/12/2016
[International Registration No. : 1339516]
Oliver Corral
44 East 12th Street, Apt. 10A New York NY 10003 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing and accessories, namely, T-shirts, shirts, tops, shorts, pants, skirts, dresses, sweaters, jackets, coats, 
sweatshirts, sweatpants, scarves, under garments, belts, wristbands, headbands, hats, caps, beanies, wraps, gloves, 
robes, pajamas, socks, shoes, sandals, athletic wear in the nature of shorts, pants, and shirts.

Cl.35;Retail store services featuring clothing, shoes, and accessories, costume jewelry, body care products, 
fragrances, cosmetics, sport bags, backpacks, leather goods, wallets, purses, handbags, luggage, household furnishings 
and decorative items, candles, gifts, novelties, and gourmet food and wine; on-line retail store services featuring clothing, 
shoes, and accessories, costume jewelry, body care products, fragrances, cosmetics, sport bags, backpacks, leather 
goods, wallets, purses, handbags, luggage, household furnishings and decorative items, candles, gifts, novelties, and 
gourmet food and wine; mail order retail store services featuring clothing, shoes, and accessories, costume jewelry, body 
care products, fragrances, cosmetics, sport bags, backpacks, leather goods, wallets, purses, handbags, luggage, 
household furnishings and decorative items, candles, gifts, novelties, and gourmet food and wine; wholesale 
distributorships featuring clothing, shoes, and accessories, costume jewelry, body care products, fragrances, cosmetics, 
sport bags, backpacks, leather goods, wallets, purses, handbags, luggage, household furnishings and decorative items, 
candles, gifts, novelties, and gourmet food and wine.
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Priority claimed from 06/07/2016; Application No. : T201651714 ;Finland 

3539570    16/12/2016
[International Registration No. : 1341252]
Centibel Oy
Tarvonsalmenkatu 17 FI-02600 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; financial management software; computer hardware.

Cl.35;Accounting services; commercial trading and consumer information services; business analysis services.

Cl.36;Financing services; financial payment services; payment processing services; credit assessment services; credit 
services; currency trading and exchange services.

Cl.42;Providing temporary use of on-line non-downloadable operating software for computer networks and servers; 
providing temporary use of non-downloadable software for financial management; information technology consultation; 
design and development of computer hardware and software; data security services.

Cl.45;Security consultancy services; fraud detection services; identification verification services; providing 
authentication of personal identification information [identification verification services].
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Priority claimed from 26/08/2016; Application No. : 1338294 ;Benelux 

3539586    19/01/2017
[International Registration No. : 1341281]
Tiny Sun Holding B.V.
Nachtwachtlaan 20 NL-1058 EA Amsterdam

Proposed to be Used
IR DIVISION
Cl.39;Distribution of energy; storage of energy and fuels.

Cl.40;Production of energy; production of energy by power plants; production of energy by nuclear power plants.

Cl.42;Scientific research; engineering research; engineering; research in the field of energy; engineering services in 
the field of energy technology; engineering services related to energy supply systems; design and development of energy 
distribution networks; development of energy and power management systems; technological consultancy in the fields of 
energy production and use.
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Priority claimed from 24/08/2016; Application No. : 015770738 ;European Union 

3539587    11/01/2017
[International Registration No. : 1338659]
FORTUM CORPORATION
Keilaniementie 1 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; data processing equipment, 
computers, computer hardware and computer software; all the aforementioned goods relating to the use of energy, 
distribution of energy, energy efficiency and energy technology.

Cl.35;Business management; business administration; office functions; database management, data processing, data 
management services, systemization of data in computer databases; electricity meter reading for billing purposes; all the 
aforementioned services relating to the use of energy, distribution of energy, energy efficiency and energy technology.

Cl.38;Telecommunications; remote transmission of data by means of telecommunications; providing access to 
databases; providing access to the web sites on the internet; all the aforementioned services relating to the use of 
energy, distribution of energy, energy efficiency and energy technology.

Cl.42;Scientific and technological services and research and design relating thereto; technological analysis and 
research services; design and development of computer hardware and software; computer programming; computer 
software support and maintenance; technical consulting and engineering services; professional consultation; energy 
consultation; energy auditing; remote metering of energy; all the aforementioned services relating to the use of energy, 
distribution of energy, energy efficiency and energy technology.
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Priority claimed from 10/11/2016; Application No. : 696495 ;Switzerland 

3539592    21/12/2016
[International Registration No. : 1341952]
Brütsch/Rüegger Werkzeuge AG
Heinrich Stutz-Strasse 20 CH-8902 Urdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; application software; sensors (measurement apparatus) other than for medical 
use; apparatus for the input, extraction, transmission and storage of data; software and telecommunication apparatus, 
including modems, to enable connection to databases, computer networks and the Internet; interfaces (for computers); 
smart glasses; electric control, testing and monitoring apparatus; apparatus for monitoring and recording the 
performance of machines.

Cl.37;Installation, maintenance and repair of computer hardware and computer peripherals; installation, maintenance 
and repair of sensors; installation, maintenance, repair and reconditioning of industrial machines; installation, 
maintenance and repair of equipment for computer networks and information technology; installation, maintenance and 
repair of electronic control apparatus.

Cl.42;Design and development of computer hardware, software and databases; scientific and technological services as 
well as research and design services relating thereto; industrial analysis and research services.

Cl.45;Security services for the protection of property or individuals; electronic surveillance services for security 
purposes; monitoring of security systems; monitoring of alarms; services provided by consultants relating to fire 
prevention.
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3539594    09/12/2016
[International Registration No. : 1338557]
Joint Stock Company "BIOCAD"
Svyazi st., bld. 34, liter A, Strelna RU-198515 Saint Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science.

Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; dietetic substances adapted for medical 
use.

Cl.10;Surgical and medical apparatus and instruments; suture materials.

Cl.35;Advertising; business management; business administration.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software in the biotechnological field.

Cl.44;Medical services; hygienic care for human beings.
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3539607    21/12/2016
[International Registration No. : 1340158]
Alstom Transport Technologies
48 rue Albert Dhalenne F-93400 Saint Ouen France

Proposed to be Used
IR DIVISION
Cl.7;Electrical apparatus and equipment for railway rolling stock propulsion.

Cl.9;Equipment for electric switching, control or protection, for production of electrical power whether on-board or not, 
for storage of electrical energy, for transport and/or conversion of electrical energy; motor control and/or supply 
equipment particularly gate bipolar transistors, all these goods intended for railway rolling stock propulsion.

Cl.12;Asynchronous motors or synchronous motors with permanent magnets for railway rolling stock propulsion; 
electrical apparatus and equipment for railway rolling stock propulsion.
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Priority claimed from 06/08/2016; Application No. : 87129601 ;United States of America 

3539609    29/12/2016
[International Registration No. : 1338543]
Trello, Inc.
55 Broadway, Floor 25 New York NY 10006 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for users to collaborate and organize projects using a 
flexible system of boards, lists, and cards to create notes and upload file attachments including images, allow other users 
to see the information and changes in the information the moment the information is submitted or changed, provide 
access to search engines for obtaining information requested by users on a global computer network, and provide 
customized searching to locate specific information requested by users; downloadable software in the nature of a mobile 
application for users to organize projects, to collaborate and share perspective on projects, to create lists and checklists, 
to comment on ongoing projects, to participate in discussions and receive feedback from others.

Cl.42;Computer services, namely, providing customized online web pages featuring user-defined information; 
computer services, namely, hosting a webpage for users to create notes and upload file attachments including images, 
allow other users to see the information and changes in the information the moment the information is submitted or 
changed, providing search engines for obtaining information requested by users on a global computer network, providing 
customized searching of a webpage to locate specific information requested by users; application service provider 
featuring application programming interface (api) software for use in building software applications.
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Priority claimed from 25/07/2016; Application No. : UK00003176509 ;United Kingdom 

3539612    19/01/2017
[International Registration No. : 1339902]
Sportpesa Holdings Limited
First Floor, Jubilee Buildings, Victoria Street Douglas, ISLE OF MAN IM1 2SH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications; computer software for betting and gambling services.

Cl.36;Financial services; financial services relating to betting, gaming, gambling, lotteries or book making; provision of 
financial information relating to betting, gaming, gambling, lotteries or book making services; information, advisory and 
consultancy services relating to the aforementioned services.

Cl.38;Providing access to multiple user network systems allowing access to gaming and betting information and 
services over the Internet and other global networks; information, advisory and consultancy services relating to the 
aforementioned services.

Cl.41;Entertainment; provision of bookmaking, betting, gambling, and gaming services; bookmaking, betting, gambling,
and gaming services provided via electronic sites, computer networks, telephone centres, mobile or cellular telephone, 
wireless devices, or any other communications means; operating lotteries; organization of competitions; providing on-
line electronic publications (not downloadable); provision of information, instruction, advisory and consultancy services 
relating to the aforesaid via any medium; sports information services provided via any medium; information, advisory and 
consultancy services relating to the aforementioned services.

Cl.42;Hosting, building and maintenance of websites; information, advisory and consultancy services relating to the 
aforementioned services.

Cl.45;Licensing access to multiple user network systems allowing access to gaming and betting information and 
services over the Internet and other global networks; information, advisory and consultancy services relating to the 
aforementioned services.
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Priority claimed from 26/08/2016; Application No. : 87152002 ;United States of America 

3539618    16/12/2016
[International Registration No. : 1338535]
David Donahue, Inc.
141 West 36th Street New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Cufflinks; jewelry; key chains as jewellery; shirt studs; tie bars.

Cl.18;Leather cases; Leather key cases; Travelling bags; Card wallets; Key wallets; Pocket wallets.

Cl.25;Shirts, pants, trousers, short trousers, sweaters, Men's suits, coats, jackets, tuxedos, vests, cummerbunds; 
gloves as clothing; sleepwear, swimwear; leather belts, belts made from imitation leather, suspenders; socks and 
stockings; hats; underwear; pocket squares, ties, bow ties; footwear.
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3539622    25/10/2016
[International Registration No. : 1341999]
LEYARD OPTOELECTRONIC CO., LTD.
No.9 Zhenghongqi West Street, North of Summer Palace, Haidian District 100091 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Video screens; remote control apparatus; electronic tags for goods; branch boxes [electricity]; intercommunication 
apparatus; compact disk [CD]; projection apparatus; materials for electricity mains [wires, cables]; light- emitting diodes 
[LED]; protection devices for personal use against accidents; smoke detectors; 3d spectacles; computer peripheral 
devices; integrated circuit cards [smart cards]; couplers [data processing equipment]; downloadable image files; 
electronic scoreboards; blinkers [signalling lights]; electronic notice boards; signs, luminous; televisions; stereoscopes; 
optical communication equipment; chips [integrated circuits]; distribution consoles [electricity]; light dimmers 
[regulators], electric; traffic lights[signal equipments]; semiconductor devices; semiconductors; electronic bulletin board; 
electronic chips; printed circuit board.

Cl.28;Portable games with liquid crystal displays; arcade video game machines; game equipment; toys; balls for 
games; body- building apparatus; machines for physical exercises; body protectors; ornaments for Christmas trees, 
except illumination articles and confectionery; fishing tackle.

Cl.35;Publicity; advertising; layout services for advertising purposes; television advertising; commercial information 
agencies; import-export agencies; marketing; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies.

Cl.36;Insurance; financing services; fund investments; art appraisal; rental of offices [real estate]; real estate 
management; housing agents; guarantees; charitable fund raising; fiduciary.

Cl.41;Tuition; education; academies [education]; arranging and conducting of seminars; layout services, other than for 
advertising purposes; publication of books; rental of radio and television sets; production of radio and television 
programmes; rental of lighting apparatus for theatrical sets or television studios; timing of sports events.

Cl.42;Quality testing; surveying; industrial design; construction drafting; computer software design; computer system 
design; conversion of data or documents from physical to electronic media; monitoring of computer systems by remote 
access; off- site data backup; cloud computing; technical project studies; technical research; scientific laboratory 
services.

6792



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

3539625    27/12/2016
[International Registration No. : 1340382]
HUAYU Automotive Systems Company Limited
No. 489 Weihai Road, Jingan District Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Oil pumps for automobile engines; dynamos; cylinder heads for engines; oil pumps for automobiles; water pumps 
for automobiles; pistons for automobile engines; engine cylinders; compressors [machines]: radiators [cooling] for 
automobile engines; aerocondensers.

Cl.9;Remote control apparatus; speed checking apparatus for vehicles; milage recorders for vehicles; steering 
apparatus, automatic, for vehicles; voltage regulators for vehicles; meters for internal-combustion engines; sensor; 
batteries, electric, for vehicles; locks, electric; navigational instruments; navigation apparatus for vehicles [on-board 
computers]; on-board computers for automobiles.

Cl.11;Lighting apparatus for vehicles; automobile lights; anti-glare devices for vehicles [lamp fittings]; fans [air-
conditioning]; lighting apparatus and installations; refrigerating apparatus and machines; air conditioners for vehicles; 
heaters for vehicles; defrosters for vehicles; ventilation [air-conditioning] installations for vehicles.

Cl.12;Anti-theft devices for vehicles; brakes for land vehicles; horns for vehicles; clutches for land vehicles; motors, 
electric, for land vehicles; vehicle seats; upholstery for vehicles; safety belts for vehicle seats; air bags [safety devices for 
automobiles]; steering wheels for vehicles; vehicle suspension springs; torque converters for land vehicles; transmission 
shafts for land vehicles; connecting rods for land vehicles, other than parts of motors and engines; automobile chassis; 
shock absorbers for automobiles.
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Priority claimed from 15/08/2016; Application No. : 015752694 ;European Union 

3539634    19/12/2016
[International Registration No. : 1340378]
BIOCHEM Zusatzstoffe Handels- und Produktionsgesellschaft mbH
Küstermeyerstr. 16 49393 Lohne Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; medical foodstuff additives for veterinary use.

Cl.31;Foodstuffs and fodder for animals.

Cl.35;Wholesaling and retailing, and mail order commercial trading, including via the internet, of pharmaceuticals and 
veterinary preparations, medicated animal feed additives for veterinary purposes, foodstuffs for animals.
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Priority claimed from 08/07/2016; Application No. : 2016-073882 ;Japan 

3539635    27/12/2016
[International Registration No. : 1338459]
IBE & COMPANY LTD.
Tanimachi Center Building 6th floor, 4-5, Tanimachi 2-chome, Chuo-ku, Osaka-shi Osaka 540-0012 Japan

Proposed to be Used
IR DIVISION
Cl.18;Folding briefcases; shoulder bags; Gladstone bags; briefcases; suitcases; carry-on bags; travelling trunks; 
handbags; Boston bags; schoolchildren's backpacks; rucksacks; card cases (notecases); shopping bags (including 
"wheeled shopping bags"); purses; key cases; money pouches; wallets; business card cases; vanity cases (not fitted); 
umbrellas; golf umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and walking-
sticks.

Cl.25;Children's wear; jackets; skirts; trousers; jumpers; raincoats; overcoats; waterproof clothing; sweaters; 
cardigans; vests; shirts; open-necked shirts; sport shirts; polo shirts; blouses; pajamas; bath robes; nightwear; 
swimsuits; socks; stockings; hats; caps; knitted caps; braces; belts for clothing; waistbands; rain boots; leather shoes; 
sandals; sneakers; shoes; sports shoes; golf caps; golf shoes; golf pants, shirts and skirts; golf trousers.

Cl.28;Toys; dolls; go games; Japanese chess (Shogi games); Japanese playing cards (Utagaruta); dice; Japanese dice 
games (Sugoroku); dice cups; Chinese checkers; chess games; checkers (checker sets); conjuring apparatus; dominoes; 
playing cards; Japanese playing cards (Hanafuda); mah-jong; horizontal pinball machine (Korinto-game machines); 
Japanese horizontal pinball machines (Smartball machines); slot machines (amusement machines); lottery wheels; 
Japanese vertical pinball machine (Pachinko machines); billiard equipment; fishing tackle; articles for playing golf; caddie 
bags for golf clubs; covers for golf clubs; gloves for golf clubs; gloves for golf; golf bags; golf balls; golf ball markers; 
golf clubs.
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Priority claimed from 13/10/2016; Application No. : 696402 ;Switzerland 

3539648    08/12/2016
[International Registration No. : 1341950]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.30;Coffee, coffee extracts, coffee-based beverages and preparations; iced coffee; artificial coffee, artificial coffee 
extracts, artificial coffee-based beverages and preparations; chicory (coffee substitute); tea, tea extracts, tea-based 
beverages and preparations; iced tea; malt-based preparations for human consumption; cocoa and cocoa-based 
beverages and preparations; chocolate, chocolate products, chocolate-based beverages and preparations; confectionery, 
sugar confectionery, candy; sugar; chewing gum not for medical use; natural sweeteners; bakery products, bread, yeast, 
pastries; biscuits, cookies, cakes, wafers, caramels, puddings; edible ices, water ices, sherbets, frozen confectionery, 
frozen cakes, ice creams, frozen yogurts, powders and binding agents (included in this class) for making edible ices 
and/or water ices and/or sherbets and/or frozen confectionery and/or frozen cakes and/or ice creams and/or frozen 
yogurts; breakfast cereals, muesli, corn flakes, cereal bars, ready-to-eat cereals; cereal preparations.

Cl.32;Flavored waters; fruit-flavored beverages and fruit-based beverages, fruit juices and vegetable juices, nectars, 
lemonades, soda water and other non-alcoholic beverages; syrups, extracts and essences and other preparations for 
making non-alcoholic beverages (excluding essential oils); whey beverages; soy-based beverages; non-alcoholic malt 
beverages; isotonic beverages.
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Priority claimed from 26/04/2016; Application No. : 87014767 ;United States of America 

3539667    26/10/2016
[International Registration No. : 1338498]
Red Pen, Inc.
3134 Elliott Ave 225 Seattle WA 98121 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application software for searching, accessing, correlating, organizing, sharing, and tracking 
information and content published by others on Internet web sites; downloadable mobile application software for 
organizing content published by others on Internet web sites into customized groupings; downloadable mobile 
application software for sharing customized groupings of Internet web site content amongst users; downloadable mobile 
application software to enable commentary about events, politics, health, business, people and topics of general interest; 
downloadable mobile application software to enable users to express sentiment about events, politics, health, business, 
people and topics of general interest; downloadable mobile application software to facilitate sharing of search content, 
photos, videos, comments, feedback and quotes.

Cl.42;Computer services, namely, providing a web site featuring technology enabling users to search, access, 
correlate, organize, share, and track information and content published by others on Internet web sites; providing 
customized searching of online web sites to locate, correlate, and track articles and information of interest to users; 
providing a web site that features technology for use in disseminating and organization of information in customized 
groupings in the fields of news, current events, entertainment, sports, politics, health, business, people and topics of 
general interest; providing a website featuring technology that enables users to share customized groupings of Internet 
web site content with other users; providing a website featuring technology to enable commentary and feedback about 
events, politics, health, business, people and topics of general interest; providing a website featuring technology to 
enable users to express sentiment about events, politics, health, business, people and topics of general interest; 
providing a website featuring technology that enables users to share search content, photos, videos, comments, 
feedback, sentiment and quotes.
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3539693    11/01/2017
[International Registration No. : 1341378]
WIZWEDGE
114 boulevard Camille Flammarion F-13004 MARSEILLE France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, goods made of these materials not included in other classes, namely boxes of 
leather or leather board, attaché cases, wallets, purses; animal skins; trunks and suitcases; umbrellas, parasols and 
walking sticks; backpacks; handbags; wheeled shopping bags; sports bags; travel bags; school bags; travel sets 
[leatherware].

Cl.25;Clothing, footwear, headgear; sports clothing; clothing of leather; clothing of imitations of leather; football boots; 
studs for football boots; non-slipping devices for footwear; berets; briefs; bathing trunks; caps; belts [clothing]; sweaters;
hats; socks; sports socks; footwear; footwear for sports; shirts; short-sleeve shirts; neckties; gloves [clothing]; vests; 
raincoats; leggings [leg warmers]; jerseys [clothing]; skirts; singlets; swimwear; sports jerseys; coats; trousers; slippers; 
overcoats; parkas; dressing gowns; bath robes; pockets for clothing; pocket squares; pullovers; pajamas; dresses; 
wooden shoes; sandals; bath sandals; soles for footwear; inner soles; shorts; sports shorts; underpants; sports shoes; 
trouser straps; underwear for men; women's underwear; brassieres; sweat-absorbent underclothing [underwear]; 
sweatshirts; tee-shirts; knitwear [clothing]; jackets; sashes for wear.

Cl.28;Games, toys; articles for gymnastics and sports excluding clothing, footwear and mats; shin guards [sports 
articles]; play balloons; sports balls.
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3539698    20/12/2016
[International Registration No. : 1338980]
BEIJING MEI ZHOU DONG PO RESTAURANT
No.4, Yinghuadong Street, Chaoyang District 100020 Beijing China

Proposed to be Used
IR DIVISION
Cl.31;Grains [cereals]; maize; live animals; fish, live; nuts [fruits]; fruit, fresh; vegetables, fresh; beans, fresh; 
mushrooms, fresh; malt for brewing and distilling.

Cl.32;Beer; beer-based cocktails; non-alcoholic fruit extracts; fruit juices; waters [beverages]; non-alcoholic beverages;
soya-based beverages, other than milk substitutes; aerated water; aperitifs, non-alcoholic; essences for making 
beverages.

Cl.33;Fruit extracts, alcoholic; bitters; hydromel [mead]; rice alcohol; wine; aperitifs; distilled beverages; cocktails; 
alcoholic essences; Baijiu [Chinese distilled alcoholic beverage].

Cl.35;Advertising; on-line advertising on a computer network; presentation of goods on communication media, for 
retail purposes; business management consultancy; business management of hotels; organization of exhibitions for 
commercial or advertising purposes; commercial administration of the licensing of the goods and services of others; 
import-export agency services; providing business information via a web site; commercial intermediation services.
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3539704    16/12/2016
[International Registration No. : 1340092]
Schaeffler Technologies AG & Co. KG
lndustriestraße 1-3 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated assembly tools for motor vehicles parts and elements, in particular for the assembly and 
disassembly of clutches.

Cl.9;Recorded data carriers, in particular CDs and software, namely for product information in the motor vehicle sector.

Cl.12;Motor vehicle parts of all kinds, in particular for drive trains, clutches and parts therefor; tension reels; pulleys; 
generator freewheels for utility vehicles; wheel bearings; wheel bearing kits; repair kits for motor vehicles, in particular 
for clutch repair with clutch discs, clutch thrust plates and central releases; drive belt kits, mainly with belts; drive belt 
sets, mainly without belts; gearbox repair solution; torque converter; flywheels for dual-mass flywheels; master and slave 
cylinder; water pump kits; timing chain kits and components; camshafts and repair sets; rocker arms; central valves; 
control valves; tappets; constant velocity joint kit; steering sets; steering knuckle pin; supporting and guiding ball joints 
repair kit; stub shaft sets; suspension components; steering parts.

Cl.16;Instructional and teaching material (except apparatus) for instruction and training of all kinds in the motor vehicle 
sector, in particular pamphlets, catalogues, books and diagrams, in particular for providing know-how for data processing 
in motor vehicles, product catalogues.

Cl.37;Services in connection with the cleaning, maintenance and repair of motor vehicles and motor vehicle parts.

Cl.38;Providing an Internet portal, in particular a globally accessible Internet portal with information on products and 
services of all kinds in the motor vehicle sector, in particular in the fields of spare parts, drive trains, engine elements, 
maintenance, repair, workshop management and motor vehicle sales.

Cl.41;Planning and conducting of courses and seminars of all kinds in the motor vehicle sector, in particular in 
connection with the maintenance and repair of motor vehicles, the fitting and removal of motor vehicle parts and the 
recycling and exploitation of used motor vehicle parts.

Cl.42;Creating market analysis programs for the motor vehicle sector, in particular on the Internet, for retail and 
workshop sales planning.
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3539707    13/12/2016
[International Registration No. : 1340543]
Eurokeg B.V.
Koperslagersweg 4 NL-1786 RA Den Helder

Proposed to be Used
IR DIVISION
Cl.6;Packaging and packing material, not included in other classes.

Cl.16;Paper, cardboard and products made from these materials, not included in other classes, namely containers and 
boxes made of paper or cardboard, cardboard articles, packaging and packing material made of cardboard, paper and 
plastic.

Cl.20;Containers, not of metal; containers made of plastic; casks, not of metal; synthetic casks; synthetic containers; 
plastic boxes for packaging; boxes made of plastic; plastic containers for packaging; shipping and storage containers 
made of plastic materials.
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Priority claimed from 20/06/2016; Application No. : 015559974 ;European Union 

3539714    16/12/2016
[International Registration No. : 1340545]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.6;Wall hooks of metal.

Cl.8;Cutlery.

Cl.9;Graduated measuring batten.

Cl.16;Cardboard boxes.

Cl.18;Bags, nappy bags.

Cl.20;Furniture, furniture adapted for children, tables, seats; sleeping bags; boxes of plastic; wall hooks of plastic; 
crawling rollers for babies.

Cl.24;Sheets and blankets; bed linen; wash cloths; towels of textile.

Cl.25;Clothing, footwear, headgear; clothing for babies and children; footwear for babies and children; headgear for 
babies and children; underwear for babies and children; bibs, not of paper.

Cl.26;Decorative articles for the hair.

Cl.28;Games, toys, playing cards; gymnastic and sporting articles.
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Priority claimed from 15/11/2016; Application No. : 2016742983 ;Russian Federation 

3539734    21/12/2016
[International Registration No. : 1340061]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in oil and gas industry; antifreeze; brake fluid; fluids for hydraulic circuits; power steering 
fluid; transmission fluid; anti-boil preparations for engine coolants; tempering and soldering preparations; chemical 
substances for preserving foodstuffs; agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates 
for industrial purposes; crotonic aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia [volatile 
alkali] for industrial purposes; anhydrous ammonia; ammonia; acetic anhydride; anhydrides; anti-knock substances for 
internal combustion engines; disincrustants; antistatic preparations, other than for household purposes; argon; lead 
arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; 
acetylene; acetone; oenological bactericides [chemical preparations for use in wine making]; balm of gurjun [gurjon, 
gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw material]; animal albumen [raw material]; 
iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for chemical purposes; potassium dioxalate; 
bichromate of potassium; bichromate of soda; bauxite; bromine for chemical purposes; albumenized paper; baryta paper; 
diazo paper; blueprint paper; test paper, chemical; litmus paper; self-toning paper [photography]; nitrate paper; sensitized
paper; photometric paper; borax; agglutinants for concrete; gas purifying preparations; polish removing substances; 
preparations for the separation of greases; substances for preventing runs in stockings; water-softening preparations; 
limestone hardening substances; tanning substances; adhesives for industrial purposes; surface-active chemical agents; 
foundry binding substances; concrete-aeration chemicals; leather-dressing chemicals; chemicals for the manufacture of 
paints; starch-liquifying chemicals [ungluing agents]; flower preservatives; seed preserving substances; viscose; 
bismuth; bismuth subnitrate for chemical purposes; witherite; distilled water; seawater for industrial purposes; acidulated 
water for recharging accumulators; heavy water; hydrogen; seaweeds [fertilizers]; gadolinium; getters [chemically active 
substances]; protective gases for welding; solidified gases for industrial purposes; basic gallate of bismuth; gallium; 
gambier; helium; electrophoresis gels, other than for medical or veterinary purposes; genes of seeds for agricultural 
production; aluminium hydrate; hydrates; hyposulfites; ceramic glazings; glycol; expanded clay for hydroponic plant 
growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose 
for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for 
hastening the ripening of fruit; peat pots for horticulture; graphite for industrial purposes; guano; humus; dextrin [size]; 
detergents for use in manufacturing processes; defoliants; diastase for industrial purposes; manganese dioxide; titanium 
dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; 
bichloride of tin; detergent additives to gasoline [petrol]; ceramic compositions for sintering [granules and powders]; 
additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for oils; additives, chemical, 
to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for 
photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; magnetic fluid for 
industrial purposes; tree cavity fillers [forestry]; glaziers' putty; moderating materials for nuclear reactors; diatomaceous 
earth; fuller's earth for use in the textile industry; lime chloride; isotopes for industrial purposes; ion exchangers 
[chemicals]; ytterbium; yttrium; iodine for industrial purposes; iodine for chemical purposes; aluminium iodide; alkaline 
iodides for industrial purposes; casein for the food industry; casein for industrial purposes; kainite; potassium; sorrel 
salt; californium; gum arabic for industrial purposes; tartar other than for pharmaceutical purposes; camphor, for 
industrial purposes; calcium carbide; carbide; lime carbonate; magnesium carbonate; carbonates; cement [metallurgy]; 
lutetium [cassiopium]; catalysts; biochemical catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; 
aluminium alum; chrome alum; quebracho for industrial purposes; ketones; cinematographic films, sensitized but not 
exposed; oxygen; nitric acid; anthranilic acid; benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; 
gallic acid for the manufacture of ink; gallotannic acid; tannic acid; iodic acid; phenol for industrial purposes; citric acid 
for industrial purposes; lactic acid; formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; 
sebacic acid; sulfuric acid; sulfurous acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; 
phosphoric acid; hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; 
mineral acids; arsenious acid; adhesives for billposting; leather glues; adhesives for wall tiles; adhesives for wallpaper; 
glue for industrial purposes; cement for mending broken articles; birdlime; isinglass other than for stationery, household 
or alimentary purposes; stem cells other than for medical or veterinary purposes; flocculants; collodion; compost; beer 
preserving agents; mangrove bark for industrial purposes; tan; starch for industrial purposes; silicon; creosote for 
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chemical purposes; krypton; xenon; curium; lactose [raw material]; lactose for the food industry; lactose for industrial 
purposes; lanthanum; dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food industry; lecithin for industrial 
purposes; lithium; magnesite; manganate; oils for tanning leather; oils for currying leather; oils for preparing leather in 
the course of manufacture; oils for the preservation of food; carbolineum for the protection of plants; paper pulp; wood 
pulp; grafting mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; fillers for automobile bodies; oil 
cement [putty]; synthetic materials for absorbing oil; ceramic materials in particulate form, for use as filtering media; 
filtering materials [unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable 
substances]; filtering materials [chemical preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline metals; 
methane; methyl benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour 
for industrial purposes; soap [metallic] for industrial purposes; arsenic; bate for dressing skins; emollients for industrial 
purposes; sodium; hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; 
neptunium; uranium nitrate; nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; 
uranium oxide; oxalates; lithia [lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial 
purposes; mercuric oxide; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying 
and preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; persulfates; perchlorates; foundry sand; 
plastisols; ferrotype plates [photography]; plasticizers; plastics, unprocessed; X-ray films, sensitized but not exposed; 
plutonium; polonium; potash; potash water; earth for growing; praseodymium; rubber preservatives; masonry 
preservatives, except paints and oils; brickwork preservatives, except paints and oils; cement preservatives, except 
paints and oils; preservatives for tiles, except paints and oils; bacterial preparations other than for medical and veterinary 
use; bacteriological preparations for acetification; bacteriological preparations other than for medical and veterinary use; 
biological preparations, other than for medical or veterinary purposes; vulcanising preparations; diagnostic preparations, 
other than for medical or veterinary purposes; renovating preparations for phonograph records; cement-waterproofing 
chemicals, except paints; currying preparations for leather; currying preparations for skins; metal hardening 
preparations; fixing baths [photography]; opacifiers for glass; opacifiers for enamel; separating and unsticking [ungluing] 
preparations; preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; 
plant growth regulating preparations; wallpaper removing preparations; fulling preparations for use in the textile industry; 
flashlight preparations; galvanizing preparations; finishing preparations for use in the manufacture of steel; sizing 
preparations; animal carbon preparations; meat tenderizers for industrial purposes; corrosive preparations; cryogenic 
preparations; dehydrating preparations for industrial purposes; degreasing preparations for use in manufacturing 
processes; degumming preparations; oil-bleaching chemicals; bleaching preparations [decolorants] for industrial 
purposes; preparations for stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements 
for plants; moistening [wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in 
dyeing; moistening [wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme 
preparations for industrial purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; 
chemical preparations to prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical 
condensation preparations; chemical preparations for smoking meat; chemical substances for analyses in laboratories, 
other than for medical or veterinary purposes; chemical preparations for scientific purposes, other than for medical or 
veterinary use; chemical preparations for facilitating the alloying of metals; engine-decarbonising chemicals; fulling 
preparations; fuel-saving preparations; coal saving preparations; damp-proofing chemicals, except paints, for masonry; 
anti-sprouting preparations for vegetables; preparations of the distillation of wood alcohol; by-products of the processing 
of cereals for industrial purposes; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; 
protein [raw material]; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing 
solutions for accumulators; drilling muds; solutions for cyanotyping; galvanizing baths; silver salt solutions for silvering; 
toning baths [photography]; chemical reagents, other than for medical or veterinary purposes; rhenium; mercury; 
rubidium; carbon black for industrial purposes; soot for industrial or agricultural purposes; lamp black for industrial 
purposes; samarium; saccharin; selenium; saltpeter; sulfur; silver nitrate; carbon disulfide; silicates; aluminium silicate; 
silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial resins, 
unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda for 
industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic cells; salt for 
preserving, other than for foodstuffs; salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold 
salts; iodised salts; calcium salts; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release compounds; fire extinguishing 
compositions; compositions for the manufacture of phonograph records; compositions for the manufacture of technical 
ceramics; compositions for repairing inner tubes of tires [tyres]; compositions for repairing tires [tyres]; acid proof 
chemical compositions; glutinous tree-grafting preparations; adhesive preparations for surgical bandages; fireproofing 
preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal 
ammoniac spirits; ethyl alcohol; alcohol; cement for footwear; concrete preservatives, except paints and oils; water glass 
[soluble glass]; strontium; substrates for soil-free growing [agriculture]; barium sulfate; sulfates; antimony sulfide; 
sulfides; benzoic sulfimide; sulfonic acids; sumac for use in tanning; superphosphates [fertilisers]; antimony; thallium; 
talc [magnesium silicate]; tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; cream of 
tartar for chemical purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; 
thiocarbanilide; titanite; biological tissue cultures other than for medical or veterinary purposes; sensitized cloth for 
photography; blueprint cloth; toluene; fuel for atomic piles; thorium; peat [fertiliser]; gum tragacanth for industrial 
purposes; thulium; carbonic hydrates; carbon; activated carbon; carbon for filters; animal charcoal; animal carbon; bone 
charcoal; blood charcoal; nitrogenous fertilisers; fertilizers; fish meal fertilizers; wood vinegar [pyroligneous acid]; 
uranium; chemical intensifiers for paper; chemical intensifiers for rubber; vulcanisation accelerators; enzymes for the 
food industry; enzymes for industrial purposes; ferments for chemical purposes; milk ferments for the food industry; milk 
ferments for industrial purposes; milk ferments for chemical purposes; fermium; ferrocyanides; fixing solutions 
[photography]; soldering fluxes; brazing fluxes; formic aldehyde for chemical purposes; phosphatides; phosphates 
[fertilisers]; phosphorus; photographic paper; photosensitive plates; sensitized photographic plates; sensitized films, 
unexposed; photographic developers; photographic sensitizers; chemical preparations for use in photography; 
photographic emulsions; francium; fluorine; chemicals for use in forestry, except fungicides, herbicides, insecticides and 
parasiticides; glass-frosting chemicals; leather-renovating chemicals; glass-staining chemicals; enamel-staining 
chemicals; oil-separating chemicals; water-purifying chemicals; oil-purifying chemicals; welding chemicals; 
condensation-preventing chemicals; stain-preventing chemicals for use on fabrics; anti-tarnishing chemicals for 
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windows; leather-waterproofing chemicals; textile-waterproofing chemicals; chemicals, except pigments, for the 
manufacture of enamel; radiator flushing chemicals; leather-impregnating chemicals; textile-impregnating chemicals; 
horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; agricultural chemicals, except 
fungicides, herbicides, insecticides and parasiticides; soil conditioning preparations; chimney cleaners, chemical; color- 
[colour-] brightening chemicals for industrial purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; 
hydrochlorates; aluminium chloride; magnesium chloride; chlorides; palladium chloride; chromates; flowers of sulfur for 
chemical purposes; caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag 
[fertilisers]; size for finishing and priming; alkalies; caustic alkali; radioactive elements for scientific purposes; fissionable
chemical elements; emulsifiers; erbium; ethane; methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; 
cellulose ethers for industrial purposes; cellulose esters for industrial purposes.

Cl.4;Petrol; benzine; gasoline; producer gas; solidified gases [fuel]; oil-gas; fuel gas; gas for lighting; fuel; diesel oil; 
additives, non-chemical, to motor fuel; cutting fluids; industrial grease; lubricating oil; industrial oil; motor oil; lubricating 
grease; petroleum, raw or refined; biodiesel fuel; jet biofuel; dust absorbing compositions; anthracite; benzene; benzol; 
wood briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw material]; ozocerite [ozokerite];
illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; firewood; paper spills for lighting; fish oil, not 
edible; illuminating grease; grease for leather; grease for footwear; tallow; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; rape oil for industrial purposes; lubricants; naphtha; nightlights [candles]; 
oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-
slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease 
for arms [weapons]; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying 
compositions; alcohol [fuel]; methylated spirit; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic 
base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles;
ceresine; electrical energy; ethanol [fuel]; petroleum ether; sunflower oil for industrial purposes.
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3539736    23/12/2016
[International Registration No. : 1340048]
Naked Wolfe Footwear Pty. Ltd.
Level 1, 426 Mt Alexander Road Ascot Vale, Victoria 3032 Australia

Proposed to be Used
IR DIVISION
Cl.18;Handbags; leather wallets; purses; pocket wallets; pouches (bags); travel goods (luggage); work bags; 
backpacks; casual bags; clutch bags; messenger bags; overnight bags; articles made from animal hides; articles made 
from animal skins; articles made from fur; articles made from imitation leather; articles made from leather; articles made 
from the skin of amphibians; articles made from the skin of birds; articles made from the skin of mammals; articles made 
from the skin of reptiles.

Cl.25;Clothing; headwear; footwear; footwear for children; footwear for men; footwear for women; shoes; boots; 
slippers; sandals.
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Priority claimed from 19/08/2016; Application No. : 015758345 ;European Union 

3539751    26/01/2017
[International Registration No. : 1341276]
Advansa B.V.
Gilzeweg 51 NL-4861 PM Chaam

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; data processing equipment, computers; computer software; acoustical sensors.

Cl.10;Actimetry sensors, pulse sensors, sphygmonanometers.

Cl.20;Furniture; beds, bedding, pillows; mattresses; cushions.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; non-woven textile materials; 
fabrics and substitutes for fabrics made from synthetic fibers; fabrics and substitutes for fabric made from polyester 
fibers, bed clothes, fabrics for textile use, knitted fabrics for textile use, quilts.
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Priority claimed from 06/09/2016; Application No. : 2016732870 ;Russian Federation 

3539752    09/11/2016
[International Registration No. : 1341372]
EGC GLOBAL CO LIMITED
Aigialousis 74 and Nicou Pattichi 37, 2nd floor, office No. 203 CY-3071 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.2;Dyes for footwear.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery products; essential oils; cosmetics, hair lotions; dentifrices; perfumes; eaux de toilette; 
eau de Cologne; deodorants [perfumery]; toiletries; pads impregnated with cosmetics; maintenance sprays, creams, wax 
for footwear; cleaning pads, impregnated with wax and creams for footwear.

Cl.5;Deodorizers for footwear.

Cl.10;Orthopedic footwear; orthopedic soles for footwear; foot arch supports for shoes; boots for medical use.

Cl.14;Jewelry; jewelry articles; pearls [jewelry]; semi-precious stones; precious stones; footwear ornaments [of 
precious metals].

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; 
bookbinding material; photographs; stationery; plastic materials for packaging (not included in other classes); printing 
type; printing blocks; plastic bags for packaging; baggage tags of paper; paper towels, particularly table napkins of 
paper, face towels of paper; school supplies; pen cases; pencil cases; bags, boxes of cardboard or paper; gift bags, gift 
boxes of paper; collapsible cardboard boxes; gift bags, gift boxes of cardboard.

Cl.21;Utensils and containers for household or kitchen use (neither of precious metal nor coated therewith); combs and 
sponges; brushes (except paintbrushes); shoe horns; shoe stretchers of wood; button hooks; shoe shine gloves; shoe 
shine cloths; wax-polishing appliances, non-electric, for shoes; brushes for polishing footwear; make-up sponges; 
scouring sponges; toilet sponges; abrasive sponges for scrubbing the skin; sponges for household use; spectacle wiping
cloths; cloths for polishing.

Cl.25;Headbands [clothing]; headgear, including hats of fur; belts [clothing]; sashes for wear; money belts [clothing]; 
shawls; ponchos; heelpieces for footwear; sports shoes; toe boxes; toe caps [parts of footwear]; galoshes [footwear]; 
footwear made of wood; stockings; socks; stocking suspenders; tights; gussets for footlets [parts of clothing]; knee-high 
stockings; gaiters; leggings [leg warmers]; gloves [clothing]; suspenders; shower caps; bathing caps; dressing gowns; 
ear muffs [clothing]; muffs [clothing]; fittings of metal for footwear; shoe soles for repair; non-slipping devices for 
footwear; tips for footwear; spikes for sports footwear.

Cl.26;Lace and embroidery, ribbons and braid; pins and needles; hair scrunchies; hair bands; bows for the hair; hair 
barrettes; shoe fasteners; slide locks for bags; shoe hooks; shoe laces; ribbons [haberdashery] including those made of 
textile; numerals or letters for marking linen.

Cl.28;Games, toys; gymnastic and sporting articles; cricket bags; golf bags, with or without wheels; golf bag carts; 
bags especially designed for skis and surfboards; bags, cases, boxes, specially adapted for sports equipment, not 
included in other classes.
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Priority claimed from 06/08/2016; Application No. : 87129603 ;United States of America 

3539754    29/12/2016
[International Registration No. : 1340910]
Trello, Inc.
55 Broadway, Floor 25 New York NY 10006 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for users to collaborate and organize projects using a 
flexible system of boards, lists, and cards to create notes and upload file attachments including images, allow other users 
to see the information and changes in the information the moment the information is submitted or changed, provide 
access to search engines for obtaining information requested by users on a global computer network, and provide 
customized searching to locate specific information requested by users; downloadable software in the nature of a mobile 
application for users to organize projects, to collaborate and share perspective on projects, to create lists and checklists, 
to comment on ongoing projects, to participate in discussions and receive feedback from others.

Cl.42;Computer services, namely, providing customized online web pages featuring user-defined information; 
computer services, namely, hosting a webpage for users to collaborate and organize projects using a flexible system of 
boards, lists, and cards to create notes and upload file attachments including images, allow other users to see the 
information and changes in the information the moment the information is submitted or changed, provide search engines 
for obtaining information requested by users on a global computer network, and provide customized searching of a 
webpage to locate specific information requested by users; application service provider featuring application 
programming interface (API) software for use in building software applications; computer services, namely, providing 
customizable non-downloadable software allowing users to organize projects, to collaborate and share perspective on 
projects, to create lists and checklists, to comment on ongoing projects, to participate in discussions and receive 
feedback from others.
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Priority claimed from 26/07/2016; Application No. : 015692726 ;European Union 

3539763    25/01/2017
[International Registration No. : 1340921]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;3d eye glasses; audio electronic components, namely surround sound systems; battery chargers; computers; 
digital cameras; digital set-top boxes; DVD players; flip covers for mobile phones, smart phones and tablet computers; 
leather cases for mobile phones, smart phones and tablet computers; light emitting diode displays; mobile telephones; 
monitors; portable computers; portable media player; printers for computers; rechargeable batteries; semiconductors; 
tablet computers; television receivers; wireless headsets for mobile phones, smart phones and tablet computers; 
bracelets that communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal computers 
through internet websites and other computer and electronic communication networks; watchbands that communicate 
data to personal digital assistants, smart phones, tablet PCs, PDA, and personal computers through internet websites and 
other computer and electronic communication networks; smart watches; wearable computer peripherals; wearable 
peripherals for mobile phone devices; wearable peripherals for mobile computer devices; wearable computers; wearable 
mobile phones; smartphones in the shape of watch; mobile devices in the shape of watchband; software interfaces with 
multi health devices to record health conditions; smart watches to make mobile payments; wearable digital electronic 
devices, namely, smart watches incorporating computer application software for mobile payments; wearable digital 
electronic devices, namely, smart watches incorporating mobile application software used to make financial payments 
and transactions; wearable digital electronic devices, namely, smart watches incorporating computer application software 
for credit card mobile payments; watches that communicate data to personal digital assistants, smart phones, tablet PCs, 
PDA, and personal computers through internet websites and other computer and electronic communication networks.

Cl.14;Watchbands; watches; wristwatches; clocks; parts and fittings for watches; wristwatches; electronic clocks and 
watches; bracelets [jewelry]; control clocks [master clocks].
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Priority claimed from 07/07/2016; Application No. : 4285818 ;France 

3539768    27/10/2016
[International Registration No. : 1341370]
SOPRA STERIA GROUP, Société Anonyme
ZAE Les Glaisins F-74940 ANNECY-LE-VIEUX France

Proposed to be Used
IR DIVISION
Cl.36;Rental of offices, premises.

Cl.38;Provision of access to and providing discussion forums on the Internet (chat rooms); provision of online 
electronic bulletin boards and discussion forums (chat rooms).

Cl.41;Organization and conducting of non-virtual educational forums and collaborative exchanges in a venue dedicated 
to exchanging ideas and demonstrations on innovative projects.

Cl.43;Provision and rental of meeting rooms, for collaborative work; provision of facilities for conferences, exchanges 
and meetings.
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Priority claimed from 12/09/2016; Application No. : AM 857/1948 ;Austria 

3539783    22/12/2016
[International Registration No. : 1340924]
GW COSMETICS GMBH
Achauerstraße 49a A-2333 Leopoldsdorf Austria

Proposed to be Used
IR DIVISION
Cl.3;Hair dyes; mascara/false eyelashes; eyebrow pencils; make-up remover, mascara remover, eye make-up remover, 
cleansing milk; eyelash and eyebrow dyes; cosmetic dyes; oxidation preparations for use in dyeing hair, eyelashes and 
eyebrows; beard dyes, bleaching preparations for cosmetic purposes; depilatory preparations, depilatory wax; adhesives 
for cosmetic purposes, adhesive for applying false eyelashes; skin creams, skin-care preparations; cotton wool and 
cotton swabs for cosmetic purposes; hair dye, hair styling agents.

Cl.16;Paper tissues for cosmetic use, make-up removal wipes of paper.

Cl.21;Cosmetic trays of plastic or glass, applicators of plastic for cosmetic purposes.
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Priority claimed from 30/08/2016; Application No. : 2016-094754 ;Japan 

3539792    26/10/2016
[International Registration No. : 1340503]
Nippon Electric Glass Co., Ltd.
7-1, Seiran 2-chome, Otsu-shi Shiga 520-8639 Japan

Proposed to be Used
IR DIVISION
Cl.11;Supports to be used in kilns for burning panel display substrates, including those of crystallized glass; supports 
to be used in kilns for burning solar-cell substrates, including those of crystallized glass; fittings of calcining kilns, 
namely kiln furniture [supports], including those of crystallized glass; parts of calcining kilns, namely access openings 
and inner walls, including those of crystallized glass; parts of electric stoves, namely glass covers and heater covers, 
including those of crystallized glass; parts of oil heaters, gas heaters or electric panel heaters, namely chimneys, 
including those of crystallized glass; domestic fireplaces, parts and fittings thereof, including those of crystallized glass; 
stoves for household purposes [non-electric], parts and fittings thereof; crystallized-glass parts and crystallized-glass 
fittings of stoves for household purposes [non-electric]; parts of stoves for household purposes [non-electric], namely 
glass access openings, including those of crystallized glass; cooking apparatus and installations; parts and fittings of 
cooking apparatus and installations, including those of glass and crystallized-glass; cooking utensils, electric; top plates 
and burner covers, of cooking apparatus and installations, including those of crystallized glass; electromagnetic 
induction cookers, parts and fittings thereof; top plates of electromagnetic induction cookers, including those of 
crystallized glass; gas ranges, parts and fittings thereof; top plates of gas ranges for industrial and household purposes, 
including those of crystallized glass; cooking equipment, parts and fittings thereof, including those of crystallized glass; 
top plates and burner covers for cooking equipment, including those of crystallized glass; cooking heaters, parts and 
fittings thereof; crystallized-glass parts and crystallized-glass fittings for cooking heaters; top plates and burner covers 
for cooking heaters, including those of crystallized glass; household electrothermic appliances; parts and fittings of 
household electrothermic appliances, including those of glass and crystallized glass; top plates and burner covers for 
household electrothermic appliances, including those of crystallized glass; protective tubes for nichrom wires for electric 
toasters, electric cooking ovens or microwave ovens, including those of crystallized glass; parts of electric or microwave 
ovens, namely top plates and bottom plates, including those of crystallized glass; lamp reflectors, including those of 
crystallized glass.

Cl.21;Unworked or semi-worked glass, except building glass; crystallized glass and heat-resistant glass, unworked or 
semi-worked, except building glass; glass and crystallized glass, used for cooking apparatus and installations; 
crystallized glass used for top plates for cooking apparatus and installations; glass and crystallized glass, used for 
window of fireplaces; cooking pots and pans [non-electric], lids thereof, including those of crystallized glass and those of 
heat-resistant glass; tableware other than knives, forks and spoons; tableware of crystallized glass, other than knives, 
forks and spoons; tableware of heat-resistant glass, other than knives, forks and spoons; ovenware of crystallized glass; 
oven trays of heat-resistant glass; oven trays of crystallized glass; glass trays for microwave ovens, including those of 
crystallized glass; industrial packaging containers of glass; industrial packaging containers of crystallized glass; vacuum 
bottles; vacuum bottles of crystallized glass.
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Priority claimed from 29/12/2016; Application No. : 016209777 ;European Union 

3539798    06/01/2017
[International Registration No. : 1340788]
GitHub B.V.
Prins Bernhardplein 200 NL-1097 JB Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software applications, downloadable; computer operating 
programs, recorded.

Cl.38;Communications by computer terminals.

Cl.41;Arranging and conducting of workshops [training]; practical training [demonstration]; vocational guidance 
[educational or training advice].

Cl.42;Cloud computing; computer programming; computer software consultancy; computer software design; computer 
system analysis; computer system design; installation of computer software; maintenance of computer software; 
monitoring of computer systems by remote access; software as a service [SaaS]; computer technology consultancy; 
updating of computer software.
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Priority claimed from 16/12/2016; Application No. : 696991 ;Switzerland 

3539800    04/01/2017
[International Registration No. : 1338717]
S. MALHOTRA & CO. AG
Haldenstrasse 5 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Smart watches; sunglasses.

Cl.14;Timepieces and chronometric instruments.
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Priority claimed from 25/08/2016; Application No. : 30 2016 107 693 ;Germany 

3539803    24/01/2017
[International Registration No. : 1340589]
Continental Reifen Deutschland GmbH
Vahrenwalder Straße 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.41;Providing of training and tuition in the field of software system design; providing of training and tuition relating to 
computer programming and computer applications.

Cl.42;Scientific and technological services and research and design services related thereto; industrial research and 
development services; technical project development; design and development of computer hardware and software; 
updating of computer software; maintenance of software; engineering consultancy relating to computer programming; 
technical consultancy relating to the application and use of computer software.
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Priority claimed from 07/07/2016; Application No. : 015621204 ;European Union 

3539804    07/12/2016
[International Registration No. : 1339228]
Continental Automotive GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.7;Motors, other than for land vehicles; driving devices for machines; fuel injection systems for engines; fuel/air ratio 
controls [parts of engines or motors]; engine fuel pumps; oil pumps for use in motors and engines; turbo-superchargers 
for engines; generating sets for use with engines; engines for compressors; electronic starters for engines; igniting 
devices for internal combustion engines; regulators for engines; vacuum control valves [parts of engines]; injectors for 
engines; fuel nozzles; fuel injector parts for land and water vehicle engines; control mechanisms (mechanical -); emission 
reduction units for motors and engines; clack valves [parts of machines]; actuators for valves; exhaust gas recirculation 
[EGR] valves for motors and engines; fuel valves being parts of machines; actuators for dampers; actuators for 
mechanisms; butterfly valves (non-metallic -) being parts of machines; reels [parts of machines]; moving coil 
servomotors; crankcases for machines, motors and engines; pressure regulators [parts of machines]; pressure pipes of 
metal [parts of machines]; generators; butterfly valves of metal being parts of machines.

Cl.9;Sensors for use in the control of engines; sensors for engines; sensors and detectors; fuel consumption 
measuring apparatus; accumulators, electric; chargers for electric batteries; battery testers; electric wiring harnesses; 
electronic controls for motors.

Cl.12;Motors for land vehicles; crankcases for land vehicle components, other than for engines; crankcases for 
components for motor cars (other than for engines); fuel lines for vehicles.

Cl.42;Design, development and programming of computer software; maintenance and updating of computer software.
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3539808    21/12/2016
[International Registration No. : 1338537]
Nvoi Limited
L26, 1-7 Bligh St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Staff recruitment and placement services, personnel recruitment services; recruitment and career consultancy 
services; job placement services, human resources, and industrial relations consulting services; business networking 
services; advertising, marketing and promotion services for businesses; compilation and systemization of information 
into computer databases; organizing and conducting job fairs; business research and survey services; monitoring 
services, namely tracking online references to businesses, organizations and business topics; providing online career 
networking services and information in the fields of employment, recruitment, job resources, and job listings; providing 
online interactive employment counselling; business consulting, business development including all such services 
provided online.

Cl.38;Providing access to an online searchable database featuring employment and career opportunities and business, 
employment and professional queries and answers.
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Priority claimed from 25/08/2016; Application No. : 30 2016 107 696 ;Germany 

3539811    24/01/2017
[International Registration No. : 1340588]
Continental Reifen Deutschland GmbH
Vahrenwalder Straße 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.41;Providing of training and tuition in the field of software system design; providing of training and tuition relating to 
computer programming and computer applications.

Cl.42;Scientific and technological services and research and design services related thereto; industrial research and 
development services; technical project development; design and development of computer hardware and software; 
updating of computer software; maintenance of software; engineering consultancy relating to computer programming; 
technical consultancy relating to the application and use of computer software.
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Priority claimed from 10/11/2016; Application No. : 696494 ;Switzerland 

3539824    21/12/2016
[International Registration No. : 1341951]
Brütsch/Rüegger Werkzeuge AG
Heinrich Stutz-Strasse 20 CH-8902 Urdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; application software; sensors (measurement apparatus) other than for medical 
use; apparatus for the input, extraction, transmission and storage of data; software and telecommunication apparatus, 
including modems, to enable connection to databases, computer networks and the Internet; interfaces (for computers); 
smart glasses; electric control, testing and monitoring apparatus; apparatus for monitoring and recording the 
performance of machines.

Cl.37;Installation, maintenance and repair of computer hardware and computer peripherals; installation, maintenance 
and repair of sensors; installation, maintenance, repair and reconditioning of industrial machines; installation, 
maintenance and repair of equipment for computer networks and information technology; installation, maintenance and 
repair of electronic control apparatus.

Cl.42;Design and development of computer hardware, software and databases; scientific and technological services as 
well as research and design services relating thereto; industrial analysis and research services.

Cl.45;Security services for the protection of property or individuals; electronic surveillance services for security 
purposes; monitoring of security systems; monitoring of alarms; services provided by consultants relating to fire 
prevention.
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3539828    13/01/2017
[International Registration No. : 1341756]
SINTERIT SPÓLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA
ul. Kalwaryjska 69/9 PL-30-504 Krak¿w Poland

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; 3D printers; parts and fittings of printing machines; parts and fittings of 3D printers.

Cl.9;Printers.

Cl.17;Plastic materials for use in production of three-dimensional models with 3D printers.
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Priority claimed from 17/06/2016; Application No. : 015551261 ;European Union 

3539855    12/12/2016
[International Registration No. : 1339397]
Silhouette International Schmied AG
Ellbognerstr. 24 A-4020 Linz Austria

Proposed to be Used
IR DIVISION
Cl.9;Ophthalmic apparatus; spectacles [optics], in particular optical glasses, sunglasses, sports glasses, protective 
glasses [spectacles], glasses provided with decorative elements; glasses frames, rims for glasses and arms and bars for 
glasses; glasses frames, rims for glasses and arms and bars for glasses, all being provided with decorative elements; 
optical spectacles and sunglasses whose frames are manufactured of metal or a combination of metal and plastics; rims 
for glasses, bars for glasses, arms for glasses and glasses frames, manufactured from metal or from a combination of 
metal and plastic; spectacle chains, eyeglass chains, in particular chains for glasses, provided with decorative elements; 
lenses for eyeglasses; optical lenses; containers and cases for all the aforesaid goods.

Cl.42;Spectacle design; providing technical expertise and documentation, research in the optics field, in particular in 
the field of lenses and glasses and in the field of materials for making optical devices, apparatus and instruments, in 
particular for making ophthalmic apparatus, and glasses and rims for glasses.
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Priority claimed from 01/07/2016; Application No. : 534784 ;Sweden 

3539865    21/12/2016
[International Registration No. : 1341914]
Nanologica AB
Forskargatan 20G SE-151 36 Södertälje Sweden

Proposed to be Used
IR DIVISION
Cl.9;Chromatography columns; chromatography apparatus for laboratory use; liquid chromatography columns for 
scientific use.

Cl.10;Chromatographic columns for medical use; chromatographic columns for analytical chromatography [medical]; 
chromatographic instruments for medical use; separation cartridges for medical use in chromatography.

Cl.11;Chromatography columns for industrial use.
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Priority claimed from 29/09/2016; Application No. : 87187673 ;United States of America 

3539885    09/12/2016
[International Registration No. : 1339437]
Paris Presents Incorporated
3800 Swanson Court Gurnee IL 60031 United States of America

Proposed to be Used
IR DIVISION
Cl.21;Cosmetic brushes; cosmetic cases sold filled with cosmetic brushes; facial sponges for applying makeup; dishes 
for cleaning, namely, textured dish made of silicone for use in cleaning cosmetic utensils; eyebrow brushes; hair 
brushes; facial cleansing sponges; caddies for holding cosmetic brushes and personal care products and accessories for 
household and domestic use.

Cl.35;Online retail store services featuring cosmetic brushes, cosmetic applicators, and beauty and skin care 
accessories; online buyer's guide service providing consumer information in the fields of beauty, cosmetic applicators 
and cosmetics application; providing online consumer information in the fields of beauty, cosmetic applicators and 
cosmetics application.

Cl.44;Providing information in the field of beauty via a website; providing beauty information about cosmetic brushes, 
cosmetics application, and personal care products and accessories via a website.
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Priority claimed from 13/07/2016; Application No. : 015642101 ;European Union 

3539888    17/11/2016
[International Registration No. : 1339664]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.6;Chains of common metal; statuettes of common metal; non-electric locks of metal; trophies of common metal; 
nameplates of common metal; rings and chains of common metal for keys.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books, printed periodicals, 
newsletters, notebooks, and brochures; computer game instruction manuals; writing paper and envelopes; calendars; 
bookmarks; notebook, calendar and card covers; packing paper, wrapping paper and packaging materials; cardboard 
boxes; party decorations made of paper; pens, erasers; posters, paper banners; figures made of paper; paper bags; 
sticker albums, stickers; cards, post cards, collectable cards, trading cards; paper signs.

Cl.18;Bags; all purpose sport bags; carry-all bags; leather bags, suitcases and wallets; shoulder bags; textile shopping 
bags; hand bags; luggage bags; school bags.

Cl.20;Furniture; sculptures made from plastic; mobiles being decorative articles; storage boxes made from wood; 
decorative wooden objects; baskets, not of metal; trophies of plastic; nameplates, not of metal; figures made of plastics.

Cl.21;Household or kitchen utensils and containers; mugs; bottles and vacuum bottles; statues of china or glass; 
beverage glassware; candlesticks; candle rings; works of art made of glass; coupes and vases; works of art, of porcelain, 
terra-cotta or glass.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; barrettes [hair-slides], hair 
pins, and hair ties; hat pins; button badges and pins; trimmings for clothing; shoe ornaments, not of precious metal; 
brassards; buttons; belt buckles.
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3539913    14/12/2016
[International Registration No. : 1341523]
TERRY ZANIOL
Via L. Boschieri, 45/4 I-31035 CROCETTA DEL MONTELLO Italy

Proposed to be Used
IR DIVISION
Cl.10;Prosthetics and artificial implants; physical therapy equipment; dental apparatus and instruments; surgical 
apparatus and instruments for dental use; instruments for use in the fitting of artificial teeth; instruments for use in the 
preparation of artificial teeth; apparatus for use in the preparation of dental prostheses; apparatus for use in the fitting of 
dental prostheses; dental implants; pins for artificial teeth; dental pins; pliers for dental use; implant bridges for dental 
purposes; dental onlays; prosthetic instruments for dental purposes; instruments for use in prosthetic dentistry; dental 
foundation supports; implant abutments; dentures; artificial teeth; implants [prosthesis] for dental surgery; implants 
[prosthesis] for use in dentistry; medical apparatus and instruments.

Cl.41;Vocational training services; technological education services; medical training and teaching; educational 
instruction; computer training; provision of training courses; training services for medical visitors; advice relating to 
medical training; teaching of dental care; provision of medical instruction courses; providing continuing dental education 
courses; arranging of conferences; organization of educational congresses; organisation of seminars; conducting of 
seminars and congresses; arranging of conventions for training purposes; arranging of demonstrations for training 
purposes; organisation of meetings and conferences in the field of medicine; organization of seminars, working groups, 
research groups and conventions, in the field of medicine; arranging and conducting of symposiums; arranging and 
conducting of conferences and congresses; arranging and conducting of seminars and workshops; seminars.

Cl.44;Dentistry; professional consultancy relating to health care; professional consultancy relating to health; 
consulting services relating to health care; information services relating to health care; surgery; advice relating to 
dentistry; advisory services relating to dental instruments; dental consultations; hiring of dental instruments; providing 
information relating to dentistry; orthodontic services.
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Priority claimed from 22/06/2016; Application No. : 689816 ;Switzerland 

3539926    21/12/2016
[International Registration No. : 1339761]
Sevenfriday AG
Staffelstrasse 10 CH-8045 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages.

Cl.43;Services for providing food and drink, temporary accommodation.
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Priority claimed from 30/06/2016; Application No. : 015600448 ;European Union 

3539927    21/12/2016
[International Registration No. : 1339423]
Allied Vision Technologies GmbH
Taschenweg 2a 07646 Stadtroda Germany

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuits, electronic chips and microchips, in particular for use in digital cameras; computer hardware; 
cameras and components therefor, included in class 9, camera cables, lenses, monitors, video printers, remote controls, 
software for the integration of cameras for electronic image capture and image processing, camera housings, camera 
filters, lighting devices for cameras.

Cl.42;Development of new products, for others.
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Priority claimed from 05/01/2017; Application No. : 87290492 ;United States of America 

3539930    10/01/2017
[International Registration No. : 1338751]
XEROX CORPORATION
45 GLOVER AVENUE NORWALK CT 06856 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Dry inks.

Cl.7;Printing presses.

Cl.9;Digital colour printers for documents.
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3539935    27/10/2016
[International Registration No. : 1339594]
PURATOS N.V.
Industrialaan 25 B-1702 GROOT-BIJGAARDEN

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for improving the quality of bakery goods, for industrial and handicraft use.

Cl.30;Cocoa and chocolate products, coffee, artificial coffee; flour and preparations made from cereals, bread, pastry 
and confectionery, honey, treacle syrup; yeast, yeast powder, sauces (except dressings for salads); aromatic 
preparations for food, products for improving the quality of bakery goods for household use, namely yeast or cereal 
based preparations.
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Priority claimed from 29/06/2016; Application No. : 87088754 ;United States of America 

3539959    23/12/2016
[International Registration No. : 1338633]
WayBlazer, Inc.
9500 Arboretum Boulevard, L1 Austin TX 78759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data analysis, cognitive computing, and predictive analytics; computer software for data 
analysis, cognitive computing, and predictive analytics related to data in the travel industry; computer software for the 
collection, analysis, and storage of information and data; computer software, namely, a platform for application 
development; computer software development tools; application programming interface (API) software for data analysis, 
cognitive computing, and predictive analytics.

Cl.42;Application service provider (ASP) featuring software for data analysis, cognitive computing, and predictive 
analytics; application service provider (ASP) featuring software for data analysis, cognitive computing, and predictive 
analytics related to data in the travel industry; providing temporary use of non-downloadable computer software for 
creating searchable databases of information and data; data mining; design and development of computer software; 
providing temporary use of online non-downloadable computer software, namely, a platform for application development; 
providing temporary use of online non-downloadable software development tools; providing temporary use of online non-
downloadable application programming interface (API) software for data analysis, cognitive computing, and predictive 
analytics.
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Priority claimed from 08/07/2016; Application No. : 4286069 ;France 

3539978    04/01/2017
[International Registration No. : 1341304]
FIVES
27/29 RUE DE PROVENCE F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Handling apparatus, chain, overhead and ground conveyors, mechanical handling installations, namely belt 
conveyors, chain conveyors, plate conveyors, drag-bar conveyors, roller conveyors, apron conveyors of metal; friction 
conveyors, mobile work platforms namely industrial elevating, lifting and transporting carrier conveyors.

Cl.9;Software for tracking and control of isolated loads on a handling system; software for use in the fields of logistics 
and transport.

Cl.12;Handling vehicles, industrial trucks, self-propelled fork-lift trucks.
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Priority claimed from 11/07/2016; Application No. : 1335921 ;Benelux 

3539993    11/01/2017
[International Registration No. : 1339329]
FERRERO TRADING LUX SA
Findel Business Center, Complexe B, Rue de Trèves FINDEL L-2632

Proposed to be Used
IR DIVISION
Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; fresh fruits and 
vegetables; seeds; natural plants and flowers; animal foodstuffs; malt, fresh hazelnuts, walnuts, coconuts, peanuts and 
almonds.

Cl.35;Advertising; commercial business management; commercial administration; commercial or industrial company 
management assistance; import-export agency services; promotion services with a view to exporting (advertising); 
service provided by consultants in commercial business in the field of agriculture; administrative management of 
inventory and supply chains; presentation of goods on all communication media, for retail sale; commercial information 
and advice for consumers (consumer advice shop); sales promotion.

Cl.44;Agricultural, horticultural and forestry services; landscape design, vermin exterminating for agriculture, 
horticulture and forestry, weed killing, aerial and surface spreading of fertilizers and other agricultural chemicals, tree 
planting in the framework of carbon offsetting, farming equipment rental.
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Priority claimed from 13/09/2016; Application No. : 87169133 ;United States of America 

3540002    31/01/2017
[International Registration No. : 1338685]
Select-Arc, Inc.
600 Enterprise Drive Fort Laramie OH 45845 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Welding wire and metal welding rods.

Cl.7;Welding electrodes.
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Priority claimed from 13/01/2017; Application No. : 697988 ;Switzerland 

3540004    20/01/2017
[International Registration No. : 1341614]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 28/07/2016; Application No. : 30 2016 106 911 ;Germany 

3540017    09/12/2016
[International Registration No. : 1341911]
Eyeo GmbH
Lichtstraße 25 50825 Köln Germany

Proposed to be Used
IR DIVISION
Cl.38;Provision of electronic mailbox services and online chat rooms.

Cl.42;Computer programming; technical support services in the field of computer software; consultancy in the field of 
selection, implementation and use of computer software; online technical support in the field of computer software; 
advisory services relating to software; diagnosis of computers (computer software); updating of computer software for 
others; protection against computer viruses; services in connection with computer security; technical support, namely 
troubleshooting of computer software problems; software maintenance; monitoring computer systems of others for 
technical purposes (software); providing computer programs and computer hardware for data storage; providing search 
engines for obtaining data for obtaining information in a wide variety of fields over computer networks, wireless networks 
and the internet; providing information in the field of computer security and maintenance [software]; programming and 
development of computer software.
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Priority claimed from 29/07/2016; Application No. : 70687 ;Jamaica 

3540020    21/12/2016
[International Registration No. : 1338630]
Intel Corporation
2200 Mission College Boulevard Santa Clara CA 95052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer hardware for use in machine learning, learning algorithms and data analysis; 
computer hardware for a variable number representation system; computer software for a variable number representation 
system; computer software for machine learning and data analysis; software for use in designing and developing 
machine learning algorithms, deep neural networks, data analysis; software libraries for use in designing and developing 
machine learning algorithms and deep neural networks; software libraries for use in data analysis; design libraries, 
namely, downloadable electronic data files for use in integrated circuit and semiconductor design; field programmable 
gate arrays known as FPGA in the nature of integrated circuits and micro controllers; integrated circuits; semiconductors;
microprocessors; computer chipsets; GPUs; computer graphic chipsets.

Cl.42;Cloud computing featuring software for use in machine learning, scalable machine learning, data analysis and 
developing deep neural networks; providing virtual computer systems, graphics processing units (GPUs) and virtual 
computer environments through cloud computing featuring platforms as a service featuring computer software platforms 
for use in machine learning, scalable machine learning, data analysis and developing deep neural networks.
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Priority claimed from 05/07/2016; Application No. : 015611742 ;European Union 

3540021    19/12/2016
[International Registration No. : 1341333]
Cargolux Airlines International S.A.
Airport Luxembourg L-2990 Sandweiler

Proposed to be Used
IR DIVISION
Cl.35;Business management in the field of transport and delivery services; data processing services in the field of 
transportation; business administration services in the field of transportation; advertising relating to transport and 
delivery services; import-export agencies; procurement services for others (purchasing goods and services for other 
business), negotiation and conclusion of commercial transactions for third parties.

Cl.37;Airplane maintenance and repair.

Cl.39;Transport; packaging and storage of goods; rental of warehouses; rental of storage containers; travel 
arrangement; information, advisory and consultancy in the field of transportation; delivery of goods; freight [shipping of 
goods]; transportation logistics; transportation information; transport brokerage; unloading cargo; transportation and 
delivery services by air, road, rail and sea.
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3540022    28/10/2016
[International Registration No. : 1338601]
E.H. Worlée & Co. (GmbH & Co.) KG
Grusonstraße 22 22113 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; adhesives used in industry; artificial sweeteners (chemical products); 
raw materials for the aforesaid goods, included in this class; all the aforesaid goods also in form of semi-finished 
products, included in this class.

Cl.2;Paints, varnishes, lacquers, including binding preparations and additives for paints; preservatives against rust and 
against deterioration of wood; colorants; mordants; raw natural resins; metals in powder form for painters, decorators, 
printers and artists.

Cl.3;Perfumery, including skin exfoliants, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oil.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies.

Cl.29;Preserved, frozen, dried and cooked fruits and vegetables; jellies; jams, compotes.

Cl.30;Tea including fruit and herbal tea, included in this class; tea including fruit and herbal tea, in particular in form of 
dried herbs and flavor enhancers with a fruit base or herbs base; cocoa, sugar, natural sweetener, rice, tapioca, sago; 
flour and preparations made from cereals, bread; salt; mustard; sauces (condiments); spices, including processed herbs, 
included in this class.
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Priority claimed from 01/07/2016; Application No. : 534782 ;Sweden 

3540031    21/12/2016
[International Registration No. : 1341915]
Nanologica AB
Forskargatan 20G SE-151 36 Södertälje Sweden

Proposed to be Used
IR DIVISION
Cl.9;Chromatography columns; chromatography apparatus for laboratory use; liquid chromatography columns for 
scientific use.

Cl.10;Chromatographic columns for medical use; chromatographic columns for analytical chromatography [medical]; 
chromatographic instruments for medical use; separation cartridges for medical use in chromatography.

Cl.11;Chromatography columns for industrial use.
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Priority claimed from 11/08/2016; Application No. : 87135837 ;United States of America 

3540033    13/12/2016
[International Registration No. : 1338618]
Energous Corporation
3590 North First St. Suite 210 San Jose CA 95134 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for sending and receiving wireless power, namely, software for management, control, regulation and 
wireless transfer of electrical power; computer hardware, namely, receivers and electrical components and antennae for 
wireless transfer and reception of electrical power; software for management and control of rechargeable energy storage 
systems and to power electrical and electronic devices and systems.

Cl.42;Platform as a service (paas) featuring computer software platforms for use in managing, controlling, regulating, 
and transferring electrical power; providing online non-downloadable software for use in management, visualization, and 
control of wireless electrical charging systems.
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Priority claimed from 22/06/2016; Application No. : T201651578 ;Finland 

3540066    21/12/2016
[International Registration No. : 1341188]
Mirka Ltd
Pensalaväsgen 210 FI-66850 Jepua Finland

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer hardware; computer software; computer software, recorded; 
computer software applications, downloadable; mobile application software, downloadable; computer software and 
hardware for providing wireless connectivity for the internet of things; computer software platforms; software application 
platform for connecting people, services and devices to the internet; computer software capable of being accessed and/or 
downloaded online via global computer information networks or from a website on the internet; computer software for 
analyzing and processing data; computer software for database management; computer application software for cloud 
computing services; computer software applications for use with mobile devices; downloadable mobile application 
software to enable exchanging and data collecting through wireless communication between electric abrasion machines 
and mobile devices; computer software and telecommunications apparatus to enable connection to databases and the 
Internet; wireless communication apparatus; data communications receivers; remote monitoring apparatus; sensors and 
detectors; electrical sensors; speed indicators; vibration sensors; wireless controllers to remotely monitor and control 
the function and status of electrical, electronic, and mechanical devices or systems; remote monitoring apparatus; 
databases (electronic); telecommunications networks; computer networks; data terminals; computer interfaces; computer 
network servers; data exchange units; data storage devices.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer system design; database design and 
development; design of products and projects in relation to Internet of things (IoT); installation of computer software; 
maintenance of computer software; computer programming; computer systems integration services; monitoring of 
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computer systems by remote access; software as a service (SaaS); platform as a services (PaaS); backend as a services 
(BaaS); computer software integration; electronic data storage; electronic data storage and data back-up services; 
computer services concerning electronic data storage; hosting computer databases; server hosting; cloud computing; 
rental of web servers; technological consultancy and engineering services in the fields of cloud computing, machine-to-
machine technology, embedded systems, and the Internet of Things (IoT); Information technology [IT] consultancy.
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Priority claimed from 19/09/2016; Application No. : T201652272 ;Finland 

3540087    20/01/2017
[International Registration No. : 1339731]
LIGHTNEER OY
FREDRIKINKATU 34 A 9 FI-00100 HELSINKI Finland

Proposed to be Used
IR DIVISION
Cl.9;Games software; downloadable electronic game programs; computer software that permits games to be played; 
games software for use with video game consoles; education software; audiovisual teaching apparatus; downloadable 
educational course materials; children's educational software; e-books; downloadable electronic books; media content; 
movies; downloadable movies; animated cartoons; audio recordings; audio visual recordings; data storage devices; CDs; 
DVDs; downloadable publications; podcasts; application software; downloadable application software for smart phones; 
application software for wireless devices; computer game software for use with on-line interactive games; electronic 
game software for wireless devices; science sets for children being teaching apparatus.

Cl.16;Printed matter; books; textbooks; educational books; books for children; children's books incorporating an audio 
component; children's activity books; teaching materials (except apparatus); comic books; comics; picture books.

Cl.25;Clothing; footwear; headgear.

Cl.28;Toys, games, playthings and novelties; video game apparatus; hand held units for playing video games; board 
games; electronic board games; playing cards; skill and action games; electronic learning toys; toys adapted for 
educational purposes; plush toys; dolls; toy figures.

Cl.41;Providing games; organising of educational games; provision of games by means of a computer based system; 
on-line gaming services; Internet games (non-downloadable); providing online entertainment in the nature of game 
tournaments; audio and video production; production of movies; production of educational television programmes; 
production of educational sound and video recordings; creating animated cartoons; publication of books; publication of 
audio books, publication of educational books; publication of educational teaching materials, providing on-line 
publications; educational and teaching services; providing information on-line relating to computer games and computer 
enhancements for games; electronic games services provided by means of a global communication network; services in 
the production of animated motion pictures and television features; production of entertainment in the form of a television
series; production of television and cinema films.

Cl.42;Computer programming of computer games; development of computer game software; maintenance of software; 
updating of computer programs; design of computer game software; computer programming of video games; software 
development, programming and implementation.
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Priority claimed from 11/01/2017; Application No. : 2017-001736 ;Japan 

3540114    17/01/2017
[International Registration No. : 1340269]
NIPPON STEEL & SUMITOMO METAL CORPORATION
6-1, Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8071 Japan

Proposed to be Used
IR DIVISION
Cl.1;Metal welding flux; welding chemicals.

Cl.6;Steel plates; steel sheets; iron and steel; welding wire; metal materials for building or constructions.
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Priority claimed from 08/07/2016; Application No. : 1335817 ;Benelux 

3540115    15/12/2016
[International Registration No. : 1338746]
BEKAERTDESLEE INNOVATION bvba
Deerlijkseweg 22 B-8790 Waregem

Proposed to be Used
IR DIVISION
Cl.10;Cushions, headrests and mattresses for medical purposes.

Cl.20;Mattresses; bed bases; bedding (except linen), cushions and headrests; beds; sleeping bags; bedroom furniture.

Cl.24;Textiles and textile goods, not included in other classes; mattress cover; mattress protectors; blankets; cushion 
covers; duvet covers; quilts; bedding; fitted sheets; bedspreads; ticking fabric.
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Priority claimed from 04/08/2016; Application No. : 87127730 ;United States of America 

3540149    20/01/2017
[International Registration No. : 1340735]
Exxon Mobil Corporation
5959 Las Colinas Boulevard Irving TX 75039 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Providing technical assistance and support regarding the installation, operation, and maintenance of 
petrochemical equipment used for reducing sulfur in gasoline.

Cl.42;Industrial design services.

Cl.45;Licensing of intellectual property.
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Priority claimed from 14/09/2016; Application No. : 015833122 ;European Union 

3540168    17/01/2017
[International Registration No. : 1340414]
DK Company Vejle A/S
Edisonvej 4 DK-7100 Vejle Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail store services and online retail services in the field of clothing, footwear, headgear, bags and purses.
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Priority claimed from 14/12/2016; Application No. : 016162893 ;European Union 

3540182    29/12/2016
[International Registration No. : 1340556]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools; power operated tools for metal cutting; power operated turning, hole-making, 
cutting, parting, grooving, threading, milling, drilling, boring and reaming tools and machine tool holders, and inserts for 
such tools; taps (power operated machine tools); dies, drawing dies, drills, reamers, end-mills, tap wrenches, tap 
extensions, drill taps, drill sleeves and reamer blades for use with machine tools.

Cl.8;Hand tools and implements (hand-operated); hand tools for woodworking and metal working; cutlery; side arms; 
razors; blade sharpening instruments, blades (hand tools), milling cutters, saw blades (parts of hand tools), saw holders, 
saws (hand tools); drills, drilling tips for hand-operated drills.
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3540184    09/11/2016
[International Registration No. : 1340365]
Spun Candy Limited
58 Wentworth Street London E1 7AL United Kingdom

Proposed to be Used
IR DIVISION
Cl.30;Confectionery; sugar confectionery; candy; boiled sweets; fruit jellies; bubble gum; chewing gum; jelly beans; 
marzipan; ice cream; ice lollies; marshmallows; chocolate; fudge; caramel; caramels; toffee; sweets; frozen yoghurt; 
sorbets; ices; biscuits; cookies; cakes; pastries; puddings.

Cl.41;Education and entertainment events based on making edible sweets and candies; lectures and demonstrations in 
the science, art and craft of making sweets and candies.
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Priority claimed from 05/07/2016; Application No. : 4285243 ;France 

3540192    27/12/2016
[International Registration No. : 1340164]
COSMAUVERGNE
254 Rue des Roches F-63112 BLANZAT France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, perfumes, eaux de toilette; bath and shower gels and salts for non-medical use; soaps, toilet soaps; 
body deodorants; cosmetics, particularly face, body and hand creams, milks, lotions, gels and powders; tanning and 
after-sun milks, gels and oils (cosmetics); make-up products; shampoos; gels, foams, balms and aerosol products for 
hair care and hair styling; hair sprays; hair lotions; hair dyes and bleaching products; hair waving and setting products; 
essential oils; dentifrices; dental bleaching preparations; face and body skin whitening preparations, not for medical use; 
skin-lightening preparations (cosmetics).

Cl.35;Advertising, commercial business management, business advice, information or inquiries, dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); services provided by a franchiser namely 
assistance in running or managing a commercial venture; commercial and/or advertising information services by 
electronic means, particularly via a global computer network (the Internet); dissemination of advertisements; organization 
and management of commercial operations for customer loyalty; presentation of goods on all communication means, 
particularly via a global computer network (the Internet), for retail and mail-order sale; retail and mail-order sale services 
using telecommunication means and means of payment set up for paying on the Internet, namely retail and mail-order 
sale services for cosmetic products, perfumery products and toiletries.
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Priority claimed from 31/08/2016; Application No. : 015787849 ;European Union 

3540276    31/01/2017
[International Registration No. : 1340980]
Continental Automotive GmbH
Vahrenwalder Str. 9 30165 Hannover Germany
Continental Teves AG & Co. oHG
Guerickestr. 7 60488 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; testing and quality control devices; 
portable test apparatus; testing devices for electronic parts; apparatus for testing vehicle brakes; apparatus for testing 
vehicle transmissions; optical inspection apparatus for industrial use; electric motor checking [monitoring or 
supervision] apparatus; test benches.

Cl.42;Quality control testing; scientific and technological services; technical research; technological analysis services; 
computer aided industrial analysis services; design and development of computer hardware; design, development and 
programming of computer software.

6852



Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 13/04/2016; Application No. : 015332679 ;European Union 

3540279    29/09/2016
[International Registration No. : 1340945]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; painting machines; packing machines; coating machines, in particular working 
rotationally, for web-type and separate materials; digital printing and marking machines based on electrophotography, 
magnetography, xerography, ink jet; ink jet printing machines; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, encoding, imprinting and marking machines, in 
particular for the graphics sector, the packaging sector and data processing; thermal transfer machines; laser marking 
machines; laser printing machines; rotary die-cutters for punching of printed matter or paper or plastics; machines for the 
graphics industry; machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials, namely for cutting, punching, folding, gathering, clipping, packing, collecting, 
sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; printing plates; accessories, 
included in this class, for the aforesaid printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials, 
namely control apparatus, printer engines, inking apparatus, damping units, lacquering units, reel changers, folding 
apparatus; machines and mechanical apparatus for the storing of printed matter or paper or paper reels or plastics or 
plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels or 
plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or coating units 
and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, flexographic printing 
machines, painting machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or for lacquering 
units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; parts for inking 
apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in tempering 
machines, included in this class; machines and mechanical apparatus for the adjustment of cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
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matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the 
adjustment of registers and/or register marks in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for quality control in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the adjustment of web tension settings in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; palette changing and 
transferring machines; stacking machines; machines for handling sheets; machines and mechanical apparatus for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; machines and mechanical apparatus for applying product security means, identification features, 
security features, security labels and/or components therefor; machines and mechanical apparatus for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for quality control in machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; machines and
mechanical apparatus for quality control in machines for applying product security means, identification features, 
security features, security labels and/or components therefor; machines and mechanical apparatus for quality control in 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; machines and mechanical apparatus for quality control of product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; parts 
for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, gravure printing machines, for printing machines for use on sheet metal, marking machines, hot 
stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet 
printing apparatus, laser marking apparatus and for laser printing apparatus; electronic apparatus and electronic 
instruments, consultancy software (recorded), sales software (recorded), and software (included in this class) for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic apparatus and electronic instruments, consultancy software (recorded), sales software 
(recorded), and software (included in this class) for applying product security means, identification features, security 
features, security labels and/or components therefor; electronic apparatus and electronic instruments, consultancy 
software (recorded), sales software (recorded), and software (included in this class) for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) being and/or for product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, recorded consultancy software, recorded sales software and software being parts or fittings for printing 
machines, rotary offset printing machines, flexographic printing machines, painting machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular with one 
or more ink jets, single-colour or multi-colour inkjet printers, machines for the graphics industry and machines for the 
further processing of printed matter or paper, namely for transporting, cutting, punching, folding, gathering, clipping, 
packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-binding; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software 
being parts or accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and software being parts or 
accessories for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension 
controls, consultancy software (recorded), sales software (recorded), and software being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
consultancy software (recorded), sales software (recorded), and software being parts or accessories of and/or for product 
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security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and machines for the graphics industry, and machines for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, and 
for engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of ink levers, ink rollers, damping rollers, register 
adjusting devices in printing machines, offset rotary printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet 
printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and of machines for the 
graphics industry, and machines for the further processing of printed matter or paper or plastics or metal or organic or 
inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or storage of printed 
matter or paper or paper reels, for printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulating of devices for the changing and/or transporting and/or storage of printing plates; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the storing and/or adjustment of rollers in inking apparatus or damping units and/or 
cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking 
apparatus and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of devices for tempering of inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of cutting equipment and/or cutting cylinders in 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers and in machines for the graphics industry, and in 
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machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation of registers and/or register marks in printing machines, offset printing machines, 
flexographic printing machines, coating machines and in machines and mechanical apparatus for the graphics industry, 
and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation for quality control purposes in printing machines, 
offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics industry and 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines and in engraving machines, inkjet printing apparatus, laser marking apparatus and 
laser printing apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation for quality control in machines for applying product security 
means, identification features, security features, security labels and/or components therefor; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation for quality control in machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
for quality control of and/or for product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for the remote control, remote operation, remote monitoring, control and/or regulation of web tension settings in 
printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one
or more inkjets, single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics 
industry and machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), software for data 
processing devices for pre-press, for the printing of printed matter, for the further processing of printed matter, for 
production control, production planning; consultancy software (recorded), sales software (recorded), software for data 
processing devices for printing machines, for the printing of printed matter, for the further processing of printed matter, 
for production control, production planning; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, for digital printing and marking machines, for inkjet 
printing machines, for inkjet printers, in particular having one or more inkjets, for single-colour or multi-colour inkjet 
printers, and for machines for the graphics industry, for machines for the further processing of printed matter or paper 
and for parts therefor; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, 
stacking machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces 
and/or data transfer, for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; software (recorded) for the remote control, remote operation, remote monitoring, 
control and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels or plastic 
or plastic reels for printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; software (recorded) for the transport, packaging 
and storage of remote controls, remote operation devices, remote monitoring apparatus, controls and/or regulating 
devices for devices for the transporting and/or storage of printed matter or paper or paper reels or plastic or plastic reels 
for printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for 
the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or
plastics or metal or organic or inorganic materials; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; rfid systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes and/or 
coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or nfc devices, including in particular with return of change; automated teller machines [atm]; 
money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for the aforesaid apparatus, included in 
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this class, in particular cartridges for collecting payment means, in particular bank notes and/or coins and/or tokens of 
value; electric apparatus, namely data processing equipment for communication with recording media, in particular for 
communication with recording media with integrated circuits and recording media with contactless interfaces, and in 
particular data processing equipment for writing data in or on recording media, for reading data from or on recording 
media and for displaying data from recording media on a display; data processing equipment for personalising recording 
media; machine-readable recording media, in particular recording media with integrated circuits for storing, encrypting 
and decrypting, processing and providing data and programs; cards having an integrated circuit (chip cards), in particular 
cards having microprocessors for communication with external data processing devices or with mobile radio terminals; 
coded telecommunication cards; coded and uncoded digital recording media with contactless interfaces; integrated 
circuits with characteristic physical properties for protection against forgery; memories for data processing installations, 
in particular non-volatile memories (digital storage media); digital recording media containing memories, in particular 
non-volatile memories (digital storage media); electric apparatus for processing, in particular encryption and decryption, 
data for both online and offline operation; software for computer network applications, in particular for internet, intranet 
and extranet applications; data processing software, in particular for telecommunications with chip card-activated mobile 
telephones and in particular for associated chip cards and mobile telephones, and computer programs for activating, 
modifying, testing and displaying data and software structures stored in these telecommunications cards; software for 
the encryption and decryption and the signing of data; operating system software and application software for digital 
recording media with integrated circuits, in particular for hardware tokens and chip cards, and for data processing 
equipment for communication with these digital recording media; computer programs for the development, management 
and maintenance of all the aforesaid types of software; digital recording media featuring the aforesaid software; 
electronically/optically stored advertising and communications material, included in this class, in particular films, videos; 
parts for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair of machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair (included in this class) of 
prepress data processing equipment, of parts or accessories of prepress data processing equipment, of data processing 
equipment for data processing, including continuous data processing, variable data printing, including from databases, 
for the further processing of printed matter, of production controls, of parts and accessories for interfaces and/or of parts 
or accessories for data transfer of devices for the transporting and/or storage of printed matter or paper or paper reels or 
plastics or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, machines and mechanical apparatus for the 
graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials; installation, maintenance and repair of electronic regulating apparatus,
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or fittings for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packing machines, coating machines, digital printing and marking 
machines, machines for the graphics industry and machines for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials, namely for transporting, cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-
binding; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer 
machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
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instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser 
printing apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, for devices for 
the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks, for web tension settings, 
being parts or accessories for printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or 
cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
for machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics 
or metal or organic or inorganic materials; installation, maintenance and repair of remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, packaging machines, 
coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, 
labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machinery installation, maintenance and repair; rebuilding machines; commissioning of machines within the 
framework of installation; commissioning of machines in the context of maintenance; cleaning of machines; cleaning of 
buildings; vehicle cleaning; installation and/or maintenance of apparatus for the payment of goods and/or services and/or 
bills, in particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes 
and/or coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc devices, including in particular with return of change; installation and/or 
maintenance of money-dispensing apparatus; installation and/or maintenance of money-receiving apparatus; installation 
and/or maintenance of money-dispensing and -receiving apparatus; installation and/or maintenance of vending machines; 
installation and/or maintenance of accessories for the aforesaid apparatus, in particular boxes for receiving payment 
means, in particular banknotes and/or coins and/or vouchers.
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3540294    12/10/2016
[International Registration No. : 1340949]
Obshchestvo s ogranichennoi otvetstvennostyu «Best Trans Servis»
ul. Rozy Lyuksemburg, d. 49, kab. 216, Ekaterinburg RU-620026 Sverdlovskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.25;Non-slipping devices for footwear; motorists' clothing; footwear; sweat-absorbent stockings; hosiery; camisoles; 
boxer shorts; belts [clothing]; socks; inner soles; clothing; wet suits for water-skiing; sweat-absorbent underwear; 
gaiters; breeches for wear; trousers; cyclists' clothing; gloves [clothing]; knitwear [clothing]; football boots; girdles; 
vests; gymnastic shoes; sports jerseys; jackets [clothing]; bathing caps; bathing trunks; bathing suits; sports shoes; ski 
gloves; studs for football boots; boots for sports; ski boots; clothing for gymnastics; leggings [trousers]; sweat-
absorbent socks; money belts [clothing].

Cl.28;Bladders of balls for games; ring games; balls for games; play balloons; batting gloves [accessories for games]; 
stationary exercise bicycles; marbles for games; boxing gloves; machines for physical exercises; body-building 
apparatus; shin guards [sports articles]; chest expanders [exercisers]; discuses for sports; rollers for stationary exercise 
bicycles; nets for sports; tennis nets; gloves for games; barbells; roller skates; ice skates; appliances for gymnastics; 
baseball gloves; knee guards [sports articles]; protective paddings [parts of sports suits]; skateboards; spring boards 
[sports articles]; weight lifting belts [sports articles]; bodyboards; in-line roller skates; punching bags; men's athletic 
supporters [sports articles]; trampolines; dumb-bells.
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Priority claimed from 10/08/2016; Application No. : 2016-086623 ;Japan 

3540295    12/01/2017
[International Registration No. : 1340481]
KOHJIN Life Sciences Co., Ltd.
1-3, Yurakucho 1-Chome, Chiyoda-ku Tokyo 100-0006 Japan

Proposed to be Used
IR DIVISION
Cl.1;Glutathione for use in the manufacture of foods and dietary supplements; chemicals containing glutathione as 
main ingredient; chemicals containing glutathione.

Cl.5;Dietary supplements containing glutathione.
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Priority claimed from 02/11/2015; Application No. : AM 52810/2015 ;Austria 

3540308    12/12/2016
[International Registration No. : 1321246]
Red Bull GmbH
Am Brunnen 1 A-5330 Fuschl am See Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; walkie-talkies; portable and mobile telephones and parts, spare parts and equipment and in particular 
holders and sheaths; electric cables, electric plugs, electrical adaptors; batteries, accumulators, charging devices for 
accumulators for wireless mobile phones; subscriber identity module cards, also for use with portable and mobile 
phones; mobile phone face plates; ring tones (being downloadable ringtones), software for mobile phones (Apps); 
downloadable sound, music, image and video recordings, interactive games played on computers; photocopying 
apparatus and machines; magnetic data carriers; sound recording discs; compact discs; DVDs and other digital recording
media; video tapes, records; portable music players; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; data processing systems; computers; computer programs and software; fire-extinguishing 
apparatus; automatic cash dispensing machines; ticket dispensers; automatic photographic booths; machine readable 
data carriers with programs installed; electronic publications (downloadable); computer programs (downloadable 
software); computer game software; mouse pads; navigation apparatus for vehicles; protective clothing [body armour]; 
protective spectacles; protective masks; protective helmets, in particular for sports purposes; protective shields, 
including ear, body and face protective shields; spectacles; spectacle frames, spectacle cases and holders; sunglasses; 
goggles for sports; headphones; breathing apparatus for divers; special purpose containers (cases, sheaths, housings) 
for apparatus and instruments included in this class; light, marker, life-saving and signalling buoys; wind socks for 
indicating wind direction; electric batteries and accumulators; magnets; luminous signs; luminous advertising signs; 
bracelets (encoded identification -), magnetic; acoustic conduits; acoustic couplers; acoustic (sound) alarms; antennas; 
agendas (electronic); amplifiers; amplifying tubes; amplifying valves; answering machines; cabinets for loudspeakers; 
cables; encoded magnetic cards; processors (central processing units); chips (integrated circuits); recorded computer 
operating programs; computer peripheral devices; computer programmes (programs), recorded; recorded computer 
software; optical and magnetic data media; electronic notice boards; hands free kits for phones; high-frequency 
apparatus; integrated circuit cards (smart cards); integrated circuits; intercommunication apparatus; junction boxes 
(electricity); junction sleeves for electric cables; laptop computers; loudspeakers; masts for wireless aerials; 
microprocessors; navigational instruments; notebook computers; radio pagers; radiotelephony sets; range finders; 
receivers; satellite navigational apparatus; sound recording carriers; sound recording strips; sounding leads; sounding 
lines; telephone apparatus; telephone receivers; telephone transmitters; telephone wires; television apparatus; 
transmitters (telecommunication); transmitting sets (telecommunication); video game cartridges; video telephones; wire 
connectors (electricity); wires, electric; computer mouse; photographic racks and rigs; remote control apparatus; 
signaling panels, luminous or mechanical; video screens; stereoscopes; stereoscopic apparatus.

Cl.16;Paper; cardboard; towels of paper; table napkins of paper; paper and cardboard coasters; covers (stationery); 
packaging of paper or cardboard; advertisement boards of paper or cardboard; filter paper; handkerchiefs of paper; toilet 
paper; bottle envelopes of cardboard or paper; packing paper; packaging containers; bags (envelopes, pouches) of paper 
or plastics, for packaging; printed matter; leaflets; magazines; books; printed publications; newspapers; newsletters; 
prospectuses; manuals [handbooks]; booklets and graphic representations; cards; postcards; greeting cards; brochures 
and folders (stationery); bookbinding material; photographs (printed); periodicals; pictures; posters; placards of paper or 
cardboard; catalogues; transparencies (stationery); flags of paper; boxes and signboards of paper or cardboard; 
calendars; clipboards; stationery; pads [stationery]; pens and pencils; erasers and paperweights; transfers 
[decalcomanias]; stickers [stationery]; labels, including iron-on labels not of textile; adhesives [glues] for stationery or 
household purposes; artists materials, including pencils, pastels (crayons), watercolours (paintings), aquarelles, artists 
watercolour saucers, painters' easels; drawing, painting and modelling materials and instruments; paint brushes; stamps 
(seals); typewriters, electric and non-electric; office requisites, except furniture; instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); plastic film for wrapping; plastic 
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bubble packs for wrapping or packaging; printers' type; printing blocks; slate and black boards; writing and drawing 
instruments; writing and drawing materials; self-adhesive tapes for stationery or household purposes; money clips; 
works of art and figurines of paper and cardboard, and architects' models; decoration and art materials made of paper 
and cardboard; filtering materials of paper; disposable paper napkins.

Cl.35;Advertising; sales promotion for others; arranging of advertising events and space; distribution of goods for 
advertising purposes; layout services for advertising purposes; on-line advertising on a computer network; rental of 
advertising time on communication media; news clipping services; business organization consultancy; business 
management; business administration; office functions; organization of trade fairs and exhibitions for commercial or 
advertising purposes; rental of vending machines; the bringing together, for the benefit of others, of a variety of goods, 
enabling customers to conveniently view and purchase those goods; compilation of statistics; sponsorship search; 
commercial administration of the licensing of the goods and services of others; administrative processing of purchase 
orders; updating of advertising material; dissemination of advertising matter; arranging newspaper subscriptions for 
others; arranging subscriptions to telecommunication services for others; business management of performing artists; 
business information; commercial information agencies; compilation of information into computer databases; 
systemization of information into computer databases; public relations; publication and writing of publicity texts; radio 
advertising; production of radio and television commercials; rental of advertising space; television advertising; outdoor 
advertising; demonstration of goods; presentation of goods on communication media for retail purposes; commercial 
information and advice for consumers; opinion polling.

Cl.38;Telecommunications; transmission of radio and television programs; information about telecommunication; 
message sending; communication by telephone and cellular telephone; computer aided transmission of messages and 
images; electronic mail; providing Internet chatrooms; communication by computer terminals; communications by fiber 
[fibre] optic networks; radio and television broadcasting; cellular telephone communication; electronic bulletin board 
services (telecommunications services); wireless mobile phone services; providing telecommunications connections to a 
global computer network; telecommunications routing and junction services; teleconferencing services; providing user 
access to global computer networks; providing access to databases; voice mail services; rental of access time to global 
computer networks; news agencies; paging services (radio, telephone or other means of electronic communication); 
rental of telecommunication equipment; rental of telephones; satellite transmission; telephone services; wire service; 
providing telecommunication channels for teleshopping services.

Cl.41;Education; teaching; tuition; academies (education); recreational parks and amusement parks; providing of 
training, including practical training (demonstration); entertainment; cinema presentations; club services (entertainment 
or education); entertainer services; entertainment information; presentation of live performances; movie theatre 
presentations; music-halls; musical performances; radio, music, cinema and television entertainment; circuses; sporting 
and cultural activities; operating racing and sporting teams, in particular in the motorsport sector; organization and 
staging of sports competitions; night club services; discotheque services; organization of fairs and exhibitions for 
cultural, sporting or educational purposes; rental of videotapes and cassettes, CD-ROMs and DVDs, cine-films and motion
pictures; rental of movie projectors and accessories; providing cinema and movie theatre facilities; providing museum 
facilities; rental of radio and television sets; rental of video cassette recorders; rental of audio equipment; rental of 
camcorders; rental of lighting apparatus for theatrical sets or television studios; rental of show or stage scenery; rental of 
video cameras; scriptwriting services; rental of games equipment and sound recordings; cinema, movie and video film 
production, other than advertising films; videotaping; film editing services and microfilming; digital imaging services; 
bookmobile services; publication of books, texts (other than publicity texts), electronic books and journals on-line; 
electronic desktop publishing; providing on-line electronic publications, not downloadable; news reporters services; 
photographic reporting; production of radio and television programs and shows; providing sports facilities; publication 
and writing of texts, other than publicity texts; game services provided on-line from a computer network; providing 
karaoke services; music composition and production services; layout services, other than for advertising purposes; 
animal training; health club services [health and fitness training]; library services; operating lotteries; language 
interpreter services; arranging and conducting of seminars, conferences, symposiums, workshops, congresses, contests 
and concerts; recreation information; party planning (entertainment); dubbing; gambling; photography; radio 
entertainment; recording studio and television studio services; rental of sports grounds and stadium facilities; subtitling.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; data conversion of 
computer programs and data (not physical conversion); computer system design; conversion of data or documents from 
physical to electronic media; creating and maintaining websites for others; hosting computer sites; installation of 
computer software; industrial design; engineering; consultancy in the field of energy-saving; research in the field of 
environmental protection; calibration (measuring); recovery of computer data; consultancy in the field of computer 
hardware and software; duplication of computer programs; computer rental; updating of computer software; hosting of 
computer sites (web sites); maintenance of computer software; providing search engines for the Internet; rental of 
computer software; rental of web servers.
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3540346    05/12/2016
[International Registration No. : 1341098]
SA.AL GmbH
Bendlgasse 16 A-1120 Wien Austria

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; beauty care cosmetics.

Cl.8;Hygienic and beauty implements for humans and animals.

Cl.44;Cosmetic body care services; human hygiene and beauty care.
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3540351    20/01/2017
[International Registration No. : 1341725]
Millfont Limited
Hoban House, Haddington Road, Dublin 4 Ireland

Proposed to be Used
IR DIVISION
Cl.35;Management services; business project management; business development management; provision of business
services to third parties to assist them in reaching its objectives; business programme management; procurement 
services; procurement of contracts for others; arranging of trading transactions and commercial contracts; arranging of 
contractual trade services for third parties; arranging of contracts, for others, for the providing of services; cost 
assessment services; cost benefit analysis; cost management; business auditing of projects; consultancy services 
relating to the aforesaid services.

Cl.36;Financial management of building projects; financial risk management; insurance services; insurance valuations; 
asset management services; time and cost overrun risk insurance; time and cost completion risk insurance; consultancy 
services relating to the aforesaid services.

Cl.37;Construction management services; on-site building project management services; consultancy services relating 
to the aforesaid services.

Cl.45;Health and safety consultancy; dispute resolution services; consultancy services relating to the aforesaid 
services.
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3540374    21/02/2016
[International Registration No. : 1339910]
iVenture Card Ltd
Suite 1106-8, 11/F Tai Yau Building No. Wanchai Hong-Kong China

Proposed to be Used
IR DIVISION
Cl.35;Advertising services, namely, promoting and marketing the goods and services of others in the field of travel via 
print and electronic media; marketing advisory services in the field of travel; marketing services in the field of travel; 
providing business management services in the field of travel.

Cl.36;Issuing stored value cards for use as electronic travel tickets.

Cl.39;Arranging travel tours; arranging travel tours for tourists; booking of travel tickets; coordinating travel 
arrangements for individuals and for groups; on-line transportation reservation and travel ticket reservation services; 
organization of travel; organization of travel and boat trips; providing information and commentary relating to travel via a 
web site; providing information relating to travel via a web site; providing travel information from an online computer 
database; providing travel information via global computer networks; providing information, news and commentary in the 
field of travel; providing information relating to travel and travel services provided online; providing reviews of travel 
service providers; provision of travel information.
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3540380    13/01/2017
[International Registration No. : 1341309]
Frédéric KRIEF
11 Rue Chauveau F-92200 Neuilly/Seine France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, oils for cosmetic use, milks and creams for cosmetic use, cosmetic bath and shower preparations, 
pencils for cosmetic use, cosmetic kit; toiletries, soaps; make-up products, make-up, mascaras, nail polish, lipsticks, 
make-up powder, make-up pencils, make-up foundation; make-up removing products; beauty masks; shampoos; 
dentifrices; perfumery products, perfumes, toilet waters; deodorants for personal use (perfumery); sunscreen products 
(cosmetics); cosmetic skin-tanning preparations.

Cl.9;Spectacles (optics); sunglasses; optical goods; spectacle cases.

Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; coins; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, 
chains, springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or 
presentation cases for timepieces; medals; charms.

Cl.16;Stationery; adhesives for stationery or household purposes; artists' materials; paintbrushes; paper; cardboard; 
boxes of cardboard or paper; posters; albums; cards; books; newspapers; prospectuses; pamphlets; catalogs; calendars;
writing instruments; patterns for dressmaking; face towels of paper; table linen of paper; bags and small bags (envelopes,
pouches) of paper or plastic for packaging.

Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
wallets; purses (coin purses); handbags, backpacks, wheeled bags; bags for climbers and campers, travel bags, beach 
bags, school bags; vanity cases (empty); collars or clothing for animals; bags or net bags for shopping; bags or small 
bags (envelopes, pouches) of leather for packaging.

Cl.24;Fabrics; bed and table covers; fabrics for textile use; elastic fabrics; velvet; bed linen; household linen; table 
linen not of paper; bath linen (except clothing).

Cl.25;Clothing, footwear (excluding orthopedic footwear); headgear.
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3540381    27/09/2016
[International Registration No. : 1339996]
Obschestvo s ogranichennoi otvetstvennostyu "Logistic Trade"
ul. Osennyaya, d. 17, korp. 1, pom. I, kom. 146 RU-121609 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Clothes hooks of metal; cornices of metal; hooks [metal hardware]; shelves of metal; racks of metal; steps 
[ladders] of metal.

Cl.8;Abrading instruments [hand instruments]; adzes [tools]; agricultural implements, hand-operated; agricultural forks 
[hand tools]; annular screw plates; apparatus and instruments for skinning butcher's animals; apparatus and instruments 
for slaughtering butchers' animals; apparatus for destroying plant parasites, hand-operated; apparatus for tattooing; 
augers [hand tools]; awls; axes; bayonets; beard clippers; bill-hooks; bits [hand tools]; bits [parts of hand tools]; blade 
sharpening instruments; blades [hand tools]; blades [weapons]; blades for planes; bludgeons; border shears; borers; 
bow saws; braiders [hand tools]; branding irons; breast drills; budding knives; bushhammers; can openers, non-electric; 
carpenters' augers; cattle marking tools; cattle shearers; cattle stunning appliances; caulking irons; centre punches 
[hand tools]; cheese slicers, non-electric; chisels; choppers [knives]; clamps for carpenters or coopers; cleavers; 
crimping irons; crow bars; curling tongs; cuticle nippers; cuticle tweezers; cutlery; cutter bars; cutters; cutting tools 
[hand tools]; daggers; depilation appliances, electric and non-electric; dies [hand tools]; diggers [hand tools]; ditchers 
[hand tools]; draw wires [hand tools]; drawing knives; drill holders [hand tools]; drills; ear-piercing apparatus; earth 
rammers [hand tools]; edge tools [hand tools]; egg slicers, non-electric; embossers [hand tools]; emery files; emery 
grinding wheels; engraving needles; expanders [hand tools]; extension pieces for braces for screw taps; eyelash curlers; 
farriers' knives; files [tools]; fingernail polishers, electric or non-electric; fire irons; fireplace bellows [hand tools]; fish 
tapes [hand tools]; flat irons; fleshing knives [hand tools]; foundry ladles [hand tools]; frames for handsaws; fruit pickers 
[hand tools]; fullers [hand tools]; fulling tools [hand tools]; garden tools, hand-operated; gimlets [hand tools]; glaziers' 
diamonds [parts of hand tools]; glazing irons; goffering irons; gouges [hand tools]; grafting tools [hand tools]; graving 
tools [hand tools]; grindstones [hand tools]; guns [hand tools]; guns, hand-operated, for the extrusion of mastics; hackles
[hand tools]; hainault scythes; hair clippers for animals [hand instruments]; hair clippers for personal use, electric and 
non-electric; hair-removing tweezers; hammers [hand tools]; hand drills, hand operated; hand implements for hair curling;
hand pumps; hand tools, hand-operated; harpoons; harpoons for fishing; hatchets; hoes [hand tools]; holing axes; 
hollowing bits [parts of hand tools]; hoop cutters [hand tools]; hunting knives; ice picks; implements for decanting liquids
[hand tools]; insecticide atomizers [hand tools]; insecticide sprayers [hand tools]; insecticide vaporizers [hand tools]; 
instruments and tools for skinning animals; instruments for punching tickets; irons [non-electric hand tools]; jig-saws; 
knife steels; knives; knuckle dusters; ladles [hand tools]; ladles for wine; lasts [shoemakers' hand tools]; lawn clippers 
[hand instruments]; leather strops; levers; lifting jacks, hand-operated; machetes; mallets [hand instruments]; manicure 
sets; manicure sets, electric; marline spikes; masons' hammers; mattocks; meat choppers [hand tools]; metal band 
stretchers [hand tools]; metal wire stretchers [hand tools]; milling cutters [hand tools]; mincing knives [hand tools]; mitre 
boxes [hand tools]; molding irons; money scoops; mortars for pounding; mortise axes; mortise chisels; nail clippers, 
electric or non-electric; nail drawers [hand tools]; nail extractors, hand-operated; nail files; nail files, electric; nail nippers; 
nail punches; needle files; needle-threaders; nippers; numbering punches; nutcrackers; oyster openers; palette knives; 
paring irons [hand tools]; paring knives; pedicure sets; penknives; perforating tools [hand tools]; pestles for pounding; 
pickaxes; picks [hand tools]; pincers; pin punches; pizza cutters, non-electric; plane irons; planes; pliers; priming irons 
[hand tools]; pruning knives; pruning scissors; pruning shears; punch pliers [hand tools]; punches [hand tools]; 
rabbeting planes; rakes [hand tools]; rams [hand tools]; rasps [hand tools]; ratchets [hand tools]; razor blades; razor 
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cases; razor strops; razors, electric or non-electric; reamer sockets; reamers; riveters [hand tools]; riveting hammers 
[hand tools]; sabres; sand trap rakes; saw blades [parts of hand tools]; saw holders; saws [hand tools]; scaling knives; 
scissors; scrapers [hand tools]; scraping tools [hand tools]; screwdrivers; screw stocks [hand tools]; screw-thread 
cutters [hand tools]; scythe rings; scythe stones; scythes; secateurs; sharpening instruments; sharpening stones; 
shaving cases; shear blades; shearers [hand instruments]; shears; shovels [hand tools]; sickles; side arms, other than 
firearms; silver plate [knives, forks and spoons]; sledgehammers; spades [hand tools]; spanners [hand tools]; spatulas 
[hand tools]; spoons; squares [hand tools]; stamping-out tools [hand tools]; stone hammers; stropping instruments; 
sugar tongs; sword scabbards; swords; syringes for spraying insecticides; table cutlery [knives, forks and spoons]; table 
forks; tap wrenches; taps [hand tools]; thistle extirpators [hand tools]; tongs; tool belts [holders]; tree pruners; trowels; 
trowels [gardening]; tube cutters [hand tools]; tube cutting instruments; tweezers; vegetable choppers; vegetable knives; 
vegetable shredders; vegetable slicers; vices; weeding forks [hand tools]; whetstone holders; wick trimmers [scissors]; 
wire strippers [hand tools].

Cl.11;Electric lamps; gas lamps; safety lamps.

Cl.21;Aerosol dispensers, not for medical purposes; aquarium hoods; autoclaves [pressure cookers], non-electric; 
baby baths, portable; baking mats; basins [bowls]; basins [receptacles]; baskets for domestic use; basting spoons 
[cooking utensils]; beaters, non-electric; beer mugs; bird baths; birdcages; blenders, non-electric, for household 
purposes; boot jacks; boot trees [stretchers]; bottle openers; bottles; boxes for dispensing paper towels; boxes for 
sweetmeats; boxes of glass; bread baskets, domestic; bread bins; bread boards; buckets; busts of porcelain, ceramic, 
earthenware or glass; butter dishes; butter-dish covers; buttonhooks; cabarets [trays]; cages for household pets; cake 
molds [moulds]; candelabra [candlesticks]; candle extinguishers; candle rings; carboys; carpet beaters [hand 
instruments]; cauldrons; ceramics for household purposes; chamber pots; cheese-dish covers; china ornaments; 
chopsticks; cinder sifters [household utensils]; clothes racks, for drying; closures for pot lids; clothes-pegs; clothing 
stretchers; coasters, not of paper and other than table linen; cocktail shakers; cocktail stirrers; coffee filters, non-electric; 
coffee grinders, hand-operated; coffee percolators, non-electric; coffee services [tableware]; coffeepots, non-electric; 
comb cases; combs; combs for animals; confectioners' decorating bags [pastry bags]; containers for household or 
kitchen use; cookery molds [moulds]; cookie [biscuit] cutters; cookie jars; cooking pins of metal; cooking pot sets; 
cooking pots; cooking skewers of metal; cooking utensils, non-electric; coolers [ice pails]; corkscrews; cosmetic 
utensils; covers for dishes; covers, not of paper, for flower pots; crockery; cruet sets for oil and vinegar; cruets; crystal 
[glassware]; cups; cups of paper or plastic; currycombs; cutting boards for the kitchen; decanters; deep fryers, non-
electric; demijohns; dishes; dishes for soap; disposable table plates; drinking bottles for sports; drinking glasses; 
drinking horns; drinking straws; drinking troughs; drinking vessels; drying racks for laundry; earthenware; earthenware 
saucepans; egg cups; electric combs; electric devices for attracting and killing insects; enamelled glass, not for building; 
epergnes; eyebrow brushes; feeding troughs; fiberglass other than for insulation or textile use; figurines [statuettes] of 
porcelain, ceramic, earthenware or glass; fitted picnic baskets, including dishes; flasks; flat-iron stands; floss for dental 
purposes; flower pots; fly swatters; food cooling devices, containing heat exchange fluids, for household purposes; fruit 
cups; fruit presses, non-electric, for household purposes; frying pans; funnels; fused silica [semi-worked product], other 
than for building; gardening gloves; garlic presses [kitchen utensils]; glass [receptacles]; glass bowls; glass bulbs 
[receptacles]; glass caps; glass flasks [containers]; glass for vehicle windows [semi-finished product]; glass 
incorporating fine electrical conductors; glass jars [carboys]; glass wool other than for insulation; glass, unworked or 
semi-worked, except building glass; glass vials [receptacles]; glove stretchers; glue-pots; graters for kitchen use; 
griddles [cooking utensils]; gridiron supports; grills [cooking utensils]; heat insulated containers for beverages; heaters 
for feeding bottles, non-electric; heat-insulated containers; hip flasks; holders for flowers and plants [flower arranging]; 
hot pots, not electrically heated; ice cube molds [moulds]; indoor aquaria; indoor terrariums [plant cultivation]; indoor 
terrariums [vivariums]; insect traps; insulating flasks; ironing board covers, shaped; ironing boards; isothermic bags; 
jugs; kettles, non-electric; kitchen containers; kitchen grinders, non-electric; kitchen utensils; knife rests for the table; 
large-toothed combs for the hair; lazy susans; liqueur sets; litter boxes [trays] for pets; lunch boxes; majolica; make-up 
removing appliances; mangers for animals; menu card holders; mess-tins; mills for domestic purposes, hand-operated; 
mixing spoons [kitchen utensils]; molds [kitchen utensils]; mosaics of glass, not for building; mouse traps; mugs; nail 
brushes; napkin holders; napkin rings; nest eggs, artificial; non-electric portable coldboxes; noodle machines, hand-
operated; nozzles for watering cans; nozzles for watering hose; opal glass; opaline glass; painted glassware; paper 
plates; pastry cutters; pepper mills, hand-operated; pepper pots; perfume burners; perfume sprayers; pie servers; piggy 
banks; pipettes [wine-tasters]; plate glass [raw material]; plates to prevent milk boiling over; plungers for clearing blocked
drains; porcelain ware; pot lids; pots; pottery; poultry rings; powder compacts; powder puffs; powdered glass for 
decoration; rat traps; refrigerating bottles; rings for birds; rolling pins, domestic; salad bowls; salt cellars; salt shakers; 
saucers; scoops [tableware]; services [dishes]; shaving brush stands; shaving brushes; shoe horns; shoe trees 
[stretchers]; sieves [household utensils]; sifters [household utensils]; signboards of porcelain or glass; siphon bottles for 
carbonated water; soap boxes; soap dispensers; soap holders; soup bowls; spatulas [kitchen utensils]; spice sets; 
spouts; sprinklers; sprinklers for watering flowers and plants; sprinkling devices; statues of porcelain, ceramic, 
earthenware or glass; stew-pans; strainers; strainers for household purposes; sugar bowls; table plates; tableware, other 
than knives, forks and spoons; tankards; tea balls; tea caddies; tea cosies; tea services [tableware]; tea strainers; 
teapots; thermally insulated containers for food; tie presses; toilet cases; toilet paper dispensers; toilet paper holders; 
toilet utensils; toothbrushes, electric; toothpick holders; toothpicks; towel rails and rings; trash cans; trays for domestic 
purposes; trays for domestic purposes, of paper; trivets [table utensils]; trouser presses; urns; utensils for household 
purposes; vases; vegetable dishes; vessels of metal for making ices and iced drinks; vitreous silica fibers [fibres], not for 
textile use; waffle irons, non-electric; washing boards; waste paper baskets; water apparatus for cleaning teeth and gums;
watering cans; watering devices; whisks, non-electric, for household purposes; window-boxes; works of art of porcelain, 
ceramic, earthenware or glass.

Cl.27;Bath mats; carpets; non-slip mats.
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Priority claimed from 01/12/2016; Application No. : 016121907 ;European Union 

3540399    08/12/2016
[International Registration No. : 1340541]
delfortgroup AG
Fabrikstrasse 20 A-4050 Traun Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; paper pulp, wood pulp, cellulose.

Cl.16;Paper and cardboard; newsprint, magazine paper, printing paper, thin base paper, release base paper, fine paper 
including writing and drawing paper, copying paper, offset paper, label paper, envelope paper, paper for use in the 
graphic arts industry; coated paper, siliconized paper, greaseproof paper; leaflets for printing and folding; kraft papers, 
corrugated papers, laminated papers; paper for making bags and sacks; wrapping paper, packaging paper, packaging 
board, paperboard and cardboard, liquid packaging board, paper and board boxes and bags and/or in combination with 
plastic or foils; plastic materials for packaging; plastic films for packaging and wrapping.

Cl.22;Ropes and string; nets; tents, awnings and tarpaulins; sails; sacks; padding and stuffing materials (except of 
paper, cardboard, rubber or plastics); raw fibrous textile materials; textile fibres; flax fibres (raw), hemp fibres, straw 
fibres, other fibers from annual plants, included in this class.

Cl.34;Tobacco, smokers' articles; matches; cigarette paper, plug-wrap paper, tipping paper (cigarette paper), filter 
paper (cigarette paper), books of cigarette papers, cigarette rolling paper for roll-your-own cigarettes.

Cl.35;Advertising; business management; business administration; office functions; wholesale and retail sale services 
relating to paper industry products, namely paper, paper products, cardboard, cardboard products, packaging paper, 
packaging cardboard, plastic packaging and wrapping materials, films for packaging and wrapping, cigarette paper, plug-
wrap paper.

Cl.40;Treatment of materials, namely printing services, coating services, chemical surface modification services.
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Priority claimed from 20/07/2016; Application No. : 87109914 ;United States of America 

3540419    16/01/2017
[International Registration No. : 1340785]
PIACENTILE, JOSEPH
25 Angela Court Woodcliff Lake NJ 07677 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Dissemination of promotional information about medications and pharmaceutical products to physicians and 
clinicians that is relevant to a specific patient.

Cl.44;Providing clinical decision-support information, clinical content and pharmaceutical information to physicians 
and clinicians that is relevant to a specific patient.
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3540678    20/12/2016
[International Registration No. : 1341866]
GUIZHOU SOUTHWEST GOLD BUSINESS CENTER CO., LTD.
No. 7-2 Huangguoshu Building A, No. 46-48 Zhonghua North Road, Yunyan District, Guiyang City Guizhou Province China

Proposed to be Used
IR DIVISION
Cl.14;Ingots of precious metals; precious metals, unwrought or semi-wrought; gold, unwrought or beaten; alloys of 
precious metal; silver, unwrought or beaten; works of art of precious metal; bracelets [jewellery, jewelry (Am.)]; chains 
[jewellery, jewelry (Am.)]; ornaments [jewellery, jewelry (Am.)]; rings [jewellery, jewelry (Am.)].

Cl.35;Import-export agencies; auctioneering; intermediation services for others [purchasing goods and services for 
other businesses]; sales promotion for others.
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Priority claimed from 08/08/2016; Application No. : 1337331 ;Benelux 

3540686    07/02/2017
[International Registration No. : 1341740]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (LEDs), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated leds, oleds and/or polymer emitting diodes for the purpose of lighting apparatus 
and installations.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; so 
called “solid state” lighting apparatus and installations; lighting panels; parts of the aforesaid goods.
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Priority claimed from 30/07/2016; Application No. : 30 2016 022 379 ;Germany 

3540688    24/12/2016
[International Registration No. : 1341912]
Carl Zeiss Meditec AG
Göschwitzer Strasse 51-52 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments to visualize cellular structures.

Cl.10;Endoscopes.
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Priority claimed from 12/07/2016; Application No. : 694076 ;Switzerland 

3540692    06/01/2017
[International Registration No. : 1341302]
OrientSwiss SA
Rue Caroline 15 A, c/o Mehrzad Khoï CH-1003 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;E-commerce software and application software for mobile telephones enabling users to carry out commercial 
transactions by electronic means via a global computer network.

Cl.35;Online sales, namely operating online marketplaces for sellers and buyers of the following goods: e-commerce 
software and application software for mobile telephones enabling users to carry out commercial transactions by 
electronic means via a global computer network; online sales services in which sellers present the following goods: e-
commerce software and application software for mobile telephones enabling users to carry out commercial transactions 
by electronic means via a global computer network, to be offered for sale and purchase or for bidding conducted via the 
Internet to facilitate the sale of said goods and services by others via a computer network; advertising, promotional and 
marketing services via the Internet; provision of space on web sites for advertising of the following goods: e-commerce 
software and application software for mobile telephones enabling users to carry out commercial transactions by 
electronic means via a global computer network.

Cl.38;Telecommunication services, namely electronic transmission of data and information; electronic messaging; 
provision of an online interactive bulletin board for transmission of messages among computer users concerning the 
trading and sale of goods and services via a global computer network.
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3540705    31/01/2017
[International Registration No. : 1341765]
M&G Hausgeräte GmbH
Potsdamer Straße 92 10785 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices.

Cl.7;Metalworking machines, woodworking machines, machines for processing plastics; electromechanical machines 
for chemical industry, agricultural machines, haulage apparatus (mining)/extractors for mining; machines for the textile 
industry; beverage preparation machines, electromechanical; road making machines; road building machines; packaging 
machines; machine tools; motors, other than for land vehicles; machine coupling and transmission components (except 
for land vehicles); agricultural implements, other than hand-operated; incubators for eggs; automatic vending machines.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.35;Advertising; business management; business administration; office functions.

Cl.37;Building construction; electric appliance installation and repair; kitchen equipment installation services.
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3540721    14/02/2017
[International Registration No. : 1341624]
Dr. Ing. Marc Mültin
Scheffelstr. 56 76135 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; integrated software packages; mobile software; unified communications software; electrical 
engineering software; science software.

Cl.39;Providing information relating to the distribution of electricity; information and advisory services in relation to the 
distribution of energy.

Cl.42;Computer software design; software creation; software development; consultancy in the field of software design; 
creation, maintenance and adaptation of software; technical project studies in the field of computer hardware and 
software; advisory services relating to the use of energy; programming of energy management software; development of 
energy and power management systems; design and development of energy management software; computer 
programming for the energy industry; advisory services relating to energy efficiency; recording data relating to energy 
consumption in buildings; technological analysis relating to energy and power needs of others; consultancy relating to 
technological services in the field of power and energy supply; conducting research and technical project studies relating 
to the use of natural energy; provision of information concerning research and technical project studies relating to the 
use of natural energy.
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3540723    04/01/2017
[International Registration No. : 1341712]
Akzo Nobel Coatings International B.V.
Velperweg 76 NL-6824 BM Arnhem

Proposed to be Used
IR DIVISION
Cl.1;Putties, fillers and pastes, all for use in the automotive and car repair industry.

Cl.2;Coatings, paints, varnishes, lacquers, primers; thinners for paints, thickeners for paints; preservatives against rust;
colouring matters; dyes, dyestuffs; mordants; natural resins, metals in foil and powder form for painters and decorators, 
all for use in the automotive and car repair industry.

Cl.3;Bleaching preparations; cleaning, polishing, scouring and abrasive preparations, all for use in the automotive and 
car repair industry.
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Priority claimed from 08/07/2016; Application No. : 30 2016 106 307 ;Germany 

3540731    23/12/2016
[International Registration No. : 1341475]
fashiontv.com GmbH c/o R.A.W. Unternehmensberatung GmbH
Elsenheimerstrasse 43 80687 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrical engineering and electronic apparatus and instruments, as far as included in this class; photographic, 
cinematographic and optical apparatus and instruments; electrical controlling, measuring, signalling, electrical checking 
(supervision), electrical regulating and switching apparatus; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers; sound and image recordings; exposed and cinematographic films; video tapes 
and cassettes; recording discs and pre-recorded magnetic tapes; data processing apparatus and computers; parts of the 
aforesaid goods (included in this class); glasses, sunglasses; computer programmes stored on data carriers, data 
carriers, as far as included in this class; pre-recorded and unrecorded data carriers; computer hardware; computer 
software (downloadable); CDs, DVDs, video games (computer games).

Cl.38;Telecommunications services; broadcasting of radio programs; broadcasting of cable television programs and 
television programs; provision of access to information in the Internet, namely electronic communication in the fields of 
fashion and music; broadcasting of radio and television programs via the Internet; collection and transmission of news 
(news agencies); transmission of sound and images via satellites; providing user access to computer programmes in data
networks.

Cl.41;Film production, motion picture rental, projection of films; radio and television entertainment; services in the field 
of education and entertainment (included in this class), musical, singing, theatre and dancing performances, live and via 
media; education via radio or television; production of radio and television programs; sporting and cultural activities; 
production, rental and showing of films (entertainment), educational and entertainment films, stored on recorded video 
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carriers and CDs, CD ROMs and DVDs; organization of award shows; organization and arranging of fashion shows for 
entertainment purposes; providing of training; education; entertainment.

Cl.45;Legal services; security services for the protection of property and individuals; escorting in society 
(chaperoning), marriage agencies, agency services for arranging personal introductions, matchmaking services; dating 
services, internet dating services, dating agency services, video dating services, computer dating services.
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3540740    22/12/2016
[International Registration No. : 1341868]
Wealthify Ltd
Global Reach, Dunleavy Drive Cardiff CF11 0SN United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising services provided via the internet; data processing; provision of business information; 
compiling, analysing and retrieving data or information; all the aforesaid related to finance, financial services, wealth 
management, investment management and insurance.

Cl.36;Financial services; insurance; wealth management; investment management; tax services (not accounting); 
information services relating to all of the aforesaid provided on-line from a computer database or the internet; advisory, 
planning, brokerage, information and consultancy services relating to all of the aforesaid.
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3543524    10/02/2017
[International Registration No. : 1342905]
Bill & Melinda Gates Foundation
440 5th Ave. N. Seattle WA 98109 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Point of care diagnostic apparatus for the diagnosis of infectious diseases.

Cl.44;Medical services in the field of infectious disease diagnostics.
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Priority claimed from 02/08/2016; Application No. : 30 2016 022 271 ;Germany 

3543867    11/01/2017
[International Registration No. : 1342669]
Covestro Deutschland AG
Kaiser-Wilhelm-Allee 60 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; unprocessed plastics; adhesives used in industry; 
unprocessed synthetic casting resins for the manufacture of optical lenses and lens blanks.

Cl.9;Optical lenses and lens blanks.
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Priority claimed from 15/11/2016; Application No. : 2016742986 ;Russian Federation 

3543874    21/12/2016
[International Registration No. : 1342609]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Benzene; gasoline; producer gas; solidified gases [fuel]; oil-gas; fuel gas; gas for lighting; fuel; diesel oil; 
additives, non-chemical, to motor fuel; cutting fluids; industrial grease; lubricating oil; industrial oil; motor oil; lubricating 
grease; petroleum, raw or refined; biodiesel fuel; jet biofuel; dust absorbing compositions; anthracite; benzol; wood 
briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw material]; ozocerite [ozokerite]; 
illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; firewood; paper spills for lighting; fish oil, not 
edible; illuminating grease; grease for leather; grease for footwear; tallow; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; rape oil for industrial purposes; lubricants; naphtha; nightlights [candles]; 
oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-
slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease 
for arms [weapons]; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying 
compositions; alcohol [fuel]; methylated spirit; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic 
base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles;
ceresine; electrical energy; ethanol [fuel]; petroleum ether; sunflower oil for industrial purposes.

Cl.37;Drilling of deep oil or gas-wells; drilling of wells; retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; 
anti-rust treatment for vehicles; vehicle maintenance; vehicle polishing; motor vehicle maintenance and repair; 
construction; asphalting; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; linen ironing; pressing of clothing; disinfecting; rat exterminating; 
mining extraction; refilling of toner cartridges; knife sharpening; building insulating; repair information; construction 
information; bricklaying; riveting; construction consultancy; varnishing; re-tinning; scaffolding; road paving; window 
cleaning; vehicle washing; building construction supervision; upholstering; renovation of clothing; rustproofing; sanding;
pumicing; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; vehicle breakdown repair 
services; rental of bulldozers; rental of road sweeping machines; rental of cleaning machines; rental of cranes 
[construction equipment]; rental of construction equipment; rental of excavators; plumbing; masonry; roofing services; 
painting, interior and exterior; carpentry services; underwater repair; plastering; quarrying services; repair of security 
locks; umbrella repair; parasol repair; burner maintenance and repair; film projector repair and maintenance; airplane 
maintenance and repair; safe maintenance and repair; clock and watch repair; pump repair; upholstery repair; shoe 
repair; clothing repair; photographic apparatus repair; furniture restoration; restoration of musical instruments; 
restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; 
vehicle service stations [refuelling and maintenance]; washing; washing of linen; pipeline construction and maintenance; 
pier breakwater building; underwater construction; harbour construction; factory construction; building of fair stalls and 
shops; shipbuilding; cleaning of buildings [interior]; street cleaning; vermin exterminating, other than for agriculture; 
artificial snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; 
elevator installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace 
installation and repair; telephone installation and repair; air conditioning apparatus installation and repair; fire alarm 
installation and repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen 
equipment installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance 
and repair; office machines and equipment installation, maintenance and repair; interference suppression in electrical 
apparatus; swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning 
of clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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Priority claimed from 04/09/2016; Application No. : 87160795 ;United States of America 

3544113    25/01/2017
[International Registration No. : 1342674]
Thomas Villwock
11956 Bernardo Plaza Dr. Ste. 118 San Diego CA 92128 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemically treated non-medical test strips for detecting the presence of an analyte in a chemical sample.

Cl.2;Printing inks; inkjet fluids having a detectable analyte for use in ink-jet printers.
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3544183    16/12/2016
[International Registration No. : 1342425]
Service-Bund GmbH & Co. KG
Friedhofsallee 126 23554 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.29;Meat, frozen meat; fish; prepared vegetables; poultry and game; meat extracts; preserved meat, fish, vegetables, 
mushrooms and fruits, also pickled; preserved meat, fish, fruits and vegetables for gourmet salads; dried and cooked 
fruits and vegeta-bles; meat, fish and vegetable jellies; tomato paste; jams; eggs; dried pulses for food; milk and milk 
products, namely butter, cheese, cream, yoghurt, powdered milk for food purposes, preserved milk, evaporated milk; 
edible soy oils; edible oils and fats; margarine; edible fats and oils; pickles; gelatine for human consumption.

Cl.30;Coffee, tea, cocoa; rice; sago; artificial coffee; flour and preparations made from cereals [except forage]; 
semolina; oat flakes; powdered maize kernels for food; breadcrumbs; pasta; tarts; biscuit rusk; dutch rusk; bread; 
biscuits; cakes; pastries and confectionery; edible ices; honey; treacle; yeast; baking-powder; puddings in powder form; 
edible salt; mustard; pepper; vinegar, sauces [except salad sauces]; spices; ice [except cryogenic preparations]; chips.

Cl.31;Fruits.

Cl.43;Services for providing food and drink.
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Priority claimed from 28/07/2016; Application No. : 30 2016 106 910 ;Germany 

3544188    09/12/2016
[International Registration No. : 1342428]
Eyeo GmbH
Lichtstraße 25 50825 Köln Germany

Proposed to be Used
IR DIVISION
Cl.38;Provision of electronic mailbox services and online chat rooms.

Cl.42;Computer programming; technical support services in the field of computer software; consultancy in the field of 
selection, implementation and use of computer software; online technical support in the field of computer software; 
advisory services relating to software; diagnosis of computers (computer software); updating of computer software for 
others; protection against computer viruses; services in connection with computer security; technical support, namely 
troubleshooting of computer software problems; software maintenance; monitoring computer systems of others for 
technical purposes (software); providing computer programs and computer hardware for data storage; providing search 
engines for obtaining data for obtaining information in a wide variety of fields over computer networks, wireless networks 
and the Internet; providing information in the field of computer security and maintenance [software]; programming and 
development of computer software.
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Priority claimed from 28/11/2016; Application No. : 30 2016 110 723 ;Germany 

3544192    25/01/2017
[International Registration No. : 1342441]
Albrecht Jung GmbH & Co. KG
Volmestraße 1 58579 Schalksmühle Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric connectors, in particular electric connection devices, couplings, adapters, electric sockets, plugs, 
terminals for electric cables; branch boxes (electricity); junction boxes (electricity); antennas; switchboards; alarms and 
alarm systems; indicators (electric/electronic); adapted covering plates for covering of electro-technical and electronic 
apparatus for home and building technology; limiters (electricity); computer programs, recorded; computer software 
(recorded); inductor coils; anti-interference devices (electricity); remote control devices; fire alarms; electric/electronic 
devices/apparatus, for house and building technology, connected using wireless and/or cable technology, in particular via
an installation bus system, and for transmitting commands to modulate regulating, control, checking (supervision), 
measuring, transmission and recording devices/apparatus; interfaces, in particular for home automation and building 
technology; couplers (data processing equipment); optical lamps; light emitting diodes (leds); light regulators, light 
signalling apparatus, in particular dimmers; photometers; regulating, control, checking (supervision), measuring, 
monitoring, switching and recording devices/apparatus, in particular for home automation and building technology; 
electric/electronic switches, in particular installation switches, built-in switches for devices, toggle switches, rocker 
switches, rotary switches, press-button switches, touch contacts, pull switches, slide switches and multiple-
circuitbreakers; control consoles and panels (electricity); transmitters of electric and electronic signals; smart cards 
[intergrated circuit cards]; coils (electric and electromagnetic); electrical controls; rectifiers; converters, electric; sensors 
for detecting movements (movement indicators), sounds, brightness, gases, smoke, temperature and other physical 
variables for home automation and building technology, in particular for the control of lighting, room and building 
surveillance; electric/electronic transformers (combinational circuit parts); distribution boxes and boards (electricity); 
time switch apparatus, in particular for controlling electric devices, lighting devices, blinds, roller blinds.

Cl.11;Lighting apparatus and installations; lighting apparatus utilising light emitting diodes (leds); lamps (electric and 
electronic); light diffusers; protective casings for lighting [parts of lighting apparatus].

Cl.37;Installation, maintenance and repair of electrical apparatus (servicing).
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3544335    18/10/2016
[International Registration No. : 1342614]
M. ABDELBASSAT CHAIB
117 RUE DE CHARENTON F-75012 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Sound or image recording, transmission or reproduction apparatus and other digital recording media; mobile 
telephones, smartphones, digital tablets, telephones; component parts of mobile telephones, smartphones, digital tablets 
and telephones; accessories for mobile telephones, smartphones, digital tablets and telephones, namely earphones, 
headphones, earbuds, hands-free microphones, hands-free kits, covers, cases and protective covers, electric chargers, 
rechargeable batteries, docking stations and bases for connecting mobile telephones, smartphones and digital tablets; 
game software; software (recorded programs); computer peripherals; electric batteries; detectors; electric wires.

Cl.35;Telephone subscription services; radiotelephony subscriptions; subscriptions to a radio paging service; 
telematic subscriptions; subscriptions to a database; subscriptions to a database server; subscriptions to a service 
provider for access to a computer or data transmission network, particularly to a global communication network (such as 
the Internet) or a private or restricted-access network (such as an intranet); subscriptions to electronic newspapers; 
subscriptions to a telecommunication service; database updating services; information services relating to the updating 
of databases; computer file management services; collection of data in a central file; systematization of data in a central 
file; advertising literature updating services, sample distribution services; organization of exhibitions, fairs for 
commercial or advertising purposes; advertising, namely establishment of media plans; demonstration of goods.

Cl.38;Telecommunications; telecommunication information; communications by computer terminals or by fiber-optic 
networks; communications by radio or telephone; cellular telephone communication services; provision of user access to 
global computer networks; provision of on-line forums; provision of access to databases; electronic bulletin board 
services (telecommunication services); connection by telecommunications to a global computer network; news or 
information agencies; rental of telecommunication apparatus; radio or television programs (broadcasts); teleconferencing 
or videoconferencing services; electronic messaging services; rental of access time to global computer networks; radio 
and television broadcasts and more generally dissemination of audiovisual and multimedia programs (computer editing 
of texts and/or still or animated images and/or of musical or non-musical sounds); dissemination of news programs, 
entertainment by radio and television, of audiovisual and multimedia programs (computer editing of texts and/or still or 
animated images, and/or of musical or non-musical sounds) for interactive or non-interactive use; data transmission 
services, particularly packet transmission, dispatching, transmission of computerized documents, electronic mail 
services; telephone call transfer or telecommunication services; satellite transmission; telecommunication services 
accessible by access codes or terminals; digital data downloading services.
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3544807    27/07/2016
[International Registration No. : 1342395]
APRICUM GmbH
Spittelmarkt 12 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management and business administration, in particular analysis, namely competitive and 
market analysis, preparation of cost-price analysis; provision of information in trade and business affairs; advice relating 
to the organization and management of business; business advice; consultancy relating to business management; 
consulting relating to human resources; organizational services for business purposes; advisory services relating to 
business management, in particular strategic consulting and advice in the areas of mergers, acquisitions and (forced) 
disposals; consulting and advising contracting authorities as well as applying contractors regarding public procurement 
contracts; organizational project management; business investigations; compilation of statistics; help in the management 
of business affairs or commercial functions of an industrial or commercial enterprise; preparing business reports; 
business management assistance for industrial or commercial enterprises; advice relating to the organization and 
management of business; organizational services for business purposes; relocation services for businesses; business 
relocation consultancy.

Cl.36;Insurance; financial and monetary affairs, in particular financial analysis; financial advisory services; brokerage 
of carbon credits; financial estimates; financing, in particular growth strategies; services of a broker, included in this 
class, in particular broking services, included in this class, namely identifying and addressing financial partners (private 
equity, mezzanine financing, borrowed capital); capital investments; credit brokerage; mutual funds.

Cl.42;Scientific and technological services and research and design services related thereto; industrial analysis and 
research services; consultancy in the field of energy saving; provision of scientific information, advice and consultancy in
relation to carbon offsetting; research in the field of environmental protection; technical research; preparation of 
technical reports; research in the field of environmental protection.
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3544815    21/12/2016
[International Registration No. : 1342418]
AM Technology Limited
Richmond House, Walkern Road, Stevenage Hertfordshire SG1 3QP United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals for use in the manufacture of varnishes and paints, chemicals for use in the initiation of 
thickening of varnishes and paints, polyurethane cross-linking agents for use in varnishes and paints, balm of gurjun 
(gurjon, gurjan) for making varnishes and paints, coalescing aids for the varnish and paint industries, defoaming agents 
for the varnish and paint industries, sequestrants for varnishes and paints, talc for use in varnishes and paints, solvents 
for varnishes and paints.

Cl.2;Varnishes with air purifying properties, varnishes with air deodorising properties; paints, varnishes, lacquers, 
enamels, additives to paints not being chemical preparations for the manufacture of paints, thickening agents for 
varnishes and paints, colour bases for varnishes, thinners for varnishes and paints, protective coatings in the form of 
varnishes, sumac for varnishes, reflective varnishes.

Cl.5;Air deodorising and purifying preparations.

Cl.11;Air purifying apparatus.

Cl.17;Insulating varnish; insulating varnishes based on plastics materials.
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3544818    23/08/2016
[International Registration No. : 1343019]
UPM-Kymmene Corporation
Alvar Aallon katu 1 FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.1;Pulp, especially mechanical pulp and chemical pulp.

Cl.16;Paper, boxboard, cartons, corrugated board, moulded pulp products, printing papers; packaging products and 
materials, not of metal; wrappings for industry; paper for making sack and bag materials; flexible packaging materials, 
plastic sheets and webs, vacuum laminates, cellular plastics and vacuum pouches; paper sacks and bags; corrugated 
containers; reel wrappings and reel end-discs for paper and packaging industry; aseptic liquid packages; self-adhesive 
labelling laminates made of paper or plastic; air laid paper; stationery products.

Cl.19;Timber, especially sawn timber and machined timber; plywood; veneers; wooden doors and windows; door and 
window frames, not of metal; semifinished products and components for construction; wooden mouldings, mouldings for 
cornices, mouldings for building; building papers and roof covering underlay; panels, chipboard, fibreboard for 
mechanical woodworking; glue-laminated boards.
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Priority claimed from 28/12/2015; Application No. : 86859562 ;United States of America 

3544820    27/06/2016
[International Registration No. : 1342642]
GAVRIELI BRANDS LLC
7461 BEVERLY BLVD., SUITE A LOS ANGELES CA 90036 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cologne; cosmetic preparations for body care; cosmetics; fragrances for personal use; non-medicated skin care 
preparations; perfumes; hair care preparations; non-medicated sunscreen and sun care preparations; body powder; bath 
products namely, bath oil, bubble bath, bath powder, bath salts, shower gels and lotions; soap for personal use; 
moisturizers, lotions and gels; skin cleansing creams, lotions and gels; hand lotions, creams and gels; aftershave lotions; 
anti-perspirants; shaving cream; essential oils; nail care preparations, nail varnish, nail polish, nail varnish and polish 
removing preparations; talcum powder; pumice stone; emery, emery paper; dentifrices; shoe cream, shoe polish, shoe 
wax; cleaning and polishing preparations, including cleaning and polishing preparations for leather, footwear, handbags, 
sunglasses.

Cl.9;Eyewear, sunglasses, spectacles, sunglasses and spectacles cases and frames, optical frames; pouches and bags 
adapted to carry sunglasses and spectacles; laptop cases, laptop bags; mobile phone cases; encoded bank cards; bags 
made of leather or imitations of leather adapted for electrical apparatus and instruments, mobile phones, laptops, pda's; 
apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs; pre-
recorded cds, cd-roms, tapes and discs; protective footwear; electronic publications (downloadable); software 
applications (app's); measuring, signalling weighing and optical apparatus and instruments.

Cl.14;Jewelry; watches; jewelry articles not included in other classes including jewelry made of precious and non-
precious metals; watches, clocks and timepieces.

Cl.18;Cosmetic bags sold empty; handbags; umbrellas; carrying cases; traveling articles and bags not included in 
other classes; luggage; purses; wallets; clutches; purses; messenger bags; utility bags; sports bags; tote bags; shoe 
bags.

Cl.21;Household or kitchen utensils; spatulas, graters, skimmers, kitchen tongs, ice cream scoops, strainers; combs 
and toiletry sponges; hair brushes; beverage glassware, porcelain and earthenware; mugs, centerpieces, cake toppers; 
tableware of glass, porcelain and earthenware; serving dishes, dish covers; crockery, namely, pots, dishes, drinking 
cups, saucers, bowls, serving bowls, trays; plates, cups, mugs, bowls, dishes, drinking glasses, ramekins; insulating 
sleeve holdings for beverage cups; insulating sleeve holders made of leather for beverage cups; pots, pans, saucepans, 
vases, decanters, drinking flasks, stirrers for cocktails; ice buckets, boxes, namely, lunch boxes; napkin holders and 
rings; non-electric candelabras; baskets for domestic use, waste bins and containers for household use for enveloping 
and packaging domestic waste; litter bins for pets; ornaments of china, glass, porcelain or earthenware; giftware of china, 
glass, porcelain or earthenware namely, mugs, figurines; perfume sprayers, burners and atomizers sold empty; soap 
dishes; soap dispensers; lotion pumps, namely, dispensers for lotion; toothbrushes; toothbrush holders; shaving 
brushes; shaving brush holders; cosmetic brushes; nail brushes; footwear brushes; tooth picks; shoe trees; shoe 
stretcher; boot jacks; clothes racks for drying; trouser presses, compacts for powders; flower pots .

Cl.24;Sheets, eiderdowns, bed blankets, duvet covers, pillow cases, pillow shams, bed covers, face towels (not of 
paper), bath towels, tablecloths of textile; table napkins of textile, table mats not of paper.

Cl.35;Retail store and online retail store services featuring cosmetics and personal care products, fragrances, eyewear, 
smartphone and tablet cases, jewelry, luggage and handbags, housewares, bedding, tableware, textiles, towels, apparel 
and footwear.
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3544830    28/12/2016
[International Registration No. : 1343079]
Powerslide Sportartikelvertriebs GmbH
Esbachgraben 1 95463 Bindlach Germany

Proposed to be Used
IR DIVISION
Cl.18;Sport bags, backpacks, purses and wallets.

Cl.25;Clothing, shoes, hats, especially for sport and fitness.

Cl.28;Gymnastic and sporting articles, included in this class; skates of the inline sport and skates; protective gear 
consisting of knee pads, elbow pads, wrist guards, frames/chassis for skates and inline skates; accessories of the above 
mentioned items; bags and containers for transportation and storage of inline skates, skates and protective gear; but not 
including darts, dart boards, cues and accessories therefore; cases or bags specially adapted for transporting and 
storage of skates, protective gear, spare parts.
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Priority claimed from 16/09/2016; Application No. : 015835671 ;European Union 

3544862    09/02/2017
[International Registration No. : 1342584]
Messe Frankfurt Exhibition GmbH
Ludwig-Erhard-Anlage 1 60327 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, particularly newspapers, periodicals, magazines, cards, catalogues, pamphlets, handbooks, 
prospectuses, placards and photographs; instructional and teaching material (except apparatus).

Cl.35;Advertising; marketing research; telemarketing; personnel management consultancy, employment agencies; 
organization and conducting of trade fairs, exhibitions and special shows for commercial or advertising purposes; 
business management, particularly in respect of organizing and conducting trade fairs, exhibitions, special shows and 
selling events; presentation of business companies and their products and services, also via the Internet, for business 
purposes; sales promotion for others; merchandising (sales promotion); demonstration of goods for publicity purposes; 
arranging of commercial and business contacts, also via the Internet; rental of advertising space and advertising material; 
rental of booths for exhibitions and trade fairs; business management consultancy, particularly in respect of organizing 
and conducting trade fairs, exhibitions, special shows and selling events; compilation and maintenance of data in 
computer databases; publication of printed matter (also in electronic form) for advertising purposes; searches about 
business topics in computer databases and in the Internet; business advice, also in the Internet; providing information in 
commercial matters.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; consultancy services relating to 
education and training; vocational guidance; organization and conducting of exhibitions and special shows for cultural, 
educational or tuitional purposes; organization and conducting of instructional events, of congresses, seminars, 
conferences, symposia and workshops (education); arranging and conducting of colloquiums; production of shows; 
arranging of entertainment shows; organization and conducting of balls; organization and conducting of competitions 
(education and entertainment); presentation of live performances; musical performances (orchestra); party planning 
services (entertainment); providing online electronic publications, not downloadable, publication of printed matter (also in 
electronic form), except for advertising purposes, publication of periodicals and books in electronic form, also in the 
Internet; game services provided online from a computer network; booking of seats and ticket agency services for 
entertainment events, also via the Internet.
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Priority claimed from 22/06/2016; Application No. : 302016000064621 ;Italy 

3544868    19/12/2016
[International Registration No. : 1343099]
STEFANI S.P.A.
Via del Lavoro, 9 I-36020 Castegnero (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Refrigeration condensers; steam condensers (part of machinery); air condensers; compressors for refrigerators; 
motors and engines except for vehicles; electrical motors and engines (except for land vehicles).

Cl.9;Condensers [capacitors]; batteries; measuring, signalling and checking (supervision) apparatus and instruments; 
calculating machines, data processing equipment, computers; computer software.

Cl.11;Refrigeration and heating installations for household and industrial use; refrigerators; air conditioners; air 
evaporators; air humidifiers; evaporators in general; ventilators; chillers; cooling installations for liquids; refrigerant 
condensers; gas condensers (except parts of machinery); intercoolers (not parts of machinery); defrosters; radiators; 
installations for heating, steam generating, refrigerating, drying, ventilating and water supply.
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Priority claimed from 12/10/2016; Application No. : 87200587 ;United States of America 

3544916    08/12/2016
[International Registration No. : 1342411]
WaterEquity, Inc.
117 West 20th Street, Suite 203 Kansas City MO 64108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services to assist non-profit organizations and other business enterprises in meeting 
registration documentation and impact reporting requirements, and assessing and improving water and sanitation 
product profitability, efficiency, and scalability.

Cl.36;Financial management; financing services; raising and distributing social impact investment capital, namely, 
providing affordable financing to enterprises in the field of water supply and sanitation; financial services, namely, raising 
debt and equity capital for others; financial services, namely, provision of debt and equity investment capital to 
companies in the field of water supply and sanitation; financial services, namely, investment advice, investment 
management, investment consultation, and investment and management of funds for others; financial services, namely, 
business fundraising for others; philanthropic services, namely, raising and distributing grants to support enterprises in 
the field of water supply and sanitation; charitable fundraising services.
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Priority claimed from 17/11/2016; Application No. : 016050742 ;European Union 

3544922    08/12/2016
[International Registration No. : 1342797]
KAMAX Holding GmbH & Co. KG
Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; bolts; nuts; discs; washers; locking washers; bushings; nails; rivets; clips; 
hooks (all aforementioned goods mainly of metal).

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws [vehicle parts]; molded parts and formed parts being 
connectors for planes.
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Priority claimed from 06/09/2016; Application No. : 2016732869 ;Russian Federation 

3544926    09/11/2016
[International Registration No. : 1342597]
EGC GLOBAL CO LIMITED
Aigialousis 74 and Nicou Pattichi 37, 2nd floor, office No. 203 CY-3071 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.2;Dyes for footwear.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery products; essential oils; cosmetics, hair lotions; dentifrices; perfumes; eaux de toilette; 
eau de Cologne; deodorants [perfumery]; toiletries; pads impregnated with cosmetics; maintenance sprays, creams, wax 
for footwear; cleaning pads impregnated with wax and creams for footwear.

Cl.5;Deodorizers for footwear.

Cl.10;Orthopedic footwear; orthopedic soles for footwear; foot arch supports for shoes; boots for medical use.

Cl.14;Jewelry; jewelry articles; pearls [jewelry]; semi-precious stones; precious stones; footwear ornaments [of 
precious metals].

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; 
bookbinding material; photographs; stationery; plastic materials for packaging (not included in other classes); printing 
type; printing blocks; plastic bags for packaging; baggage tags of paper; paper towels, particularly table napkins of 
paper, face towels of paper; school supplies; pen cases; pencil cases; bags, boxes of cardboard or paper; gift bags, gift 
boxes of paper; collapsible cardboard boxes; gift bags, gift boxes of cardboard.

Cl.21;Utensils and containers for household or kitchen use (neither of precious metal nor coated therewith); combs and 
sponges; brushes (except paintbrushes); shoe horns; shoe stretchers of wood; button hooks; shoe shine gloves; shoe 
shine cloths; wax-polishing appliances, non-electric, for shoes; brushes for polishing footwear; make-up sponges; 
scouring sponges; toilet sponges; abrasive sponges for scrubbing the skin; sponges for household use; spectacle wiping
cloths; cloths for polishing.

Cl.25;Headbands [clothing]; headgear, including hats of fur; belts [clothing]; sashes for wear; money belts [clothing]; 
shawls; ponchos; heelpieces for footwear; sports shoes; toe boxes; toe caps [parts of footwear]; galoshes [footwear]; 
footwear made of wood; stockings; socks; stocking suspenders; tights; gussets for footlets [parts of clothing]; knee-high 
stockings; gaiters; leggings [leg warmers]; gloves [clothing]; suspenders; shower caps; bathing caps; dressing gowns; 
ear muffs [clothing]; muffs [clothing]; fittings of metal for footwear; shoe soles for repair; non-slipping devices for 
footwear; tips for footwear; spikes for sports footwear.

Cl.26;Lace and embroidery, ribbons and braid; pins and needles; hair scrunchies; hair bands; bows for the hair; hair 
barrettes; shoe fasteners; slide locks for bags; shoe hooks; shoe laces; ribbons [haberdashery] including those made of 
textile; numerals or letters for marking linen.

Cl.28;Games, toys; gymnastic and sporting articles; cricket bags; golf bags, with or without wheels; golf bag carts; 
bags especially designed for skis and surfboards; bags, cases, boxes, specially adapted for sports equipment, not 
included in other classes.
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Priority claimed from 05/12/2016; Application No. : 016134868 ;European Union 

3544949    07/12/2016
[International Registration No. : 1342543]
Jaguar Land Rover Limited
Abbey Road, Whitley Coventry, Warwickshire CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; motor vehicles; apparatus for locomotion by land, air and/or water; commercial vehicles; land vehicles 
and their engines; military vehicles; police vehicles; trailers; parts, components and accessories for all the aforesaid 
goods; shaped covers for steering wheels, vehicle seats, spare wheels, and for vehicles; pumps for inflating vehicle tyres;
sun blinds, roof racks, luggage carriers and nets, cycle carriers, sail board carriers, ski carriers, and snow chains, all for 
vehicles.

Cl.28;Toys, games, and playthings; scale model vehicles and kits therefor; toy vehicles, toy trucks, toy cars; balloons; 
sporting articles.

Cl.37;Maintenance, repair, servicing, reconditioning, restoration, inspection, care, cleaning, painting and polishing of 
motor land vehicles, civil engineering construction machines, automotive manufacturing machinery, agricultural 
machines, internal combustion engines or of parts and fittings for all these goods; diagnostic or inspection services, all 
for motor cars or for parts and fittings therefor, or for internal combustion engines; assembly of accessories for vehicles 
(installation services); vehicle breakdown assistance [repair]; providing emergency roadside assistance service; tuning of 
engines and motor vehicles; providing maintenance and vehicle repair assistance and information to drivers regarding 
their vehicles; maintenance, upgrading and diagnostic repair services for in-car electronics systems or in-car 
entertainment systems; charging station services for electric vehicles; vehicle battery charging; automobile 
customization services; automotive upgrade services; information, consultancy and advice relating to any of the 
aforesaid services and for the supply of parts for motor land vehicles.
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3545194    06/02/2017
[International Registration No. : 1342686]
Amokabel AB
Kabelvägen SE-360 75 Alstermo Sweden

Proposed to be Used
IR DIVISION
Cl.6;Wire ropes and cables of metal; suspension apparatus for cables of metal.

Cl.9;Electric and electronic components; cables and wires; cables for power transmission.
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Priority claimed from 18/11/2014; Application No. : 30 2014 067 333 ;Germany 

3545216    16/01/2017
[International Registration No. : 1273711]
Wearable Life Science GmbH
Dr. Kurt Schumacher Straße 30 90402 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.5;Anti-oxidant food supplements; dietary nutritional supplements; nutritional supplements; nutraceuticals for use as 
a dietary supplement; medical food supplements; mineral food supplements; mineral dietary supplements for humans; 
dietary supplemental drinks; albumin dietary supplements; alginate dietary supplements; enzyme dietary supplements; 
royal jelly dietary supplements; glucose dietary supplements [grape sugar]; yeast dietary supplements; casein dietary 
supplements; flaxseed dietary supplements; flaxseed oil dietary supplements; lecithin dietary supplements; pollen dietary 
supplements; propolis dietary supplements; protein dietary supplements; wheat germ dietary supplements; dietary and 
nutritional supplements for dietary use; nutritional supplements for medical purposes; dietary supplements for humans; 
dietary supplements for animals; health food supplements for persons with special dietary requirements; dietary 
supplements for infants; soy protein dietary supplements; vitamin preparations in the nature of food supplements; health 
food supplements made of minerals; health food supplements made predominantly of vitamins.

Cl.25;Arm warmers [clothing]; clothing made of fur; layettes [clothing]; babies' pants [clothing]; bandanas 
[neckerchiefs]; clothing of imitations of leather; motorists' clothing; bridesmaids wear; christening robes; clothing for 
wear in judo practices; clothing for children; motorcyclists' clothing of leather; clothing; clothing of leather; paper 
clothing; clothing for martial arts; clothing for horse-riding [other than riding hats]; sportswear; clothing for fishermen; 
boys' clothing; clothing for wear in wrestling games; maternity clothing; comfortable garments and clothing, namely 
shirts; boas [necklets]; chaps (clothing); three piece suits [clothing]; pocket squares; mittens [clothing]; bowties 
[clothing]; money belts [clothing]; knitwear [clothing]; belts [clothing]; gloves [clothing]; hand warmers [clothing]; jogging
sets [clothing]; sweatpants; short sets [clothing]; corsets; shoulder wraps for clothing; ties [clothing]; cowls [clothing]; 
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body warmer [clothing]; leather belts [clothing]; cuffs; visors [headwear]; nightwear; ear muffs [clothing]; overalls; paper 
hats [clothing]; paper hats for use as clothing items; party hats [clothing]; furs [clothing]; polo knit tops; slipovers 
[clothing]; roll necks [clothing]; mufflers [clothing]; veils [clothing]; shoulder wraps; sweatbands; sweatpants; aprons 
[clothing]; shorts; playsuits [clothing]; quilted jackets [clothing]; headbands; togas; tops [clothing]; kerchiefs [clothing]; 
shawls [clothing]; bottoms [clothing]; weatherproof clothing; chefs' whites; puttees and gaiters; nappy pants [clothing]; 
windcheaters [clothing]; hosiery; thermally insulated clothing; topcoats; over-trousers.

Cl.41;Organization of tournaments; educational services relating to sports; training of sports teachers; training of 
sports players; advisory services relating to the organization of sporting events; information relating to sports education; 
sport camp services; ticket procurement services for sporting events; coaching services for sporting activities; coaching 
services for sports area; sport camp services; providing facilities for sports recreation; providing sports training facilities;
providing sports facilities; providing sports camps; gymnasium club services; provision of sports installations for figure 
and speed skating championships; provision of physical education facilities; provision of sporting club facilities; 
education, entertainment and sports; booking of sports personalities for events (services of a promoter); booking of seats 
for shows and sports events; computer assisted physical education services; gillie services; sports officiating; officiating 
at sports contests; sports club services; sports officiating; providing facilities for sporting events, sports and athletic 
competitions and awards programmes; educational services relating to sports; sports and fitness; sporting education 
services; sporting services; sports park services; country clubs providing sporting facilities; provision and management 
of sporting events; instruction courses relating to sporting activities; organizing of sporting activities and of sporting 
competitions; sports instruction services; sports coaching; organization of sporting events; production of sporting 
events for film; organizing of sporting activities and of sporting competitions; organization of sport contest events; 
organization of sports competitions; wagering services; production of sporting events for radio; provision of information 
relating to sports; information relating to sports education; provision of information relating to racehorses; sporting 
results services; ticket information services for sporting events; providing sports information by means of telephone 
prerecorded messages; handicapping for sporting events, namely betting services; sporting and cultural activities; 
organization of sports competitions; organizing community sporting and cultural events; gymnasium services relating to 
body building; organizing of sporting activities and of sporting competitions; organization of sports events in the field of 
football; organizing of sporting events, competitions and sporting tournaments; organization of sports competitions; 
organizing of sports competitions and equestrian contests (sports); organization of events for cultural, entertainment and 
sporting purposes; organisation of events for cultural, entertainment and sporting purposes; organization of sports 
competitions; entertainment provided during intervals of sporting events; production of sporting events for television; 
production of sporting events; booking of sports facilities; provision of sports and recreational services; sporting and 
recreational activities; entertainment services relating to sports; sport camp services; educational services relating to 
sports; coaching in the field of sports; tuition in sports; sporting education services; tuition in sports; provision of 
information relating to sports; sporting activities; sporting and cultural activities; sports exercise classes; physical 
education services; sports coaching; sports coaching; sports tuition, coaching and instruction; tuition in sports; sports 
coaching; entertainment provided during intervals of sporting events; entertainment, sporting and cultural activities; 
instruction in sporting activities; tuition in sports; instruction services relating to sports; organization of sports 
competitions; arrangement of sports competitions; sports officiating; provision of courses of instruction relating to sport; 
organization of sports competitions; organisation of sporting events; organising of sporting activities and of sporting 
competitions; organisation of tournaments; organization of sports competitions; arranging of athletics competitions; 
tournaments (staging of sports); organization of sports competitions; providing facilities for sports tournaments; 
providing facilities for sports events; rental of sports or exercise equipment; rental of sports grounds; rental of equipment 
for use at athletic events; rental of equipment for use at sporting events; rental of equipment for use at gymnastic events; 
rental of sports equipment, except vehicles; rental of sports grounds; rental of sports grounds; rental of stadium 
facilities; rental of skin diving equipment; provision of exercise facilities [physical education services]; timing of sports 
events.
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Priority claimed from 09/01/2017; Application No. : 016231474 ;European Union 

3545221    02/02/2017
[International Registration No. : 1342705]
EL CORTE INGLES, S.A.
Calle Hermosilla, 112 E-28009 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; non-medicated soaps; perfumery products, essential oils, non-medicated cosmetics, non-medicated hair 
lotions; non-medicated dentifrices.

Cl.14;Precious metals and their alloys, jewelry, costume jewelry, precious stones; timepieces and chronometric 
instruments.

Cl.16;Paper and cardboard; printing products (printed matter); bookbinding material; photographs; stationery and 
office supplies, except furniture; adhesives (glues) for stationery or household use; artists' materials and drawing 
materials; paintbrushes; instructional or teaching material; sheets, films and plastic bags for wrapping and packaging; 
printing type, printing blocks.

Cl.18;Leather and imitation leather; animal skins; luggage and carrier bags; umbrellas and parasols; walking sticks; 
whips, harness and saddlery items; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; commercial business management; commercial administration; office functions; wholesale, sale and 
via global computer networks of perfumery, drugstore items and cosmetics, precious metals and their alloys, jewelry, 
costume jewelry, timepieces, stationery, printed matter, adhesives, artists' materials, office supplies, leather and imitation 
leather, animal hides, trunks, suitcases, umbrellas, parasols, walking sticks and saddlery items, clothing, footwear, 
headgear.
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3545248    25/01/2017
[International Registration No. : 1342774]
MF TECH, SARL
2 route de Sées BP 30107 F-61204 ARGENTAN CEDEX France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; automatic handling machines (manipulators); robots (machines).

Cl.40;Information regarding treatment of materials; soldering.

Cl.42;Research and development of new products for others; technical project study.
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3545286    31/01/2017
[International Registration No. : 1342513]
ThyssenKrupp Industrial Solutions AG
ThyssenKrupp Allee 1 45143 Essen Germany
ThyssenKrupp AG
ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machinery and machine parts for material processing in the mineral, cement, lime, gypsum, ceramic, refractory, 
metallurgical and chemical industries, in mining industry and in power industry, excavators, particularly, excavators as 
mobile or self-propelled, hydraulic excavators, earthwork equipment, earth moving machinery, soil-moving machinery and
dredges, attachment parts for excavators, hydraulic engines for excavators, bulldozers, shovels for bulldozers, 
attachment parts for bulldozers, mining machinery, crushers, primary and secondary crushers, shredding machinery, 
rammers [machinery], mills and shredding machinery for rock, wear parts for shredding machinery [machine parts], 
drainage machinery, ore processing machinery, finishing machinery, conveyors, conveyor systems, conveyor machinery, 
in particular, mechanical and pneumatic conveyor machinery, belt-driven conveyor machinery, and conveyor apparatus 
for pits, in particular, belt conveyors, mobile belt conveyors, and roller conveyors, conveyor belts, milling machinery, 
blades and cutters for milling machinery, track construction machinery, ditch excavation machinery, cultivators [motor 
driven] [grubbers], shovel excavators for earthwork [machinery], coal cutters, rock processing machinery, road 
construction machinery; parts of said construction machinery, in particular, hydraulic grippers.

Cl.12;Engines for land vehicles.

Cl.37;Assembly, maintenance, repair, and rental of machinery and machine parts for material processing in the mineral, 
cement, lime, gypsum, ceramic, refractory, metallurgical and chemical industries, in mining industry and in power 
industry, in particular, of excavators as mobile or self-propelled, hydraulic excavators, of earthwork equipment, of earth-
moving machinery, of soil-moving machinery and dredges, of hydraulic engines for excavators, of bulldozers, of mining 
machinery, of crushers, of shredding machinery, of rammers [machinery], of mills and shredding machinery for rock, of 
ore processing machinery, of finishing machinery, of conveyors, of conveyor systems, of conveyor machinery, in 
particular, of mechanical and pneumatic conveyor machinery, of conveyor belt machinery, and of conveyor apparatus for 
pits, in particular, of belt conveyors, mobile belt conveyors, and roller conveyors, of conveyor belts, of milling machinery, 
of track construction machinery, of ditch excavation machinery, of cultivators [motor driven] [grubbers], of shovel 
excavators for earthwork [machinery], of coal cutters, of rock processing machinery, of road construction machinery; 
consulting services with regard to soil-moving, earth-moving, mining, and excavation work.
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Priority claimed from 28/11/2016; Application No. : 30 2016 110 727 ;Germany 

3545376    31/01/2017
[International Registration No. : 1342281]
MIP METRO Group Intellectual Property GmbH & Co. KG
Metro-Strasse 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard (board), included in this class; printed matter, especially books, magazines, handouts, 
brochures, prospectus, newsletters; teaching materials (except apparatus).

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services 
relating to food, furniture, clothing, jewelry, software, headgear, heaters, footwear, lighting, tobacco, cutlery, luggage, 
bags, umbrellas, toiletries, vehicles, cookware, lubricants, tableware, furnishings, games, toys, printed matter, gardening 
articles, stationery supplies, cleaning preparations, sporting articles, computer hardware, non-alcoholic beverages, 
alcoholic beverages, cosmetic and beauty products; operation of wholesale markets, supermarkets, food retailers and 
department stores namely, negotiation and conclusion of contracts relating to the purchase and goods and the utilisation 
of services; presentation of goods on communication media for retail purposes; organizing trade fairs and exhibitions for 
commercial purposes; marketing; promotional marketing; product marketing; sales promotion; distribution of 
promotional material; customer loyalty services for commercial, promotional and/or advertising services; organization 
and operating events for commercial or advertising purposes.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization of competitions (education or 
entertainment); organization of sporting and cultural activities; arranging and conducting award ceremonies; presentation 
of live performances (included in this class); information about events (entertainment); arranging and conducting of 
conferences, congresses, symposiums and seminars as well as entertaining and cultural events; arranging and 
conducting workshops (education); publication and edition of brochures and information material dealing with wholesale 
and retail in printed and electronic form (excluding for advertising purpose).
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Priority claimed from 15/12/2016; Application No. : 016174559 ;European Union 

3545473    29/12/2016
[International Registration No. : 1342223]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools; power operated tools for metal cutting; power operated turning, hole-making, 
cutting, parting, grooving, threading, milling, drilling, boring and reaming tools and machine tool holders, and inserts for 
such tools; taps (power operated machine tools), dies, drawing dies, drills, reamers, end-mills, tap wrenches, tap 
extensions, drill taps, drill sleeves and reamer blades for use with machine tools.

Cl.8;Hand tools and implements (hand-operated); hand tools for woodworking and metal working; cutlery; side arms; 
razors; blade sharpening instruments, blades (hand tools), milling cutters, saw blades (parts of hand tools), saw holders, 
saws (hand tools); drills, drilling tips for hand-operated drills.
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3545516    17/02/2017
[International Registration No. : 1342316]
JSC "Yelatma Instrument-making enterprise"
Yanina st. 25 Yelatma RU-391351 Ryazan region Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus.

Cl.10;Medical apparatus and instruments.
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Priority claimed from 18/01/2017; Application No. : 015698831 ;European Union 

3546374    26/01/2017
[International Registration No. : 1342877]
Food for Progress Scandinavia AB
PO Box 154 SE-595 22 Mjölby Sweden

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, seafood, poultry and game and products thereof; vegetarian fish and seafood substitute for food use; 
meat extracts; preserved, frozen, dried and cooked fruits, vegetables and pulses; jellies, jams, compotes; eggs; milk and 
milk products; edible oils and fats; vegetarian meals; foodstuffs made of soya beans, peas, beans and lupins; fish dishes; 
prepared dishes consisting principally of meat; soups; vegetable stocks; bean-based snacks; leguminous milk; snacks 
based on nuts.

Cl.30;Rice; cereal flours; spices, ice; bread; biscuits; cakes; pastry and confectionery; ice-cream; condiments; sauce 
[edible]; pancakes; legume flour; pasta; noodles; pies; pizza; breakfast cereals; honey; treacle syrup; vinegar; 
leguminous paste condiment [doenjang]; leguminous-based ice cream substitute; vegetarian ice cream products; sushi; 
vegetarian sushi; rice based dishes; pasta based dishes; cereal based dishes; snacks based on rice; cereal-based snack 
food; prepared desserts (pastries); prepared desserts (confectionery).

Cl.32;Non-alcoholic beverages including leguminous-based beverages other than milk substitutes, vegetable juices, 
fruit juices, vegetarian drinks.
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Priority claimed from 28/11/2016; Application No. : 87249398 ;United States of America 

3546593    15/12/2016
[International Registration No. : 1342417]
Dale Carnegie & Associates, Inc.
290 Motor Parkway Hauppauge NY 117885105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software programs, cds, dvds, mp3 recordings and downloadable electronic publications providing 
information and guidance to individuals and businesses in developing effective communication, interpersonal, 
leadership, selling, management and other business skills.

Cl.16;Printed material, namely, instructional books, booklets, leaflets, pamphlets, circulars, magazines, publications 
and teaching materials in the field of human relations, effective communications, effective speaking, memory 
improvement, effective presentations, problem solving, conflict resolution, diversity and inclusion, stress control, time 
management, personnel and customer relations, business management, development of courage, self confidence and 
leadership abilities, and selling skills.

Cl.41;Live courses and seminars and synchronous and asynchronous online educational and instructional services, 
namely, conducting live courses and seminars and online courses, seminars, webinars and podcasts in human relations, 
effective communication, effective speaking, memory improvement, effective presentations, problem-solving, conflict 
resolution, diversity and inclusion, stress control, time management, personnel and customer relations, business 
management, development of courage, self-confidence and leadership abilities, selling skills and other business skills for 
individuals, businesses, educational organizations and government agencies; providing an educational website featuring 
information and guidance for individuals and businesses in developing effective communication, interpersonal, 
leadership, selling, management and other business skills.
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Priority claimed from 23/06/2016; Application No. : 4282515 ;France 

3546616    10/11/2016
[International Registration No. : 1342717]
AB INITIO
5 rue Daunou PARIS France

Proposed to be Used
IR DIVISION
Cl.10;Medical and surgical apparatus and instruments; catheters; balloon catheters; wire guides for catheters; 
cannulae; stents.

Cl.40;Extrusion of plastics (transformation of plastics).
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Priority claimed from 17/08/2016; Application No. : 015759111 ;European Union 

3546618    31/01/2017
[International Registration No. : 1343091]
LAMELLAR BIOMEDICAL LIMITED
Sterling House, 20 Renfield Street Glasgow, Scotland G2 5AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in scientific and medical research; biochemicals for use in scientific and medical 
research; gene transfectants for scientific and medical research; preparations for use with cell lines for clinical research; 
preparations for use with cell lines or cells in animal or organ models for research purposes.

Cl.5;Pharmaceutical and/or medical preparations for use in the treatment of diseases or conditions affecting secretions 
of the human body; gene transfectants for medical use; antibiotic preparations.
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Priority claimed from 13/04/2016; Application No. : 1330552 ;Benelux 

3546625    07/10/2016
[International Registration No. : 1343061]
Honicel Worldwide B.V.
Brinkweg 1 Zelhem NL-7021 BV

Proposed to be Used
IR DIVISION
Cl.12;Panels, core materials and parts of bodies for automobiles; panels of core materials and components for doors 
and door panels for vehicles not included in other classes.

Cl.16;Packaging materials made of paper or cardboard; packing (cushioning, stuffing) materials, boxes, packaging 
materials, padding and stuffing materials, all aforementioned products made of paper or cardboard.

Cl.19;Paper and cardboard partition walls, possibly finished with plaster.

Cl.20;Furniture or parts thereof, made of paper or cardboard; pallets, not of metal; sections of paneling for furniture; 
crates, loading pallets and pallets not of metal.

Cl.35;Advertising; sales promotion; public relations; business management, also under franchise agreements or on 
behalf of franchisees; business administration; administrative services in drafting and concluding franchise agreements; 
marketing; market prospecting, market research and market analysis; business administration, business organisation and
business economic consultancy; commercial business intermediary services in the purchase and sale, and import and 
export of panels, core materials and parts of bodies for automobiles, panels of core materials and components for doors 
and door panels for vehicles, packaging materials, packaging, plates and boxes, packaging materials, filling materials of 
paper or cardboard, paper and cardboard partition walls, possibly finished with plaster, furniture or parts thereof, made of 
paper or cardboard, pallets, panels for furniture, crates, loading pallets and pallets, also in the context of retail and 
wholesale services; arranging events for publicity and / or commercial purposes; consultancy and information regarding 
the aforesaid services; aforesaid services also via electronic networks, including the internet.

Cl.42;Scientific and technological consultancy and technical information with regard to the development, production, 
delivery and use of panels, core materials and parts of bodies for automobiles, panels of core materials and components 
for doors and door panels for vehicles, packaging materials, packaging, plates and boxes, packaging materials, filling 
materials of paper or cardboard, paper and cardboard partition walls, possibly finished with plaster, furniture or parts 
thereof, made of paper or cardboard, pallets, panels for furniture, crates, loading pallets and pallets; technological, 
industrial and scientific research and studies with regard to the development, production, delivery and use of panels, core 
materials and parts of bodies for automobiles, panels of core materials and components for doors and door panels for 
vehicles, packaging materials, packaging, plates and boxes, packaging materials, filling materials of paper or cardboard, 
paper and cardboard partition walls, possibly finished with plaster, furniture or parts thereof, made of paper or cardboard, 
pallets, panels for furniture, crates, loading pallets and pallets, as well as providing technical information related thereto 
to suppliers (producers and suppliers) and trade customers.
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3546668    09/01/2017
[International Registration No. : 1342547]
GUARDSQUARE NV
Tervuursevest 362/1 B-3000 LEUVEN

Proposed to be Used
IR DIVISION
Cl.9;Software for scanning, detecting, removing viruses, worms, trojan horses, adware, spyware and malware; software 
to protect software applications against reverse engineering and hacking; software for providing network, internet, 
computer, communication, mobile phone security; software for providing online authentication and identity protection; 
software for providing intrusion dectection and prevention; software for providing online transaction security; software 
for data communications applications, and for the encryption and authentication of electronic information; fraud 
protection software; encryption software to enable secure transmission of digital information; software in the field of 
cryptographic network security and data security functions; application software; application software for cloud 
computing services; application software for mobile phones; computer software for controlling and managing access 
server applications; data processing software; software for device fingerprinting; software for location verification; 
software for whitebox encryption; software for secure storage; software for secure keyboard; software for biometric 
identity; software for checking the security of the device and the application environment; software for secure data 
connection; software for digital signatures; software for visual hashes; software for optimizing applications; software for 
removing redundant data and resources from applications; software for risk estimation; software for building 
applications; software for compiling applications; software for translating applications.

Cl.42;Software development, programming and implementation; computer programming; database design; design 
services relating to computer software; design services for data processing systems; design of software packages; 
development, design, implementation, testing and analysis of security, access, authorization, authentication, encryption 
and identification software systems for computers, networks, mobile phones and other electronic devices and 
consultancy relating thereto; development of technologies for the protection of software applications; computer security 
services for protection against illegal network access; systems integration services; administration of networks and 
systems in the nature of monitoring, testing of networks and systems, installing, updating, maintaining and implementing 
security software programmes; computer support services, namely, technical support and software update services; 
maintenance of software; technical services related to network, internet, computer, mobile phone security testing; 
issuance and management of digital certificates for authentication or encryption of a digital communication; software as a 
service; technical surveys, advice and analysis relating thereto.
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Priority claimed from 26/10/2016; Application No. : 2016740094 ;Russian Federation 

3546671    17/01/2017
[International Registration No. : 1342876]
Limited Liability Company «Subra»
Kharkovskoe shosse, d. 12/1A, g. Novocherkassk RU-346400 Rostovskaya obl Russian Federation

Proposed to be Used
IR DIVISION
Cl.19;Advertisement columns, not of metal; alabaster glass; alabaster; asbestos cement; asbestos mortar; slate; 
roofing slates; slate powder; hips for roofing; silver sand; potters' clay; fire burrs; asphalt; asphalt paving; furrings of 
wood; balustrades, not of metal; bitumen; tarred strips, for building; huts; fair huts; roofing shingles; folding doors, not of 
metal; concrete; concrete building elements; bituminous products for building; wood, semi-worked; building timber; 
lumber; plywood; manufactured timber; wood for making household utensils; sawn timber; wood paving; wood veneers; 
veneers; veneer wood; wood panelling; cement; pitch; bricks; earth for bricks; binding agents for making briquettes; 
binding agents for making stones; telephone booths, not of metal; telephone boxes, not of metal; caissons for 
construction work under water; limestone; calcareous stone; roof gutters, not of metal; paperboard for building; building 
cardboard; bitumen paper for building; potters' clay [raw material]; grog [fired refractory material]; fireclay; mantlepieces; 
framework, not of metal, for building; framework for building, not of metal; materials for making and coating roads; lime; 
mortar for building; grout; plaster; chimneys, not of metal; fireproof cement coatings; cement slabs; cement posts; 
schists; partitions, not of metal; buildings, not of metal; building paper; building glass; cornices, not of metal; moldings, 
not of metal, for cornices; mouldings, not of metal, for cornices; roof flashing, not of metal; angle irons, not of metal; 
windows, not of metal; doors, not of metal; manhole covers, not of metal; roof coverings, not of metal; raw chalk; quartz; 
stair-treads [steps], not of metal; gutter pipes, not of metal; water-pipes, not of metal; water-pipe valves, not of metal or 
plastic; scaffolding, not of metal; poles, not of metal, for power lines; posts, not of metal, for power lines; branching 
pipes, not of metal; tomb or grave enclosures, not of metal; grave or tomb enclosures, not of metal; bituminous coatings 
for roofing; beams, not of metal; girders, not of metal; pigsties, not of metal; stables, not of metal; props, not of metal; 
grave slabs, not of metal; tomb slabs, not of metal; memorial plaques, not of metal; felt for building; foundry molds 
[moulds], not of metal; cement for furnaces; cement for blast furnaces; stone; plate glass [windows], for building; clay; 
coal tar; granite; gravel; sandstone for building; sandstone pipes; gypsum; jalousies, not of metal; slag [building 
material]; clinker ballast; parquet floor boards; outdoor blinds, not of metal and not of textile; rocket launching platforms, 
not of metal; laths, not of metal; binding material for road repair; agglomerated cork for building; parquet flooring; 
stringers [parts of staircases], not of metal; lintels, not of metal; luminous paving blocks; macadam; monuments, not of 
metal; magnesia cement; buildings, transportable, not of metal; marble; glass granules for road marking; glass granules 
for marking out roads; road marking sheets and strips of synthetic material; porches [structures], not of metal; masts 
[poles], not of metal; cask wood; stave wood; mosaics for building; moldable wood; mouldable wood; moldings, not of 
metal, for building; mouldings, not of metal, for building; coatings [building materials]; wall claddings, not of metal, for 
building; flashing, not of metal, for building; olivine for building; shutters, not of metal; palisading, not of metal; palings, 
not of metal; fences, not of metal; sheet piles, not of metal; pilings, not of metal; signalling panels, non-luminous and non-
mechanical, not of metal; wall linings, not of metal, for building; skating rinks [structures], not of metal; perches; building 
stone; artificial stone; clinker stone; slag stone; gravestones; tombstones; tufa; works of stonemasonry; floors, not of 
metal; ceilings, not of metal; planks of wood for building; linings, not of metal, for building; roofing tiles, not of metal; 
diving boards, not of metal; gates, not of metal; door panels, not of metal; telegraph posts, not of metal; chicken-houses, 
not of metal; joists, not of metal; platforms, prefabricated, not of metal; tanks of masonry; road coating materials; sills, 
not of metal; reeds, for building; road signs, non-luminous and non-mechanical, not of metal; non-luminous and non-
mechanical signs, not of metal; sand, except foundry sand; greenhouses, transportable, not of metal; silica [quartz]; silos, 
not of metal; statues of stone, concrete or marble; tar; terra cotta; roofing, not of metal; tombs, not of metal; arbours 
[structures], not of metal; railway sleepers, not of metal; railroad ties, not of metal; trellises, not of metal; latticework, not 
of metal; rigid pipes, not of metal, for building; casement windows, not of metal; insulating glass for building; window 
glass, other than vehicle window glass; stained-glass windows; window glass for building; aviaries [structures], not of 
metal; scantlings [carpentry]; xylolith; mooring bollards, not of metal; floating docks, not of metal, for mooring boats; 
wainscotting, not of metal; aquaria [structures]; reinforcing materials, not of metal, for building; safety glass; works of art 
of stone, concrete or marble; bird baths [structures], not of metal; beacons, not of metal, non-luminous; swimming pools 
[structures], not of metal; building materials, not of metal; construction materials, not of metal; shuttering, not of metal, 
for concrete; bicycle parking installations, not of metal; installations, not of metal, for parking bicycles; paving blocks, not 
of metal; wood pulp board, for building; busts of stone, concrete or marble; cabanas, not of metal; paint spraying booths, 
not of metal; posts, not of metal; window frames, not of metal; door frames, not of metal; door casings, not of metal; 
greenhouse frames, not of metal; horticultural frames, not of metal; calcareous marl; chimney cowls, not of metal; tiles, 
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not of metal, for building; floor tiles, not of metal; burial vaults, not of metal; chimney pots, not of metal; lengthening 
pieces, not of metal, for chimneys; chimney shafts, not of metal; paving slabs, not of metal; drain pipes, not of metal; 
drain traps [valves], not of metal or plastic; staircases, not of metal; building panels, not of metal; figurines [statuettes] of 
stone, concrete or marble; statuettes of stone, concrete or marble; tombs [monuments], not of metal; tombstone stelae, 
not of metal; crash barriers, not of metal, for roads; letter boxes of masonry; agglomerated bagasses of cane [building 
material]; penstock pipes, not of metal; aquarium gravel; aquarium sand; ducts, not of metal, for ventilating and air-
conditioning installations; geotextiles; rubble; vinyl siding; insect screens, not of metal; roofing, not of metal, 
incorporating solar cells; duckboards, not of metal; refractory construction materials, not of metal; prefabricated houses 
[kits], not of metal; porphyry [stone]; street gutters, not of metal; turnstiles, not of metal; tombstone plaques, not of metal; 
wooden floor boards; tile floorings, not of metal; pantiles, not of metal; wall tiles, not of metal; slabs, not of metal, for 
building; rock crystal; armored doors, not of metal; armoured doors, not of metal; enamelled glass, for building; pillars, 
not of metal, for building; brackets, not of metal, for building; cladding, not of metal, for building.

Cl.35;Sales promotion for others; demonstration of goods; import-export agency services; organization of exhibitions 
for commercial or advertising purposes; presentation of goods on communication media, for retail purposes; 
auctioneering; administrative processing of purchase orders; procurement services for others [purchasing goods and 
services for other businesses]; advertising; publicity; television advertising; radio advertising; bill-posting; outdoor 
advertising; advertising by mail order; on-line advertising on a computer network.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 02/10/2015; Application No. : 2015731580 ;Russian Federation 

3547427    23/12/2016
[International Registration No. : 1284577]
Public Joint Stock Company Gazprom neft
Galernaya ul., 5, lit. A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in oil and gas industry; fertilizing preparations; tempering and soldering preparations; 
brake fluid; fluids for hydraulic circuits; power steering fluid; transmission fluid; anti-boil preparations for engine 
coolants; fluids for car locks; defrosting fluids for car locks; deicing fluids for vehicles; agar-agar; nitrogen; actinium; 
alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic aldehyde; ammonium aldehyde; 
aldehydes; americium; amyl acetate; ammonia [volatile alkali] for industrial purposes; anhydrous ammonia; ammonia; 
acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; disincrustants; antistatic 
preparations, other than for household purposes; antifreeze; argon; lead arsenate; astatine; aluminium acetate; lime 
acetate; lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological 
bactericides [chemical preparations for use in wine making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; 
barytes; albumin [animal or vegetable, raw material]; animal albumen [raw material]; iodised albumen; malt albumen; 
bentonite; berkelium; bicarbonate of soda for chemical purposes; potassium dioxalate; bichromate of potassium; 
bichromate of soda; bauxite; bromine for chemical purposes; albumenized paper; baryta paper; diazo paper; blueprint 
paper; test paper, chemical; litmus paper; self-toning paper [photography]; nitrate paper; sensitized paper; photometric 
paper; borax; agglutinants for concrete; gas purifying preparations; preservatives for pharmaceutical preparations; polish 
removing substances; preparations for the separation of greases; substances for preventing runs in stockings; water-
softening preparations; limestone hardening substances; tanning substances; adhesives for industrial purposes; surface-
active chemical agents; foundry binding substances; concrete-aeration chemicals; leather-dressing chemicals; chemicals 
for the manufacture of paints; chemical substances for preserving foodstuffs; starch-liquifying chemicals [ungluing 
agents]; flower preservatives; seed preserving substances; viscose; bismuth; bismuth subnitrate for chemical purposes; 
witherite; distilled water; seawater for industrial purposes; acidulated water for recharging accumulators; heavy water; 
hydrogen; seaweeds [fertilizers]; gadolinium; getters [chemically active substances]; protective gases for welding; 
solidified gases for industrial purposes; basic gallate of bismuth; gallium; gambier; helium; electrophoresis gels, other 
than for medical or veterinary purposes; genes of seeds for agricultural production; aluminium hydrate; hydrates; 
hyposulfites; ceramic glazings; glycol; expanded clay for hydroponic plant growing [substrate]; kaolin; alumina; 
glycerides; glycerine for industrial purposes; glucose for the food industry; glucose for industrial purposes; glucosides; 
gluten for the food industry; gluten for industrial purposes; holmium; hormones for hastening the ripening of fruit; peat 
pots for horticulture; graphite for industrial purposes; guano; humus; dextrin [size]; detergents for use in manufacturing 
processes; defoliants; diastase for industrial purposes; manganese dioxide; titanium dioxide for industrial purposes; 
zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; detergent additives to gasoline 
[petrol]; ceramic compositions for sintering [granules and powders]; additives, chemical, to drilling muds; additives, 
chemical, to insecticides; chemical additives for oils; additives, chemical, to motor fuel; additives, chemical, to 
fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for photographic purposes; gelatine for 
industrial purposes; auxiliary fluids for use with abrasives; magnetic fluid for industrial purposes; tree cavity fillers 
[forestry]; glaziers' putty; moderating materials for nuclear reactors; rare earths; diatomaceous earth; fuller's earth for use
in the textile industry; lime chloride; isotopes for industrial purposes; ion exchangers [chemicals]; ytterbium; yttrium; 
iodine for industrial purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; 
casein for the food industry; casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for 
industrial purposes; tartar other than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; 
carbide; lime carbonate; magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; 
biochemical catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; 
quebracho for industrial purposes; ketones; cinematographic films, sensitized but not exposed; oxygen; nitric acid; 
anthranilic acid; benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the 
manufacture of ink; gallotannic acid; tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial 
purposes; lactic acid; formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; 
sulfuric acid; sulfurous acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric 
acid; hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; 
arsenious acid; adhesives for billposting; leather glues; adhesives for wall tiles; adhesives for wallpaper; glue for 
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industrial purposes; cement for mending broken articles; gums [adhesives], other than for stationery or household 
purposes; birdlime; isinglass other than for stationery, household or alimentary purposes; gluten [glue], other than for 
stationery or household purposes; stem cells other than for medical or veterinary purposes; flocculants; collodion; 
compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial purposes; silicon; 
krypton; xenon; curium; lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; 
dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; 
magnesite; manganate; oils for tanning leather; oils for currying leather; oils for preparing leather in the course of 
manufacture; oils for the preservation of food; carbolineum for the protection of plants; paper pulp; wood pulp; grafting 
mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; fillers for automobile bodies; oil cement [putty]; 
synthetic materials for absorbing oil; ceramic materials in particulate form, for use as filtering media; filtering materials 
[unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering 
materials [chemical preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline metals; methane; methyl 
benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial 
purposes; soap [metallic] for industrial purposes; arsenic; bate for dressing skins; emollients for industrial purposes; 
sodium; hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; nitrate 
of uranium; nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; 
oxalates; lithia [lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; 
mercuric oxide; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide; persulfates; perchlorates; 
foundry sand; plastisols; sensitized plates for offset printing; ferrotype plates [photography]; plasticizers; plastics, 
unprocessed; X-ray films, sensitized but not exposed; plutonium; polonium; potash; potash water; earth for growing; 
praseodymium; rubber preservatives; masonry preservatives, except paints and oils; brickwork preservatives, except 
paints and oils; cement preservatives, except paints and oils; preservatives for tiles, except paints and oils; bacterial 
preparations other than for medical and veterinary use; bacteriological preparations for acetification; bacteriological 
preparations other than for medical and veterinary use; biological preparations, other than for medical or veterinary 
purposes; vulcanising preparations; diagnostic preparations, other than for medical or veterinary purposes; renovating 
preparations for phonograph records; cement-waterproofing chemicals, except paints; currying preparations for leather; 
currying preparations for skins; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers 
for enamel; separating and unsticking [ungluing] preparations; preparations for preventing the tarnishing of lenses; 
preparations for preventing the tarnishing of glass; plant growth regulating preparations; wallpaper removing 
preparations; fulling preparations for use in the textile industry; scale removing preparations, other than for household 
purposes; flashlight preparations; galvanizing preparations; finishing preparations for use in the manufacture of steel; 
sizing preparations; animal carbon preparations; meat tenderizers for industrial purposes; corrosive preparations; 
cryogenic preparations; dehydrating preparations for industrial purposes; degreasing preparations for use in 
manufacturing processes; degumming preparations; oil-bleaching chemicals; bleaching preparations [decolorants] for 
industrial purposes; preparations for stimulating cooking for industrial purposes; anti-incrustants; preparations of trace 
elements for plants; moistening [wetting] preparations for use in the textile industry; moistening [wetting] preparations for
use in dyeing; moistening [wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme 
preparations for industrial purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; 
chemical preparations to prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical 
condensation preparations; chemical preparations for smoking meat; chemical substances for analyses in laboratories, 
other than for medical or veterinary purposes; chemical preparations for scientific purposes, other than for medical or 
veterinary use; chemical preparations for facilitating the alloying of metals; engine-decarbonising chemicals; fulling 
preparations; fuel-saving preparations; coal saving preparations; damp-proofing chemicals, except paints, for masonry; 
anti-sprouting preparations for vegetables; preparations of the distillation of wood alcohol; by-products of the processing 
of cereals for industrial purposes; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; 
protein [raw material]; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing 
solutions for accumulators; drilling muds; solutions for cyanotyping; galvanizing baths; silver salt solutions for silvering; 
toning baths [photography]; chemical reagents, other than for medical or veterinary purposes; rhenium; mercury; 
rubidium; carbon black for industrial purposes; soot for industrial or agricultural purposes; lamp black for industrial 
purposes; samarium; saccharin; selenium; saltpeter; sulfur; silver nitrate; carbon disulfide; silicates; aluminium silicate; 
silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial resins, 
unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda for 
industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic cells; salt for 
preserving, other than for foodstuffs; salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold 
salts; iodised salts; calcium salts; salt, raw; salts from rare earth metals; mercury salts; toning salts [photography]; 
chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release preparations; fire extinguishing 
compositions; compositions for the manufacture of phonograph records; compositions for the manufacture of technical 
ceramics; compositions for repairing inner tubes of tires [tyres]; compositions for repairing tires [tyres]; acid proof 
chemical compositions; glutinous tree-grafting preparations; adhesive preparations for surgical bandages; fireproofing 
preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal 
ammoniac spirits; ethyl alcohol; alcohol; cement for footwear; concrete preservatives, except paints and oils; water glass 
[soluble glass]; strontium; substrates for soil-free growing [agriculture]; barium sulfate; sulfates; antimony sulfide; 
sulfides; benzoic sulfimide; sulfonic acids; sumac for use in tanning; superphosphates [fertilisers]; antimony; thallium; 
talc [magnesium silicate]; tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; cream of 
tartar for chemical purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; 
thiocarbanilide; titanite; biological tissue cultures other than for medical or veterinary purposes; sensitized cloth for 
photography; blueprint cloth; toluene; fuel for atomic piles; thorium; peat [fertiliser]; carbonic hydrates; carbon; activated 
carbon; carbon for filters; animal charcoal; animal carbon; bone charcoal; blood charcoal; nitrogenous fertilisers; 
fertilizers; fish meal fertilizers; wood vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; chemical 
intensifiers for rubber; vulcanisation accelerators; enzymes for the food industry; enzymes for industrial purposes; 
ferments for chemical purposes; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments 
for chemical purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing fluxes; formic 
aldehyde for chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; photosensitive
plates; sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
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chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for use in forestry, 
except fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; 
glass-staining chemicals; enamel-staining chemicals; oil-separating chemicals; water-purifying chemicals; oil-purifying 
chemicals; welding chemicals; condensation-preventing chemicals; stain-preventing chemicals for use on fabrics; anti-
tarnishing chemicals for windows; leather-waterproofing chemicals; textile-waterproofing chemicals; chemicals, except 
pigments, for the manufacture of enamel; radiator flushing chemicals; leather-impregnating chemicals; textile-
impregnating chemicals; horticultural chemicals, except fungicides, herbicides, insecticides and parasiticides; 
agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; soil conditioning preparations; 
chimney cleaners, chemical; color- [colour-] brightening chemicals for industrial purposes; refrigerants; coolants for 
vehicle engines; chlorine; chlorates; hydrochlorates; aluminium chloride; magnesium chloride; chlorides; palladium 
chloride; chromates; flowers of sulfur for chemical purposes; caesium; cellulose; cerium; cyanides [prussiates]; calcium 
cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for finishing and priming; alkalies; caustic alkali; radioactive 
elements for scientific purposes; fissionable chemical elements; emulsifiers; erbium; ethane; methyl ether; sulfuric ether; 
ethyl ether; glycol ether; ethers; esters; cellulose ethers for industrial purposes; cellulose esters for industrial purposes; 
size for use in the textile industry; artificial sweeteners [chemical preparations]; fissionable material for nuclear energy; 
liquids for removing sulfates from accumulators; grafting wax for trees; preparations of microorganisms, other than for 
medical and veterinary use; sodium salts [chemical compounds]; enamel and glass-staining chemicals; transmission oils.

Cl.4;Anthracite; benzine; benzene; benzol; wood briquettes; combustible briquettes; petroleum jelly for industrial 
purposes; wax [raw material]; ozocerite [ozokerite]; illuminating wax; industrial wax; belting wax; carnauba wax; 
beeswax; gas for lighting; oil-gas; fuel gas; gasoline; producer gas; solidified gases [fuel]; fuel; lubricating graphite; 
additives, non-chemical, to motor-fuel; firewood; paper spills for lighting; cutting fluids; fish oil, not edible; illuminating 
grease; grease for leather; grease for footwear; tallow; industrial grease; kerosene; coke; xylene; xylol; ligroin; wood 
spills for lighting; mazut; fuel oil; oils for paints; oils for releasing form work [building]; oil for the preservation of 
masonry; oil for the preservation of leather; textile oil; lubricating oil; industrial oil; moistening oil; coal tar oil; coal 
naphtha; castor oil for industrial purposes; bone oil for industrial purposes; motor oil; sunflower oil for industrial 
purposes; rape oil for industrial purposes; lubricants; naphtha; petroleum, raw or refined; nightlights [candles]; oleine; 
paraffin; dust removing preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping 
preparations for belts; coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease for arms 
[weapons]; lubricating grease; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust 
laying compositions; alcohol [fuel]; stearine; lighting fuel; mineral fuel; carburants; fuel with an alcoholic base; peat 
[fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles; ceresine; 
electrical energy; ethanol [fuel]; petroleum ether; aviation fuel; crude oil; automotive greases; preservatives for leather 
[oils and greases]; methylated spirit; candles and wicks for lighting; dust binding compositions; dust absorbing 
compositions; dust wetting compositions; industrial oils and greases; automotive lubricants; coal used as fuel; diesel oil; 
biodiesel oil; biodiesel fuel; fuel for motor vehicles; aircraft fuel; aircraft motor gasoline; jet fuel; jet biofuel; base oil for 
industrial purposes; crude oil for industrial purposes; refined oil; unrefined oil; synthetic oil; non-synthetic oil; mineral 
oil; oil used in the manufacture of waxes, rubber, caoutchouc and plastics; heating oil; heavy oil; heavy fuel; liquefied 
gaseous fuels; light oil; light oil products; residual heavy fuels and oils [mazut]; residual light fuels and oils [mazut].
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 13/12/2016; Application No. : 4321836 ;France 

3548732    23/12/2016
[International Registration No. : 1342744]
DISTILLERIE DE LA TOUR
4 rue des Distilleries BP 40069 F-17800 PONS France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral waters (beverages); carbonated waters; fruit-based beverages; fruit juices; syrups for beverages; 
preparations for making beverages; lemonades; fruit nectars; soda water; aperitifs without alcohol.

Cl.33;Alcoholic beverages (except beers); wines; wines protected by an appellation of origin; wines protected by a 
geographical indication.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 26/02/2016; Application No. : 4252454 ;France 

3552337    03/08/2016
[International Registration No. : 1343148]
BIOPHYTIS, société anonyme
14 avenue de l'Opéra F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes, essential oils, cosmetics, hair lotions; slimming cosmetic preparations for external use.

Cl.5;Pharmaceutical products; dietetic substances and foods for medical use; food supplements for human beings; 
sanitary products for medical purposes; plasters; materials for dressings; material for stopping teeth and for dental 
impressions; disinfectants; products for destroying vermin; fungicides; herbicides; medicated baths; sanitary pads, 
panties or towels; chemical preparations for medical use; chemical preparations for pharmaceutical use; parasiticides; 
sugar for medical use; alloys of precious metals for dental use; dietetic substances for medical use produced by organic 
farming or made with goods produced by organic farming, food for babies.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; research 
and development of new products (for others); technical project studies; technological studies; technical research; 
research in the field of pharmaceutical products; biological, clinical and medical research services; biotechnological 
research; scientific research for medical purposes; computer-aided scientific research services; information relating to 
scientific research; preparation of reports relating to scientific research; advice relating to research and development in 
the therapeutic field; providing information and data relating to medical and veterinary research and development; design 
and development of computers and software; development (design) (terms considered too vague by the International 
Bureau - Rule 13(2)(b) of the Common Regulations); installation, maintenance and updating or rental of software; 
programming for computers; consultancy relating to computers; conversion of computer programs and data (other than 
physical conversion); conversion of documents from a physical medium to an electronic medium.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

 

Priority claimed from 26/07/2016; Application No. : 76353 ;Kazakhstan 

3553251    23/01/2017
[International Registration No. : 1343304]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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3553260    15/11/2016
[International Registration No. : 1344403]
Shenzhen Digitmojo Technology Co., Ltd.
Room 809, Building A Zhihui Innovation Centre, Qianjin Second Road, Xixiang Street, Bao'an District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smartwatches; camcorders; semi-conductors; cell phones; sensors; integrated circuits; heat regulating apparatus; 
smoke detectors; eyeglasses; chargers for electronic cigarettes.

Cl.34;Liquid nicotine solutions for use in electronic cigarettes; cigarettes; electronic cigarettes; flavourings, other than 
essential oils, for use in electronic cigarettes; cigarette cases; oral vaporizers for smokers; lighters for smokers; cigarette 
paper; snuff; tobacco jars.
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Trade Marks Journal No: 1803 ,   26/06/2017           Class 99 
 

Priority claimed from 12/05/2016; Application No. : 4271856 ;France 

3554077    26/10/2016
[International Registration No. : 1344457]
SAFRAN
2 boulevard du Général Martial Valin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring and checking (supervision) apparatus and instruments; magnetic, electric 
and electronic sensors for equipment for filtering particles, liquids and/or gas; electronic cards for processing 
parameters; calculation and operating software for simulation, running and storage of test programs.

Cl.11;Filtration equipment and apparatus for aeronautics, industry, defense or the space industry; air and gas filters; 
hydraulic filters.

Cl.40;Filtration of liquids; gas filtration; filtering services intended for aeronautics, industry, defense or the space 
industry; rental of equipment and materials for filtration.

Cl.42;Technical, scientific and industrial research in connection with decontamination and filtration; research and 
development of new products relating to decontamination and filtration; consultancy relating to filtration and 
decontamination technology; professional consultancy, engineering and expertise (engineering work) in the field of 
filtration and decontamination; testing of machines and materials; design and development of software and computer 
programming; analysis and evaluation of filtering and decontamination apparatus and equipment.
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Priority claimed from 29/03/2016; Application No. : 015278211 ;European Union 

3554267    06/09/2016
[International Registration No. : 1342812]
KFB Clarfeld Germany GmbH
Bürgerweide 22 21423 Winsen (Luhe) Germany

Proposed to be Used
IR DIVISION
Cl.7;Rolling elements, namely balls, rollers, cylinders, cones and needles of steel, in particular stainless steel, of 
ceramic, in particular of silicon nitride, zirconium oxide, silicon carbide or glass, being parts of machines; brass bearings, 
bearing housings of steel, grey cast iron, brass, plastic, in particular polyamide; roller bearings and parts and accessories 
thereof, namely bearing rings, bearing sleeves, bearing discs, roll barrel cages, ball holders; ball guides, cross-roller 
chains, being parts of machines; hybrid bearings of two materials; hybrid bearings, in which the bearings are of steel and 
the roller elements are of ceramic; steel bearing housings, flange-type bearing housings, ball bearings for motor vehicles; 
chains, being engine timing components; machine wheels.

Cl.12;Chains and gearwheels for land vehicles.
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Priority claimed from 23/05/2016; Application No. : 015464118 ;European Union 

3554721    23/11/2016
[International Registration No. : 1342406]
iKnow-Who AB
Turning Torso Office 275 Lilla Varvsgatan 14 SE-211 15 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.35;Business management consulting; business process management consulting; business management consulting 
in the field of executive and leadership development; business risk management consulting; corporate management 
consulting; industrial management consulting; business consultation and management regarding marketing activities 
and launching of new products; business management consulting relating to strategy, marketing and production; 
business management consulting in the field of innovations and development of new technology; business advisory 
services relating to the exploitation of inventions.

Cl.42;Scientific research services; technical research services; technological research services; chemical research 
services; agrochemical research services; biochemical research services; biomedical research services; biotechnological 
research services; engineering research services; industrial research services; computer aided industrial research 
services; mechanical research services; research services in the field of engineering; research services in the field of 
information technology; research services in the field of physics; research services relating to measuring and regulating 
technology; product development consultation; research and development of products; research and development for 
others; development of new technology for others; providing technological information about environmentally-conscious 
and green innovations.
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3556540    29/11/2016
[International Registration No. : 1342409]
Walther, Stefan
In der Aue 9 40591 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; software; apparatus for streaming media content, including via local 
wireless networks.

Cl.35;Wholesaling and retailing in the field of filtering materials consisting of chemical and non-chemical substances, 
chemicals and materials for film, photography and printing, unprocessed plastics, adhesives used in industry, manures 
and chemicals used in agriculture, horticulture and forestry, detergents for use in manufacturing processes and for 
industrial purposes; wholesaling and retailing in the field of chemical substances, chemical materials and chemical 
preparations, and natural elements, salts for industrial purposes, unprocessed artificial resins, starch for manufacturing 
processes and industrial purposes, putty, fillers and glue for industrial purposes; wholesaling and retailing in the field of 
chemical and organic compounds for use in the production of foodstuffs and beverages, dyes, colorants, pigments and 
inks, thinners and thickeners for paints and colorants and for inks, paints, unprocessed natural resins, additives in 
connection with the aforesaid goods, cosmetics, preparations for animal care, essential oils and aromatic extracts, 
abrasive preparations, cleaning and fragrancing preparations; wholesaling and retailing in the field of tailors' and 
shoemakers' wax, fuels and illuminants, electrical energy, dust binding compositions, lubricants and industrial greases, 
waxes and fluids, additives in connection with the aforesaid goods, dietetic preparations and dietary supplements, dental 
preparations and articles, sanitary preparations and articles, pest control preparations and articles, medical and 
veterinary preparations and articles; wholesaling and retailing in the field of metal building materials and construction 
elements, unprocessed and semi-processed materials of metal, not being designed for a specific use, goods of metal, 
doors, gates, windows and window coverings of metal, buildings and transportable buildings of metal, statues and works 
of art of common metal, containers, and transport and packaging articles of metal, parts and accessories for all the 
aforesaid goods; wholesaling and retailing in the field of mechanical equipment for use in agriculture, groundwork, 
construction work, oil and gas extraction and mining, pumps, compressors and fans, robots, removal and transport 
apparatus, generators of electricity, machines and machine tools for the treatment of materials and production, motors 
and engines, drives and general parts of machines, dispensing machines, sweeping, cleaning and washing machines, 
parts and accessories for all the aforesaid goods; wholesaling and retailing in the field of cosmetic apparatus for humans 
and animals, edged and blunt side arms, food preparation utensils, kitchen knives and tableware, hand tools and 
implements (hand-operated) for the treatment of materials, and for construction, repair and maintenance, lifting tools, 
parts and accessories for all the aforesaid goods; wholesaling and retailing in the field of recorded data, information 
technology and audiovisual apparatus, magnets, magnetisers and demagnetisers, devices for triggering physical 
reactions using electricity, apparatus, instruments and cables for electricity, optical devices and equipment, enhancers 
and correctors, safety, security, protective and signalling devices and equipment, diving equipment; wholesaling and 
retailing in the field of navigation, guidance, tracking, targeting and mapping devices, measuring, detecting and 
monitoring instruments, devices and regulators, apparatus for scientific research and laboratories, teaching apparatus 
and simulators, parts and accessories for all the aforesaid goods, physical therapy apparatus, hearing protectors, feeding 
aids and dummies for babies, sex aids; wholesaling and retailing in the field of medical and veterinary apparatus and 
instruments, medical furniture and bedding, equipment for moving patients, medical clothing, prosthetics and artificial 
implants, orthopaedic and mobility aids, parts and accessories for all the aforesaid goods, flues and installations for 
discharging exhaust gases, tanning apparatus, sanitary installations and equipment, water supply equipment; 
wholesaling and retailing in the field of burners, boilers and heating apparatus, lighting and light reflectors, apparatus and 
equipment for cooking, heating, refrigerating or otherwise treating foodstuffs and beverages, fireplaces, filters for 
industrial and household use; wholesaling and retailing in the field of industrial treatment installations, namely gas filters 
and purifiers, industrial ovens and furnaces (not for food or beverages), chemical treatment installations, industrial 
installations for filtering liquids, installations for collecting gases; wholesaling and retailing in the field of industrial 
treatment installations, namely installations for collecting liquids, installations for separating impurities out of molten 
metals, bioreactors for clarifying industrial sewage, apparatus for draining food waste; wholesaling and retailing in the 
field of personal heating and drying devices, drying installations, refrigerating and freezing equipment, regulating and 
safety accessories for water and gas installations, nuclear installations, heating, ventilating, air conditioning and air 
purification apparatus and installations, lighters, parts and accessories for all the aforesaid goods, vehicles and means of 
transport, parts and accessories for all the aforesaid goods; wholesaling and retailing in the field of weapons and 
ammunition, explosive substances and devices, other than weapons, parts and accessories for all the aforesaid goods, 
precious stones, pearls and precious metals, and imitations thereof, jewellery, chronometric instruments; wholesaling 
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and retailing in the field of goods of precious metal and precious stones, and imitations thereof, namely statues and 
figurines made from or coated with precious metals or semi-precious metals or stones or imitations thereof, ornaments, 
coins and tokens of value made from or coated with precious metals or semi-precious metals or stones or imitations 
thereof, works of art of precious metal; wholesaling and retailing in the field of key rings and key chains, jewellery boxes 
and watch boxes, parts and accessories for all the aforesaid goods, musical instruments, music accessories, paper and 
cardboard, works of art and figurines of paper or cardboard, and architectural models, decorative and artists' requisites 
and materials, filtering materials of paper, bags, pouches and goods of paper, cardboard or plastic for packaging, 
wrapping or storage purposes; wholesaling and retailing in the field of stationery, and instructional and teaching material, 
adhesives for stationery or household purposes, money holders, disposable paper goods, printed matter, parts and 
accessories for all the aforesaid goods, flexible pipes, tubes, hoses and connectors, including valves, not of metal, seals, 
caulking materials and fillers; wholesaling and retailing in the field of insulation, damping and barrier materials, shock-
absorbing and packaging materials, vibration dampers, films, parts and accessories for all the aforesaid goods, natural 
and synthetic sausage skins, umbrellas and parasols, walking sticks, luggage, bags, pocket wallets and other carrying 
cases, leather and imitations of leather, pelts and animal skins, saddlery, whips and animal clothing, parts and 
accessories for all the aforesaid goods; wholesaling and retailing in the field of building materials and construction 
elements (non-metallic), doors, gates, windows and window coverings, not of metal, non-metallic buildings and 
transportable buildings, unprocessed and semi-processed materials, not being designed for a specific use, namely pitch, 
tar, bitumen, asphalt, stone, rock, clay, minerals, wood and imitation wood; wholesaling and retailing in the field of 
statues and works of art, goods, not of metal, namely mooring buoys, locks and keys, door, gate and window fittings, 
valves, fasteners, spindles, clamps, connectors and connecting parts, fans, clack valves, grab handles and rails, joints, 
hooks and hangers, identification bracelets, moulds and shapers, pennant holders, dowels; wholesaling and retailing in 
the field of protectors and support devices, spools, strengthening materials, rings, poles, saw benches, mats for sinks, 
spacer rings, intermediate layers for bathtubs, staircase fittings, spiral springs, stackable adapters, staves, posts and 
masts, suction cups, overhead rail systems, trailers, tension rollers, parts for tents, paper tissue holders, trays, statues, 
figurines, works of art, and ornaments and decorations, furniture and furnishings; wholesaling and retailing in the field of 
animal houses and beds, unprocessed and semi-processed materials, not being designed for a specific use, namely 
yellow amber, animal parts, meerschaum, plant parts, containers, and closures and holders therefor, not of metal, ladders 
and mobile steps, not of metal, displays, stands and signage, not of metal, parts and accessories for all the aforesaid 
goods; wholesaling and retailing in the field of statues, figurines, signboards and works of art, unworked and semi-
worked glassware, not being designed for a specific use, gardening articles, brushes, paintbrushes and brooms, and 
brush-making materials, tableware, cookware and containers, cleaning instruments and articles for cleaning purposes, 
cosmetic and toilet utensils, and bathroom articles; wholesaling and retailing in the field of articles for animal husbandry, 
namely aquariums and vivariums, pest and vermin repellents, bird baths, cages, feeding and drinking articles, fish bowls, 
grooming articles, nesting articles, swing tags, waste disposal articles; wholesaling and retailing in the field of household 
articles for clothing and footwear, namely boot jacks and shoe horns, buttonhooks, coatstands, clothing stretchers, irons 
and wringers, shoe polishing apparatus, shoe trees and stretchers, parts and accessories for all the aforesaid goods, raw 
textile fibres and substitutes therefor; wholesaling and retailing in the field of goods of woven fabric and fibres, namely 
slings and bands, bags and sacks for packaging, storage and transport, tarpaulins, awnings, tents and unfitted coverings, 
sails, ropes and string, nets, ventilation cloths, container display units, padding and stuffing materials; wholesaling and 
retailing in the field of yarns and threads, textile material, textile goods and textile substitutes, filtering materials of textile, 
headgear, clothing, footwear, clothing accessories, sewing articles and decorative textile articles, hair ornaments, hair 
curlers, hair fasteners and false hair, artificial fruits, flowers and vegetables, floor coverings, artificial floor coverings, wall 
and ceiling coverings, sporting articles and equipment; wholesaling and retailing in the field of festive decorations and 
artificial christmas trees, fairground and playground apparatus, toys, games, playthings and novelties, parts and 
accessories for all the aforesaid goods, meat, fish, seafood and shellfish, dairy products and substitutes therefor, birds' 
eggs and egg products, oils and fats, processed fruits and vegetables (including nuts, pulses), and processed 
mushrooms; wholesaling and retailing in the field of ready meals, soups and broths, snacks and desserts, namely edible 
birds' nests, casseroles and soufflés, condensed tomatoes, dips, fish crackers, pollen prepared as foodstuff, snacks 
consisting of pork, soya preparations, ready meals consisting predominantly of meat, fish, seafood or vegetables, snacks 
and side dishes consisting of potato, soups and preparations therefor, stews, meat stocks and broths, yucca chips; 
wholesaling and retailing in the field of ready meals and savoury snacks, namely snacks based on corn, cereals, flour and 
sesame, biscuits and crackers, dumplings, pancakes, pasta, rice and cereal dishes, pasties and farinaceous foods, 
sandwiches and pizzas, spring rolls and seaweed rolls, steamed buns, tortilla dishes, table salt, seasonings, spices, 
flavourings for beverages, pastries and confectionery, chocolate and desserts; wholesaling and retailing in the field of 
sugar, natural sweeteners, sweet glazes and fillings, and bee products for culinary purposes, ice, ice cream, frozen 
yoghurt, sorbets, coffee, tea, cocoa and substitutes therefor, processed grains, starch for food, and goods made 
therefrom, baking preparations and yeast, live animals, organisms for breeding, agricultural, horticultural and forestry 
products, and products from aquaculture, foodstuffs and fodder for animals; wholesaling and retailing in the field of 
bedding and litter for animals, beers and brewery products, non-alcoholic beverages, preparations for making beverages, 
alcoholic preparations for making beverages, alcoholic beverages (except beers), tobacco and tobacco products, 
including tobacco substitutes, smokers' articles, matches; wholesaling and retailing in the field of vaporisers for personal 
use and electronic cigarettes, and flavourings and solutions therefor, parts and fittings for all the aforesaid goods; 
presentation of goods on communication media, for retail purposes.

Cl.38;Telecommunication services provided via internet platforms and portals; provision of access to an electronic 
marketplace [portal] on computer networks; broadcasting services; video, audio and television streaming services.

Cl.41;Entertainment.
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3556542    30/09/2015
[International Registration No. : 1342551]
NISSAN TANAKA Corporation
11 Oaza-Chikumazawa, Miyoshi-machi, Iruma-gun Saitama 354-8585 Japan

Proposed to be Used
IR DIVISION
Cl.7;Gas hoses for gas welding machines; blow torches namely gas operated cutting torches; gas operated welding 
torches; nozzles for gas operated cutting torches; nozzles for metalworking machines; nozzles for torches for gas 
welding machines; nozzles for metal marking torches; gas welding machines; gas cutting machines for metalworking; 
laser processing machines for metalworking; marking apparatus; metalworking machines equipped with marking 
apparatus; pipe cutting machines; automatic gas cutting machines; laser cutting machines; deburring machines; fusion 
slag removal apparatus; water sealed safety devices for gas welding machines and cutting machines; dry type safety 
devices for gas welding machines and cutting machines; metalworking machines and tools; metalworking machine tools; 
punching presses for metalworking; shaping machines for metalworking; metal sawing machines; grinding machines for 
metalworking; perforating machines for metalworking; cutting machines for metalworking; lathes for metalworking; 
slotting machines for metalworking; boring machines for metalworking; threading machines; nut-tapping machines; gear 
cutting and finishing machines; planing machines for metalworking; milling machines for metalworking; broaching 
machines for metalworking; honing machines for metalworking; drilling machines for metalworking; lapping machines for 
metalworking; primary metal forming machines and apparatus; rolling mills for metalworking; tubing mills for 
metalworking; wire extruding machines; wire drawing machines; secondary metal forming machines and apparatus; 
mechanical presses for metalworking; manual presses for metalworking; hydraulic presses for metalworking; shearing 
machines for metalworking; forging machines; bending machines for metalworking; oil hydraulic presses for 
metalworking; wire forming machines; electric arc welding apparatus; oxy-acetylene welding and cutting machines; 
electric welding machines for metalworking; electric welding apparatus for metalworking; power-driven hand-held tools; 
hand-held pneumatic drills; hand-held pneumatic hammers; power-driven hand-held grinders; power-driven hand-held 
sanders; hand-held electric drills; hand-held electric hammers; power-driven hand-operated screwdrivers; power-driven 
hand-operated nut runners; power-driven hand-operated buffers; power-driven hand-operated polishers; power-driven 
hand-operated wrenches; cutting tools for machinery; gear cutters, machine tools; taps, machine tools; chasers, machine 
tools; drill bits, machine tools; thread milling cutters, machine tools; turning point tools, machine tools; broaches, 
machine tools; milling cutters, machine tools; reamers, machine tools; cemented carbide machine tools; cemented 
carbide cutting tools; anticorrosive cemented carbide machine tools; anti-abrasive cemented carbide machine tools; 
cemented carbide tips; glaziers' diamonds being parts of machines; diamond-pointed metal cutting tools; moulds and 
dies for metal forming; forging moulds; press dies for metal forming; gas mixer; changeover regulators for metalworking 
machines; chemical processing machines and apparatus; presses for chemical processing; agitators for chemical 
processing; absorbing machines for chemical processing; adsorbing machines for chemical processing; mixing or 
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blending machines for chemical processing; dust collecting machines for chemical processing; sintering machines for 
chemical processing; calcining machines for chemical processing; cleaning apparatus for chemical processing; sorting 
machines for chemical processing; granulating machines for chemical processing; extracting machines for chemical 
processing; emulsifying machines for chemical processing; kneading machines for chemical processing; roasting 
machines for chemical processing; disintegrators for chemical processing; reaction vessels being parts of chemical 
processing machines and apparatus; partial condensers for chemical processing; separating machines for chemical 
processing; grinding mills for chemical processing; dissolving machines for chemical processing; filtering machines for 
chemical processing; pneumatic or hydraulic machines and instruments; pumps, not for specified purposes; centrifugal 
pumps, not for specified purposes; reciprocating pumps, not for specified purposes; rotary pumps, not for specified 
purposes; axial flow pumps, not for specified purposes; mixed flow pumps, not for specified purposes; vacuum pumps, 
not for specified purposes; reciprocating vacuum pumps, not for specified purposes; rotary vacuum pumps, not for 
specified purposes; diffusion pumps, not for specified purposes; blowers, not for specified purposes; centrifugal 
blowers, not for specified purposes; rotary blowers, not for specified purposes; axial flow blowers, not for specified 
purposes; turbo blowers, not for specified purposes; compressors, not for specified purposes; centrifugal compressors, 
not for specified purposes; reciprocating compressors, not for specified purposes; rotary compressors, not for specified 
purposes; axial flow compressors, not for specified purposes; turbocompressors, not for specified purposes; gas 
pressure regulators; valves, machine elements not for land vehicles; angle valves, machine elements not for land 
vehicles; ball valves, machine elements not for land vehicles; cocks, machine elements not for land vehicles; automatic 
control valves, machine elements not for land vehicles; butterfly valves, machine elements not for land vehicles; arc 
welding machines; electric metal cutting machines by arc, gas or plasma; electric welding apparatus; plasma cutting 
machines; plasma cutting apparatus.

Cl.9;Electronic circuits, magnetic discs, optical discs recorded with computer programs and other electronic machines 
and apparatus.
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